BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
Principal Bench, New Delhij
Execution Application No. 42/2019
In

Original Application No. 124/2015
In the Matter of: -

Sumitra Devi Applicant

CPCB Respondent(s)
Index

Page
n Particulars Ng
0.

1. | Verification Report of Joint Committee in compliance to Hon’ble NGT order dated

28.01.2020, in the matter of O.A. No. 124 of 2015 titled as Sumitra Devi Vs. CPCB
before Hon’ble NGT, PB, New Delhi.

CETP (9 MLD) Outlet Bhiwadi (Raj).

3. | Annexure-ll: The inlet quality standards for CETP has been prescribed by

Rajasthan State Pollution Control Board vide office order dated 11.03.2019.

- Annexure-IlI: A copy of analyser calibration report dated 05.08.2020.
5. [ Annexure-IV: A copy of day average of CETP outlet.

Annexure-V: Last three months daily flow details submitted by the CETP.

6
Annexure-VI: A copy of detailed Liquid Sample analysis report dated 21.10.2020 of | |
Open Drain at Khuskheda Industrial Area behind M/s Shree Cement, Bhiwadi (Raj).

n Annexure-VII: A copy of Joint Inspection report dated 04.12.2019.
e T e sor
I

(S. K. Gupta)

Scientist ‘E’

Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032

Place: Delhij
Date: 03.11.2020




Joint Inspection Report of the Committee

Submitted in Reference to

Hon’ble National Green Tribunal (NGT) Central Bench
order dated 28.01.2020

In the Matter of

Original Application No.1240f 2015 (Execution application
No. 42/2019)

“in the matter of « Sumitra devi Vs, Central Pollution
Control Board & Ors”

Members of the Com mittee

Sh.Vivek Goyal, Regional Officer, RSPCB, Bhiwadi
Dr. Mrs. Satya, MoEF & CC, Scientist ‘D’ RO, Lucknow
Sh.Milind Kumar Nimje, Scientist ‘C’,RD-CPCB, Bhopal




Joint Inspection Report of the Committee

INDEX
S. No. Particulars details Page No. j
In Report Content 1-22
2 Report Recommendations 23-25 )
3. Analysis Lab result Annexure-I 26
4. Annexure-II 27
3 Annexure-III 28
6. Annexure-IV 29 '_-I
7. Annexure-V 30-32 T
8. Photograph During inspection 33-34 ﬂ'|
|
9. Analysis Lab result Annexu re-VI 35 |
[0, |Inspection 04.12.2019 Report Copy (97 page) 36-133
Annexure-VII |g
11. Photograph & Google map Annexure-VIII 134-146 j
12 Status of STP’s Photograph & Google map Annexure-1X 147-151
13. Analysis Lab result of STP Mundana Mev Annexure-X 152
14. Analysis Lab result of drains & Photograph & Google map 153-159 _‘_
Annexure-XI |
18. Status report of RIICO Annexure-XII 160-166 —ll
16. Letter dumping Yard to M/s. BIPN, Bhiwadi Photograph & | 167-169 _i|
Google map Annexure-XIII J|




Compliance verification Report of Joint committee in
(0)

.A. No. 124 of 2015(Execution Application No. 42/2019)
in the matter of “Sumitra Devi Vs CPCB &Ors”

Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi vide its
order dated 28.01.2020 in O.A. No. 124 of 2015(Execution Application No.
42/2019) in the matter of “Sumitra Devi Vs CPCB &Ors”directed as:

“Let a further report of monitoring as on 31.03.2020 be filed before the next

date ie. 21.04.2020 by e-mail at Judicial-ngt@gov.in by the Committee already
constituted”

In compliance to the above, a joint inspection was carried out during 5" - 6"
October, 2020 by the following officials from Central Pollution Control Board
(CPCB), Regional Directorate, Bhopal, Rajasthan State Pollution Control

Board(RSPCB) and Ministry of Environment, Forest & Climate Change
(MoEF&CC) :-

1. Sh. Vivek Goel, Regional Officer, RSPCB,RO, Bhiwadi
2. Dr. Satya, Scientist — “D” MoEF &CC, RO, Lucknow
3. Sh. Milind Kumar Nimje, Scientist — “C” CPCB,RD, Bhopal

During the visit the team has jointly inspected, verified the works and
collected the wastewater samples from CETP, STPs, drains and accumulated
wastewater at Khushikeda('Rajasthan) and Dharuheda ( Haryana). The
compliance status of directions as on 05-06/10/2020 submitted by RSPCB,
RIICO, PHED, CETP and Nagar Parishad, Bhiwadi and the observations of the

joint inspection team is as tabulated below:
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Compliance Status of Hon’ble

NGT order dated 28.01.2020, in O.A. No. 124 of 2015 in the matter of

«Sumitra Devi Vs CPCB &Ors” before P.B., New Delhi

S Directions work progress in the field as on 05 & 06.10.2020 as per the Remarks
N-o joint inspection team (RSPCB, CPCB and MoEF&CC)
1. It shall be ensured by the The joint inspection team collected a sample of CETP final | Complied
RIICO as well as the Outlet and analyzed at CPCB, Regional Directorate, Lab Bhopal.
CETP operating Society Results tabulated below are:
that the CETP operates as Parameters Analysis Prescribe
its optimum capacity an_d Results Staﬂdards
its effluents from the pH 6.98 5.5-9.0
discharge point should TSS 24 100
also ' be . \'Nithin the CoD 36 230
prescribed limits.
BOD 18 30
Oil & Grease 2.2 110
Chloride 784 { 1000
Sulphate 514 1000
Phosphate 0.05 -
Fluoride 2.2 2.0
Total Coliform | 540 .
MPN 100/ml
Faecal Coliform | 84 =
[ﬁPN 100/ml
Note: All Value are mg/l & except pH
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The treated effluent was meeting the inland surface water
discharge standards prescribed under MOoEF&CC notification
S.0. 4(E) dated 01.01.2016 for general & heavy metal
parameters. The copy of detailed analysis report is enclosed at
Annexure-L

The inlet quality standards for CETP has been prescribed by
RSPCB vide office order dated 11.03.2019 in compliance with
MoEF& CC notification S.O. 4(E) dated 01.01.2016.Copy of the
notification is enclosed at Annexure-IL

The Bhiwadi Jal Pradushan Niwaran Association is calibrating
the online continuous effluent monitoring system (OCEMS) on
regular basis and last calibration done on 05/08/2020. Copy of
analyser calibration report is enclosed at Annexure-III.

On the day of the inspection i.e. 05/10/2020, the OCEMS
installed at CETP outlet was showing readings of pH-7.66, TSS-
6.79 mg/l, BOD- 11.68 mg/l and COD-54.46 mg/l. Copy of the
day average enclosed at Annexure-IV.

On the day of inspection the CETP was in operation with inlet
flow of 362m’/hour and the outlet flow was 353.1m”/ hour. As
per the record provided by CETP representative that the average
flows of CETP in July, August and September2020 is as given
below in table against the CETP capacity of 9 MLD. During visit
no overflow and bypass observed from the CETP.
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Month Monthly Average flow in
MLD
Inlet Outlet
July-2020 9.01 8.04
August-2020 8.9 8.4
September- 8.6 83
@20

Note: last three months daily flow details submitted by the CETP
are enclosed at Annexure-V.
As CETP receiving industrial as well as domestic wastewater
through conduit pipe of 2.5KMs length from a common sump of 2
drains coming adjacent to the shyam vatika (Rajasthan housing
board) & Parshvanath mall. The open drain near shyam vatika
carries effluent of Phase-- 1 RIICO industrial -cum-domestic area
whereas the Parshvanath mall open drain carries effluent of Phase
2, 3, 4& Rampur Mundana RIICO industrial -cum-domestic area.
Presently the treated effluent of CETP is being discharged at
Khushkhera industrial area, which is 14 km away from the CETP
through conduit pipe system (4KM HDPE and rest is RCC HUME
pipe). During the visit it was observed that the treated effluent
accumulated on the open plot near M/s Kundan edible oil from the
final outlet of CETP (being pumped to Khushkhera).
During the visit the final discharge point samples accumulated
on the open plot at Khuskhera has been collected and the
analysis values found to be pH:6.99, TSS:54 mg/l, TDS:1968
mg/l, COD-:293 mg/l, BOD-65 mg/l, Cl - 627 mg/l, Sulphate:-
302 mg/l, Phosphate:-0.2158 mg/l, Fluoride:- 1.1mg/l The copy
of detailed analysis report is enclosed at Annexure-VL
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I

2, The CETP control the
discharges at the outlet
point

Treated effluent from CETP is pumped up to Matila village after
which effluent flow under gravity up to RIICO Industrial Area,
Khushkhera in closed conduit pipeline (4KM HDPE and rest is
RCC HUME pipe) laid down by RIICO for disposal of effluent

up to Sabi River.

M/s Honda Two vehicler Limited is taking approx. 01 MLD of
treated water from the closed conduit pipeline at RIA Tapukara
for development of greenbelt in Honda Campus. M/s G-Tekt
India Pvt. Ltd Tapukara is taking approx 1.5 MLD of treated
water from the closed conduit pipeline at RIA Tapukara for
development of greenbelt/irrigation in their premises.

CETP treated water (approx. 0.5 MLD) is being utilized for
sprinkling on roads in Bhiwadi industrial area to control the dust
emissions & for watering in the parks/lawns maintained by
Bhiwadi Manufacturers Association (BMA)).

As informed by SRM, RIICO Bhiwadi to utilize 100% of the
CETP treated effluent, a preliminary project report of amount Rs.

146 Crores for up-gradation of existing CETP to 6 MLD ZLD

facility, laying of closed conduit pipeline for carrying untreated
effluent from industries to CETP & reverse pipeline for supplying
treated effluent back to industries has been prepared by BJPNA
Bhiwadi. On request of State Government, Ministry of Finance,
GOIL New Delhi has been issued financial sanction of 146 Crores
vide sanction order No. F.No.44(1) PF. S/2018-19/1377 dated

|

Not
complied

. - —~ =
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11/12/2018. RIICO has invited bids for appointment of Project
Management Consultant for this work as on 23. 10.2019 but could
not be succeeded due to exorbitantly higher rates and also a single
| bidder. Accordingly bid was rejected by RIICO on 13.11.2019.
After re-tender, M/s Excel Tech Consultancy and Projects Pvt.
Ltd. has been appointed as Project management Consultant on
10.01.2020.PMC has submitted DPR to RIICO in September
2020 for approval of report. After approval from RIICO Head
Office and after vetting from the experts of MNIT Tender for said
work will be invited.

RIICO Ltd. Bhiwadi informed that CETP for industrial area
Chopanki & Kehrani will be constructed at industrial area

Kehrani. Land measuring 17.05 Hectors has been acquired by
RIICO.
No progress on the ground was observed.

3. The CETP should ensure | oo e otion of the CETP treated effluent using Chlorine gas was | Complied

that all the parameters |, in place on 08.02.2018 and operational since then. During
including  that  Fecal | visit it was observed that chlorine dosing was being done and
Coliform or the Total |records of chlorine gas dose are maintained.
Coliform are maintained
within  the  prescribed
limits.

It will be the duty of

4. e i Compliance of these directions were submitted jointly by RIICO | Complied
S Pollution | .+ RSPCB on 27/08/2018. A joint inspection by CPCB and
Control Board, CPCB,
_——_—_—_____________________’—_————__—-—————‘—-_——*——_‘_I_——
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Department of
Environment and the State
of Rajasthan to conduct a
joint inspection and ensure

the compliance of
these directions in
future.  In the event of
default not only the RIICO
and Society would be
liable to pay
environmental

compensation (@  Rs.
50,000/- per default, but
the concerned officer(s) of
the  Pollution  Control
Board and the designated
officer(s) from Department
of Environment of the
State would also be liable
for disciplinary action.

RSPCB was conducted on 28/09/2018 to ensure the compliance
of these directions.

Joint inspection on 4.12.2019 by CPCB, RSPCB and MoEF&CC

official Copy of joint inspection report enclosed at Annexure
VIIL

Out of the 346 industrial
units which have
consented to operate shall
be subjected to an
inspection by the joint

In compliance with the RSPCB, Head Office, Jaipur office order
dated 27.12.2017, teams of officials from RIICO Bhiwadi Unit-
1, Department of Industries (DIC Bhiwadi) & Regional office,
RSPCB, Bhiwadi were constituted by office order dated
29.12.2017 & inspection of 346 nos. of industries which were

Complied
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inspecting team consisting
of  Pollution  Control
Board, RIICO and the
representative of the
State Government. These
would be subjected to
Comprehensive inspection
for which a  report
will be prepared
particularly in relation to
the source of water and
utilization thereof. The
effluent standards, the
functioning of the
Primary Treatment Plant
and whether they are
adhering to terms and
conditions of the consent
granted by the Board. If
any of these industries are
found to be defaulting they
shall be shut down forth
with without any further
Notice.

running with valid consent of Board (as on 12.12.2017)
completed by the joint inspection team. 5 industries were found
permanently ~ closed/dismantled/  shifted. Out of 341
operating industries, no major deficiency/non-compliance with
regard to water pollution control arrangements was observed
except one (M/s Singh Plasticizers, Bhiwadi) against which
closure direction has been issued. However, for other non-
compliances of conditions of CTO regarding air pollution
control measure/ equipment, CGWA permission, record keeping
etc. show-cause notice was issued to such industries. The report
is prepared and submitted to RSPCB, Head Office for uploading
on the website of the RSPCB and the same has been uploaded on
the website.

—____—_“—__.—w__—____—__—____—__—__—_—-__-ﬂ-——‘____“—'_—__—___
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The 137 industrial
units whose applications
are pending with the
Board, they shall also be
subjected to the inspection
by the joint inspecting
team and their application
for renewal shall be dealt
with and disposed of in
accordance with law as
expeditiously as possible
in any case not later than
four weeks from today.

Inspection of all 137 industries whose consent applications were
pending as on 12.12.2017 has been completed by the joint
inspection team. The all completed applications had been
disposed by Board.

Complied

l

The 652 industrial units
the details of which have
not been furnished. Out of
them all the industrial
units which are operating
without  obtaining  the
consent of the Board and
are discharging effluents
shall be shut down, within
one week from today.

Survey of 652 industrial plots whose details were not furnished
has been completed jointly by RIICO limited and RSPCB. The
record of RIICO limited (plot number wise) and RSPCB
(industry name wise) have been reconciled/updated. On the basis
of the survey of 652 plots, nearly 120 industrial units have been
identified operative without Consent to Operate (most of these
industrial units are of Green/White category).

Remaining 532 plots are being used for non-industrial purposes
viz. offices, go-downs etc. Or laying vacant or with
closed/dismantled industrial units.

The remaining 120 industrial units have either obtained Consent
(as per category) or do not require to obtain consent from the

Complied

|

11
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board (being a White category)

During a joint survey of 652 nos. of industrial units, none of the
industry was found discharging trade effluent, thus immediate
closure of industries was not required. The report has been
uploaded on the website of the RSPCB.

The joint inspection team
shall conduct a survey to
find out as to how many
out of 652 are industrial
units and how many are
using the space provided
to them for  go-
down/offices etc.

Survey of 652 industrial plots whose details were not furnished
has been completed jointly by RIICO limited and RSPCB. The
record of RIICO limited (plot number wise) and RSPCB
(industry name wise) have been reconciled/updated. On the basis
of the survey of 652 plots, nearly 120 industrial units have been
identified operative without Consent to Operate (most of these
industrial units are of Green/White category).Out of 652 plots
remaining 532 plots are being used for non-industrial purposes
viz. offices, go-downs etc. or lying vacant or with
closed/dismantled industrial units.

Complied

For up gradation of the
CETP as well as for
setting up of the STP, all
the industries shall be
liable to pay a sum of Rs.
50,000/- as environmental
compensation on Polluters
Pays™ principle. These
industries  have  been
polluting for years, in fact,
we should have imposed

Out of 943 nos. of industries (Red, Orange, Green & White) in
RIICO industrial area, Bhiwadi, 840 nos. of industries have paid
Environmental Compensation amounting to Rs. 2.412 Cores.
Remaining industries are either lying closed/dismantled are
covered under White Category™ RSPCB & RIICO are pursuing
with industries lying closed/dismantled & White category
industries to deposit the environmental compensation amount.

|

Complied

12
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much more environmental |
compensation upon them,
but since the State
Pollution Control Board is
taking of the matter with
earnest and assure the
Tribunal for providing due
funds for improvement of
the conveyer belt/drain or
setting up of STP and up
gradation of the CETP, as
it is stated that 92
industrial units which are
in Red category so would
pay environmental
compensation of Rs.
50,000/, those who are in
Orange Category would
pay environmental
compensation of
Rs.30,000/- while the
industries in Green/White
Category shall pay Rs.

10,000/-.
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10 If the amount if not paid | Show cause notice intending directions for closure under section Complied
’ within two weeks from | 33(A) of the Water Act 1974 and under Section 31(A) of the Air
today by the industries to | Act 1981 has been issued during April 2018 to individual
the State Government | industry for paying/depositing environmental compensation.
DeF_ st . of Notices have been issued to industries lying closed/dismantled &
Environment, in that event . 3 5 . g
tat industry shall be liabl White category industries to deposit the environmental
. l:lrn ¥ ry; f‘ dla € | compensation RSPCB & RIICO are pursuing with industries
to- . ¥ o.wn lying closed/dismantled & White category industries to deposit
without any further Notice. : .
: the environmental compensation amount
The amount so deposited
shall be utilized for the
compliance of the
directions contained in this
order.
1. |we direct the RIICO to As mfo_rmed- by Senior Regional M_anager RﬁCO Bhiwadi- | Complied
5 1,RIICO is taking up the work of cleaning of drains regularly of
clear all the drains and |. : 5
i3 industrial areas. After December the total quantity 5264.87 cum
dredge them within four ; . . :
has been cleaned from industrial area Kehrani and total quantity
weeks from today. No -y .
. ot . 42838.13 cum has been cleaned from all phases Bhiwadi industrial
drain of Bhiwadi industrial  cleani F donis o | : By
b o dionld be area. For annual cleaning ol dramns in industrial area Bhiwadi
& . phase 1,2,3 and 4, the RIICO has invited tender on dated
Chocked/blocked, it willbe | 54 09 2020
the duty of RIICO to o g
ensure regular maintenance | The drain repairing work has been executed in length 750mtr by
thereof. brick masonry. The maintenance of drain by replacing old drain
to RCC drain has been executed 935 m. drain in length.

e
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- The potable water shall | As informed by Ex.En PHED Bhiwadi wafer is being supplied | Partially |
be provided to all villagers through tankers in 14 villages i.e. Nagaliya, Alampur, Ghatal and Complied
is the prime responsibility | Harchandpur, Bilahery, Mundana Mew, Ghatal, Amlaki,
of the State through tankers Khijarpur, Gudhan, Rampura, Shahdod, Kehrani, Milakpur-Gurjar,
or by fixation of RO Bhiwadi Village as per the demand. RO plants are installed in 7
systems., villages (Rampura, MundanaMev, Milakpur-Gurjar, Sahadod,
Harchandpur, Nagaliya and Kharani) but non-of them were
functional. In khijuribas village RO plant is yet to install.
(3. The money paid by the | Outof§ proposed villages, RO plants are installed in 7 villages. |Not
Complied

industry would be utilized
for installation of RO
systems in all the villages
at Bhiwadi surrounded by
an industrial complex, to
maintain them shall be the
duty of the  State
Government and  the
RIICO. In the event of
default, appropriate action
shall be liable to be taken
against the concerned
officer(s). The State of
Rajasthan shall.

In khijuribas village RO plant is not installed so far. The details
including operational status of RO plants is as given below:

[_S. Name of the RO plant Installation

No villages Capacity

1. Rampura 500 Lit/Hr Completed
2 MundanaMev 500 Lit/Hr Completed
3. MilakpurGujjar 500 Lit/Hr Completed
4. Shadod 500 Lit/Hr Completed
3 Harchandpur 500 Lit/Hr Completed
6. Nagaliya 500 Lit/Hr Completed
7. Kehrani 500 Lit/Hr Completed
8. Khijuribas Work not started by contractor

During the visit RO plants found not commissioned. Although
RO plants in 7 villages have been installed but none of them
made operational. As per the Executive Engineer, PHED-
Bhiwadi, the firm M/s. Fontus Water Pvt. Ltd. Delhi had not
started work for O & M period, therefore contact has been

>
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14.

rescind by Add. Chief Engineer, NCR Alwar vide letter dated
7.8.2019. After re-tendering the work order of installation and
commissioning of all 8 RO plants has been issued by PHED
wide letter dated 27.08.2020 to M/s. Amera Agency , Tamil
Naidu. Executive Engineer PHED intimated that entire work
related to all 8 RO’s shall be completed upto 15.11.2020 and till
the time they are supplying potable water in the villages through
tankers. The status report as on 05.10.2020 collected from PHED
is enclosed at Annexure-VIIL

Similarly the projects in
relation to establishment
and construction of STP

As informed by the Nagar Parishad, Bhiwadi they have taken up
the work of laying of sewer lines and constructing 5 STPs under
AMRUT Yojana of 11.5MLD capacity. The 5 Sequential Batch

should also be given | Reactor (SBR) STPs which were under construction at Rajasthan
priority by the State | Housing board (1.sMLD), MundanaMev (2MLD), Khanpur
Government and they | (2MLD), Santhalka (3MLD) & near existing one (3MLD). The

should be installed without
any undue delay.

present status of STPs collected from Nagar Parishad, Bhiwadi is
enclosed at Annexure-IX.

1.5 MLD STP at RHB: -The SBR technology based STP was
non Operational due to silt deposition in main inlet line as
informed by the operator. As there was no outlet flow, sample
could not be collected.

2.0 MLD STP at MundanaMeo:-The 2 MLD capacity SBR

technology based STP was in operation with inlet flow of 0.7
MLD against the 2 MLD designed capacity, It is because of out
of 5 villages (MundanaMeo,Bilaheri, Rampura, Nayagoam, and

Partially
complied
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Kairani) only MundanaMeo village domestic wastewater is
coming to STP and in other 4 villages, sewer connection is not
done. The sewer connection could not be done due to railway
line construction and no NOC from DFC. During the visit
railway line earth bund raising work was under progress.
Presently the treated wastewater from STP is discharged on open
plot just in front of STP, however Nagar Parishad has
constructed a storage tank for reuse of this treated water. At the
time of visit STP outlet samples collected and analysed for pH-
7.28,TSS-18 mg/l, COD-61 mg/l, BOD-14 mg/l and O&G: 1.8
mg/l. The detailed analysis report is enclosed at Annexure-X.

ZMLD STP at Khanpur:-47% construction work has been
completed and further no progress done by the construction
agency ie. M/s L&T due to stay order from Rajasthan High
Court, Jaipur from May 2018. As per the Nagar Parishad

officials that there is a dispute regarding title of the land of STP

at Khanpur.
3 MLD STP at Housing Board Colony:-The STP is located
near existing old 4.0MLD STP, which is Just adjacent to the
CETP. It is a SBR technology based STP and 100% construction

Compliznce Status Report NGT Case PB 12472015 October -2020
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work completed and commissioned on 28/09/2020. During visit,
STP was operational with inlet flow of 0.4 MLD against the 3
MLD designed capacity but was found under stabilization stage
so sample was not collected. Presently only about 20 % sewer
connection is done by the Nagar parisad. Due to significant non
connection of sewer line, some part of untreated sewage is going
towards Dharuheda along with the untreated domestic
wastewater of Maheshwari (village situated in Haryana) and
Dharuhera and flowing towards Bestech shopping Centre at
Dharuhera. During visit, team collected the drain samples at
Nagina Garden (Rajastahan), Modern public school after
mixing  with  domestic effluent of  Maheshwari
village(Haryana) and Flowing waste water near Bestechand
accumulated waste at Dharukhera industrial area being generated
from Waste Water for analysis of general parameters and heavy
metals to identify and to know the industrial effluent is mixing in
domestic drain or not. However it was observed by the team that
quantity —of waste water flowing toward Bestech
(Dharuhera) was very less compared to previous visit in the
month of December . 2019.

3.0 MLD STP at Santhalka:-

It is a SBR technology based STP and 100% construction work
completed and commissioned on 17/09/2020. During visit, STP

L | was non operational due to silt deposition in main inlet line. As
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there was no outlet flow, sample could not be collected.
In addition to above 5 STP’s and one 4 MLD existing STP, Nagar
Parishad Bhiwadi is also constructing 3 septage systems with 1.2

MLD sewage treatment capacity.
The combined effluent (domestic and industrial) generated

from Bhiwadi Industrial Area is being treated in a 9 MLD CETP
and treated waste water pumped to Khushkhera industrial area
where the treated effluent is accumulated in open plot. The

details of drain samples collected is as given below:

Drain pH TSS | COD BOD Chloride | Sulph Fluoride
Sampling mg/l | mg/l mg/l mg/l ate mg/l
locations mg/l

Nagina marriage | 7.3 29 143 21 385 56 0.42
Garden
Modem 7.44 41 193 39 380 96 0.45
public School
Open drain at 7.25 28 200 60 337 29 0.52
Bestech City
Center,
Dharuhera
Domestic & 4.77 357 2858 1420 689 96 0.56
Industrial
effluent
accumulated at
Dharuheda
Industrial Area

Note: . all values are in mg/l except pH. Lab Analysis Report
enclosed at Annexure- XI
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{s. The waste collected on the | RIICO has allotted land measuring 34729m’ near Rampura | Complied
dredged materials shall be Mundana, Bhiwadi for dumping of non- hazardous industrial
deposited at the site which is solid waste to Bhiwadi Jal Pradhushan Niwaran Trust (BJPNT)
to be identified by the State | vide letter dated 24.01.2018 but the BJPNT has not taken the
Government. The State | possession of the land. Due to non- availability of boundary
should identify the site | wall. BIPNT has requested RIICO for construction of boundary
within four weeks from | wall of this site. The land allotment and SPVC formation.
today and it will be the | Copy of letter enclosed at Annexure- XII
responsibility of the RIICO It was informed by Senior Regional Manager RIICO Bhiwadi-1,
to ensure that the dredged | the work order for dumping yard Boundary wall has been
material or any other waste | awarded on dated 30.01.2020 in favor of M/s Kapoor Singh &
collected from the industrial | Company & the work has been completed on dated 10.09.2020.
cluster is stored in | There was some delay in execution of the work, which was due
accordance with law and | to Covid-19 lockdown & shortage of laborers. The work has
relevant waste rules at that | been completed at site. Letter to Chairman, BJPNA for handing
site. The waste should be | over taken over of dumping yard has been issued on dated
stored in accordance with | 04.09.2020.
law with the relevant waste | Copy of letter enclosed at Annexure- XIIT
rules.
16 The RIICO and the State |As informed by SRM, RH(;(), to utilize 100% of the CETP treated Hmf'ever,_ )

" |Government shall work out effluent, a preliminary project report of amount Rs. 146 Crores for | during joint
on the proposal for reuse of up-gradation of existing CETP to 6MLD ZLD facility, laying of L“:J’ge::;:“ 2:
the treated effluent of water _closcd_condmt pipeline for carrying untreated efﬂuent from ground was

industries to CETP & reverse pipeline for supplying treated | found
from the CETPs/STPs. It | .equent back to industries has been prepared by BJPNA Bhiwadi. '
shall be the duty of all | On request of State Government, Ministry of Finance, GOI, New
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concerned including the
industries that under no

Delhi has been issued financial sanction of 146 Crores vide
sanction order No. F.No.44(1)PF.S/2018-19/1377 dated
11/12/2018. RIICO has invited bids for appointment of Project

LS S Management Consultant for this work on on 23.10.2019 but could | TVOt
cffluent is permitted to be not bigsucceeded due to exorbitantly higher rates and also a single | €°MP el
coliosd  mmd  the Ly Areordestedid rejected by RIICO on 13.11.2019.
industrial clusters or inside | Afier re-tender, M/s Excel Tech Consultancy and Projects Pvt.
the cluster. Ltd. has been appointed as Project management Consultant on
10.01.2020. PMC has submitted DPR to RIICO in September
2020 for approval of report. After approval from RIICO Head
Office and after vetting from the experts of MNIT Tender for said
work will be invited.
17. |Needless to say that | RSPCB, Bhiwadi is collecting samples from outlet of CETP on Complied
Pollution Control Board and fortnightly basis and are being tested in their laboratory. Besides
Department of Environment | board has constituted Pollution Control and Vigilance Squad
shall maintain due | (PCVs) for 24x7 surveillance in the area.
surveillance and  collect
samples on regular
intervals  to ensure that
there is no pollution.
1g |The State of Rajasthan is | It was informed by RIICO Ltd, Bhiwadi that sanction had been Complied

granted liberty to approach
the Department of Industrial
Policy and Promotion (in

short DIPP) for receiving

received from GOI amounting Rs 146 corer for the work of up
gradation of industrial effluent management system at industrial
area Bhiwadi.
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financial assistance from the
Central Government. The
State is free to move the
Central Government and if
such proposal is mooted, the
lsame shall be dealt with ut
most expeditiously

19 It shall be the duty and | The inspection report/analysis reports are uploaded on official Complied
obligation of the RTICO and | (opsites of RSPCB.

the Pollution Control Board
to place in the public
domain the inspection report
as well as analysis reports.

The applicant and for that Noted for compliance. Noted for
compliance

20.
matter, any citizen would

be at liberty to file
objections if it comes to the
notice that these reports do
not depict the actual ground
realities. The above
directions shall be carried
out by all concerned
without delay and default,
whosoever is found to be
Lobstructing the
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compliance shall be liable
to be proceeded against for
violating the order of the

Tribunal and shall be dealt with
in accordance with law.

21.

Vide our order dated 0lst
March 2017, we had

imposed environmental
compensation and cost
upon the various

departments and officers. In
the event, these directions
are complied with in that
event the compensation or
the cost imposed shall stand
waived, but in the event of
default they shall become
operative and it will be the
duty of State of Rajasthan
to  comply with those
orders without any default.

Noted the directions.

Noted the
directions.

22,

The  Central  Pollution
Control Board shall also be
responsible  for  keeping
general  supervision  in

In compliance of the Hon“ble NGT directions, CPCB hold a
meeting on 12.04.2018 with officials of Department of
Environment, Rajasthan, Rajasthan State Pollution Control
Board (RSPCB) and Rajasthan State Industrial Development &

CPCB is
conducting
review
meetings
regularly

Compliance Status Report NGT Case PB 124/2015 October -2020
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relation to compliance of | Investment Corporation Limited (RIICO), Rajasthan. During | with stake
these  directions. This | meeting, the participants were requested to accomplish various holders.

general directions issued in | actions within time frame fixed by the Hon"ble NGT and further . . -
relation to industrial clusters | review of the progress is ongoing. b
was held on

Bhiwadi shall be adopted 13.08.2020
and followed by the State
Government and all the
other concerned authorities
with such modifications as
may be necessary.

23 The industries which were | Inspection of all the 19 industries had been carried out by | Complied

permitted to operate under | RGpCB and units were found complying with Environmental
the orders of the Tribunal

and the board was required
to inspect the same if their a
status report is not filed by
the joint inspection team
now within two weeks from
the today, they shall be
liable to be closed.

laws so no action was required.
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Recommendations:

A. The Santhalka 3MLD capacity STP andthe 0.5 MLD capacity STP at RHB were non-operational due to silt
deposition in main inlet lines, the MundanaMeo 2 MLD capacity STP was in operation with inlet flow of
0.7 MLD against the 2 MLD designed capacity and the Housing Board Colony 3MLD capacity STPwas
operational with inlet flow of 0.4 MLD against the 3 MLD designed capacity. These STPs are not receiving
the fuil quantity of domestic wastewater due to 20 % sewer connection only. Because of non-connectivity of
100% sewer lines and non-operation of these STPs, the part of untreated sewage was going towards

Dharuhera( Haryana). Therefore directions may be issued to Municipal Corporation. Bhiwadi for submitting

the time bound action plan for early completion of entire sewer connections and proper functioning of

constructed STP’s.
B. During the visit the joint committee has also collected 3 drain samples from Nagina marriage Garden( pH-

7.3, TSS-29mg/l, BOD-21mg/l and COD-143mg/1), Modern public School( pH-7.44, TSS-41mg/l, BOD-
39mg/l and COD-193mg/l -) and Open drain at Bestech City Center( pH-7.25, TSS-28mg/l, BOD-60mg/1
and COD-200mg/l). All the drain samples results are within the limits except the BOD values of Modern
Public School and Bestech City Center drains whereas the accumulated wastewater sample values are 15 to
20 times higher than the drain samples values.The higher concentrations (pH-4.77, TSS-357mg/l, COD-
2858mg/l, BOD-1420mg/l and Fluoride-0.56mg/l) of wastewater accumulated in the open land at the

Dharuhera industrial area reveals that industrial effluent from Dharuhera industrial area also mixing
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with the accumulated wastewater. Therefore directions may be given to HSPCB for identifying the

industries which are contributing the industrial effluent accumulated at Dharuhera industrial area.

. During the visit the joint committee members collected the samples of treated waste water pumped from

CETP to Khushkhera industrial area where the treated effluent is accumulated in open area and the analysis
values found to be pH-6.99, TSS-54 mg/l, TDS-1968 mg/l, COD-293 mg/l, BOD-65mg/l, Chlorides-627
mg/l, Sulphate-302 mg/l, Phosphate:-0.2158 mg/l, Fluoride- 1.1mg/L. from the analysis report that it
indicate that the COD, BOD and fluoride values are exceeding the discharge norms of CETP.

Therefore directions may be issued to Bhiwadi Jal Pradushan Niwaran Association (BJPNA) for utilization

of CETP treated waste water up to the maximum possible extant so that treated waste water may not get

accumulated in Khushkhera.

. Ministry of Finance, Govt. of India has given a financial sanction of 146 Cores for construction of 6 MLD

ZLD plant at CETP Bhiwadi on 11.12.201 8. RIICO has invited bids for appointment of Project Management
Consultant for the work on 23.10.2019 and rejected the bid due to exorbitantly higher rates and also a single
bidder on 13.11.2019. later on retendering done by RIICO, after re-tender M/s Excel Tech Consultancy and
Projects Pvt. Ltd. has been appointed as Project management Consultant on 10.01.2020 and the consultant
has submitted DPR to RIICO in September 2020 for approval. As per SRM, RIICO Bhiwadi the Tenders for
the work will be invited after approval from RIICO Head Office at Jaipur and after vetting from the experts

of MNIT, Jaipur. Therefore directions may be issued to RIICO for submitting the time bound action plan for

early completion of 6 MLD ZLD project to prevent further damage to the environment.

S— e —————————

_____—__—___-'_‘___—-—_-—______.__—————-—————___-—_
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E. Out of 8 villages RO plants are installed in 7 villages but none of them found in operational and all the plants
are damaged and the potable water is being supplied to the villagers through tankers as per the demand. As
per the Executive Engineer, PHED, Bhiwadi that the firm M/s. Fontus Water Pvt. Ltd. Delhi had not started
work for O & M period, therefore contact has been rescind vide letter dated 7.8.2019. After re-tendering the
work order for installation and commissioning of all 8 RO plants has been issued vide letter dated 27.08.2020
to M/s. Amera Agency, Tamil Naidu and work will be completed on or before 15.11.2020.In view of the

above Additional Chief Engineer PIIED NCR Alwar may be directed to submit the time bound action plan

te complete the installation and commissioning of RO plants in all the identified villages.

™
& _—y =
---__._.__‘_‘_,-4
(Vivek Guel)

Regional Officer.

(Milind Kumatf Nimje)
Scientist -“C”

RSI:‘L;%[R -Bhiwadi ( ; CPCB, RD-Bhopal
H%I?B.h ) WP & Scenist. 0 Mitind Nlmje
FrEe T e amm P, o N"’:‘ ¥ @ ‘"'“':“Tﬂ WRad Twe Scientist-C
q camm 7 of Envitonment, Forests & Ciumate Change ' irect:
P o i i Rregropal Directorate
nghenst m“"’jmu,u ; entral Pollution Control Board
rien e, W ﬂ"""" Bhopal (M.P.)

Sth Floor, Kendriya Bhawan, Lucknow
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Annexure-|

LOLETD FOLIULION LONtrol soarq

Regional Directorate (Central)
"Parivesh Bhawan"

Paryavaran Parisar, E-5, Arera Colony, Bhopal — 462016

mq_ Copy

MAMBMTCALIC |

—

- uq-...u-o—-n-x»-..... (e

cpch | e,
LIQUID SAMPLE ANALYSIS REPORT , N
[iUPY FOR LAR i
Sample from NGT Case No. 124/2015 Test report no. z.l_z_l;g‘“*“*-—‘"i‘-'.‘:::;:;;;:_m
Sample description CETP (9 MLD) Outlet, Bhiwadi (Raj) Date 21.10.2020
Date of sample collection 05.10.2020 Type of sample Grab
Date of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain
Date of analysis 12.10.2020 to 19.10.2020
S.No.[Parameters Unit Result 8.No. [Parameters Unit | Result Method
1 |Temperature 9 - - 36 [Cadmium (as Cd) mg/L - APHA I B
2 |Odour - - - 37 |Chromium Total mg/L - APHA3111 B
3 |Appearance - - - 38 |Copper (as Cu) mg/L, - APHA3LIIB
4 |Colour Pt-Co Scale - APHA, 2120-B 39 |Lead (as Pb) mg/L - APHA 3111 B
5 |Residual Chlorine mg/L - APHA 4500°CI-B 40  [Nickel (as Ni) mg/L. - APHAJ3III B
6 |Dissolved Oxygen mg/L - APHA 4500-0-C 41 (Zinc (as Zn) mg/L - APHA 3111 R
7 |pH pH unit 6.98 [APHA, 4500H+B 42 |lron (as Fe) mg/L - APHA 3L B
8 [Specific Conductivity pmho/em - APHA 2510 B 43 |Manganese (as Mn) mg/L, - APHA I B
9 |Suspended Solids mg/L, 24 [APHA 2540D 44 |Cobalt (as Co) mg/L - APHA 3111 B
10 |Total Dissolved Solids mg/L 1984 |APHA 2540 C 45 |Boron (as B) mg/L . APHA 3111 B
Il {Total Solids mg/l, - APHA 2540 B 46 |Vanadium (as V) mg/L - APHA 3111 B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E 47 |Arsenic (as As) pg/L - APHA 3112-B
13 |COD mg/L 86  |APHA, 5220 B 48 [Mercury (as Hg) pg/L - APHA 3112-B
14 |BOD (3 days, 27°C) mg/L 18 1S 3025, 1993 49 |Selenium (as Se) hg/L - APHA3112-B
15 |Chloride mg/L 784 |APHA,4500-CL-B | 50 [Tin (as Sn) g/l - |APHA3112-B
16 |Total Alkalinity mg/L - APHA 2320-B 51 |Antimony (as Sb) ng/L APHA 3112-B
17 |'F. Hardness (as CaCQ,) mg/l, 555 |APHA 2340-C 52 |u-BHC pg/L - APHA 6630 13
18 |Ca Hardness (as CaCO;) mg/L, - APHA 3500-Ca-B 53 |p-BHC ng/L - APHA 6630 B
19 (Mg Hardness (as CaCO;) mg/L - APHA 3500-Mg-B 54 |y- BHC (Lindane) pg/L - APHA 6630 B
200 Oil & Grease mg/L 2.2 APHA 5520-D 35 |8-BHC pg/L - APHA 6630 B
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C | 56 [Aldrin ng/L - APHA 6630 B
22 |Turbidity N.T.U. - APHA, 2130-B 57 |a-Endos. ug/L, - APHA 6630 B
23 |Phosphate (as P) mg/L 0.05 |APHA 4500-P-D 58 |pp-DDE pg/L - APHA 6630 B
24 |Sulphate (as SO,) mg/L 513.86 |APHA 4500-SO,-E 59 |Dieldrin ng/L - APHA 6630 B
25 |Ammo. Nitrogen (as NH,) mg/L - APHA 4500-NH,-F 60 [P -Endos. ng/L - APHA 6630 B
26 [Nitrite Nitrogen (as N) mp/L - APHA 4500-NO,-B 61 |op-DDT pg/l - APHA 6630 B
27 [Nitrate Nitrogen (as N) mg/L - APlIA 4500-NO,B 62 |pp-DDT ng/L - APHA 6630 B
28 |Fluoride (as F) mg/L 2.2 |APHA 4500-F-D 63 |Monocrotophos (MCP) ug/L - APHA 6630 B
29 |Sodium (as Na) mg/L - APHA 3500-Na-B 64 |Dimethoate (DMT) ng/L - APHA 6630 B
30 [Potassium (as K) mg/L - APHA 3500-K-B 65 |M-Parathion (MPT) ug/l. - APHA 6630?3
31 |Chromium (as Cr'®) mg/L - APHA 3500-Cr B 66  |Malathion (MLT) ng/L - APHA 6630 B
32 |Boron (us B) mg/L, - APHA 4500-B-C 67 [Chloropyriphos (CPP) pg/L - APHIA 6630 B
33 |Faecal Coliform FC/100m1 84 APHA 9221-E 68 |Ethion ug/L - APHA 6630 B
34 [Total Coliform TC/100ml 540  JAPHA 9221-B 69 mg/L -
35 |Bioassay Test % Survival - APHA 8910 A-C 70 mg/L o j
J/ b
) /
: il Loy
[sj@r Milind KumarMimjg//
Prepared by Labo r’\aﬁjfy&f_wa@rf
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Annexure- 11
Annexure-|| (

RAJASTHAN STATE POLLUTION CONTROL BOARD
4, Institutionual Area, Jhalana Doongari JAIPUR-302 004

Las—

E hiEd (st
i e

b O S e B
m

‘“v,% Phone: 5159600, 515969%Fax: 5159685, 5159697
\évfé""

OFFICE ORDER

In exercise of the powers conferred vide Notification No S Q.a(k) dated D120120016 s |
the Ministry of Environment, Forest and Climate Change. Govt, of India, Now Dethn ang
compliance of Hon’ble NGT order dated 16.11.2018 in Original Appheation No. 3207260
Panchayat Araba Vs. State of Rajasthan &Ors and other connected matters The State Do
hereby adopts the standards as suggested by the C ommittee constituted by Hon'ble NG v
order dated 23.10.2018 in the aforesaid matters. Accordingly, the State Board presenls
following standards for the inlet quality of the CETPs located in the state:

Paramecter o | Steel Textile and
R - o ()thus
pHo  155-85  165-85 e
Oil & Grease - 2Wmgl 120 mg/l
ic Cmuwounds 5.0 mg,f] ) : i_ 5. (J ll]b i
Ammon ;al Nilrogen _ L 50 nig/| ;
L\m_xitf. 2
%, ﬂ:m’iium hexavalent 2.0 mu [ B
Chromium (total) ) 20mg/l i
 Copper o |30men 13 0 ‘“3” |
Lead R | T T
Niokel 30wy |50my
[Zine__ B NET R R gt |
Arsenic T udmgl 02mgl |
Mercury B 0 01 :n;_zfl - i 0.01 mg/l |
l__dmium - . T.0 nn"l S 1 0 me/l
Se!unum _ . Q__Oﬁ mgdl U 05 mp/l
Fluoride T smgl 15 mg/l
Boron “Ta0mel  [20mgl
Total Su&.l__nded “Solids 600 mw e bggm__l_

This order will come into [orce with immediate effect.

AA s avivet Gl
MIeIeT Dol

F14 (CETP-14) RSPCB/Plg.  2£€72 - 278 ¢ Date {1. a7
Copy 1o the following for information & necessary action:-
01. PS to Chairperson, RSPCB, laipur

02. Sr.P.A.to Member Secretary, RSPCB, Jaipur
03. Collector, Pali
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,a o AINLUTAULT- LLL

AR, Envirozone Instruments
(;'c“r@ i Annexute- |||
\%f & Equi; ipments

Analyser Calibration Report

'An-alymrtypn _ Site mme!Sr No. P'lr:smcler ey
l‘mmsuv 300 /s, Diviwadi al Pragushan HODCODISSPH
l Nivaran Trust

i R .. woragogtt . ——

cal, Date: 05/08/2020
A, CALIBRANT CONCENTRATION

rr————

| Methad _(_Zgncenmhan

k@p_r | 0-400ppm

| BOD 0-100ppm
Tss_ | 0-100ppm
Ph 0-14pH

B. DI WATER TEST RUN
-| sample Result q
D-| Water 0.0ppm
D-1 Waler 0.0ppm
D-| Water 0.0ppm
[oiwater |70

Sample Result
ETP QUTLET 46.55ppm

9.98ppm
3?.80ppm

e
customer Personal | Aet” ik -

Sipnature-

Name- ¢awnpep Y ADAY
Date-
Contactno- B4 60246 749

Name- Neha Nagarwal
pate- 25-N e~ 2020
Contact No- 9540011000

Haad OII. : 304, Nitiko Tower - {, Commerciol Complex, Azadpur, Delhi - 110033
Confacls : 011 - 4912 8359, +91 9811138359, +91 9953599365
E-moil : markeling. gleindia@gmail.com, info@eicindia.com
Website : vww.eieindia.co.in, wwawv.gicindia.in

Scanned with CamSeanner
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Bhiwadi Jal Pradushan Nivaran Association
OCEMS data from Date: 2020-09-05 10:30 To Date: 2020-10-05 10:15
SINo. | Time | BOD(mg/l) | COD(mg/l) | Flow(m3/hr) TSS(mg/l) | pH
1 5.9.2020 29.50 | 144.82 388.37 21.01 8.01
2 6.9.2020 28.40 147,62 371.60 13.41 7.97
3 7.9.2020 15.76 73.50 388.93 8.27 7.87
4 8.9.2020 18.81 87.70 370.74 13.54 8.14
5 9.9.2020 17.82 83.13 339,75 12.89 8.07
6 10.9.2020 14.71 68.62 290.37 10.53 7.99
7 11.9.2020 14.43 67.37 315.04 13.10 7.92
8 12.9.2020 17.54 81.77 332,39 23.79 8.12
9 13.9.2020 25.03 116.73 320.40 16.09 8.46
10 | 14.9.2020 27.86 129.90 365.71 16.65 8.51
11 | 15.9.2020 24.62 114.73 333.56 21.11 8.35
12 | 16.9.2020 23.76 110.77 350.50 22.03 8.40
13 | 17.9.2020 29.20 145,59 372.33 25.51 8.47
14 | 18.9.2020 29.00 217.61 362.10 33.64 8.61
15 | 19.9.2020 28.50 217.19 363.25 27.73 8.40
16 | 20.9.2020 26.30 175.15 348,12 25,37 8.44
17 | 21.9.2020 19.66 91.63 356.44 15.82 7.99
18 | 22.9.2020 15.67 73.07 365.20 11.44 8.18
19 | 23.9.2020 12,21 56.91 364.20 12.18 7.68
20 | 24.9.2020 28.01 130.57 350.04 10.44 7.46
21 | 259.2020 27.40 207.45 383.75 23.40 7.90
22 | 26.9.2020 22,03 102.74 368.90 16.30 7.65
23 | 27.9.2020 11.08 51.67 368,93 13.45 7.61
24 | 28.9.2020 18.73 87.34 366.32 17.63 7.70
25 | 29.9.2020 15.27 71.17 367.12 16.73 7.63
26 | 30.9.2020 10.25 47.80 359.96 13.87 7.68
27 | 1.10.2020 22.05 102.79 374.53 13.57 7.73
28 | 2.10.2020 24.50 183.57 379.41 18.43 8.05 |
29 | 3.10.2020 27.40 145,02 351.34 14.20 7.92
30 | 4.10.2020 26.00 173.84 372.63 12.30 8.68
31 | 5.10.2020 22.40 184.50 350.63 12.48 7.92
Summary
1 Standards 0-30 0-250 Nill 0-100 |55-9
2 | Max Value 29.5 217.6 388.9 33,6 8.7
3 | MinValue 10.2 47.8 290.4 8.3 7.5
4 Average 217 119.1 357.8 17.0 8.0
L.
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CETP Bhiwadi Records
Details For The Month July - 2020
S.No. Date Inlet Flow (MLD) | Outlet Flow (MLD)
1 | 1-ul-20 8.5 7.8
2 | 2-Jul-20 9.0 7.6
3 | 3-Jul-20 8.7 7.9
4 | 4-ul-20 8.3 8.3 =
5 | 5-Jul-20 9.4 8.0
6 | 6-Jul-20 8.5 8.1
7 | 7-ul-20 8.6 83 |
8 | 8Jul-20 9.2 8.1
9 9-Jul-20 10.3 8.3
10 | 10-Jul-20 10.2 7.4
11 | 11-Jul-20 9.9 8.2
12 | 12-Jul-20 9.1 8.1
13 | 13-Jul-20 9.5 8.2
14 | 14-Jul-20 8.4 8.2
15 | 15-Jul-20 8.2 8
16 | 16-Jul-20 9.2 7.9
17 | 17-Jul-20 8.2 7.9
18 | 18-Jul-20 8.8 8.1
| 19 | 19-Jul-20 10.0 8.5
20 | 20-Jul-20 8.7 8.0
21 | 21-Jul-20 8.9 8.2
| 22 | 224ul-20 9.7 80 |
23 | 23-jul-20 9.3 7.4
24 | 24-Jul-20 9.6 8.1
25 | 25-Jul-20 9.4 7.8
26 | 26-Jul-20 9.3 7.9
27 | 27-Jul-20 8 8.1
28 | 28-Jul-20 8.5 8.2
29 | 29-ul-20 9 7.9
30 | 30-Jul-20 8.1 8.4
| 31 | 31-Jul-20 8.8 8.3
Total 279.3 249.2
| Awg 9.01 8.04

Note: Flow exceedance is due to Rain
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CETP Bhiwadi Records
Details For The Month August - 2020
S.No. Date Inlet Flow (MLD) | Outlet Flow (MLD)
1 1-Aug-20 8.5 8.0
2 2-Aug-20 8.7 8.1
3 3-Aug-20 8.3 7.4
4 4-Aug-20 9.1 8.1
5 5-Aug-20 8.8 8.2
6 | 6-Aug-20 8.1 7.4
7 | 7-Aug-20 8.4 8.2
8 8-Aug-20 8.2 8.1
9 9-Aug-20 8.1 8.0
10 | 10-Aug-20 8.6 78 |
11 | 11-Aug-20 8.0 7.3
12 | 12-Aug-20 8.6 8.6
13 | 13-Aug-20 5.0 84
__14 14-Aug-20 9.1 8.5
15 | 15-Aug-20 9.1 8.6
16 | 16-Aug-20 9.2 8.7
17 | 17-Aug-20 8.1 7.9
18 | 18-Aug-20 8.8 8.2
19 | 19-Aug-20 9.3 9.2
20 | 20-Aug-20 10.0 9.9
21 | 21-Aug-20 9.1 8.8
22 | 22-Aug-20 9.1 8.5
23 | 23-Aug-20 10.4 8.1
24 | 24-Aug-20 8.6 8.5
25 | 25-Aug-20 8.6 8.9
26 | 26-Aug-20 9.9 10.0
27 | 27-Aug-20 9.7 8.7
28 | 28-Aug-20 9.5 8.7
29 | 29-Aug-20 9.1 8.5
30 | 30-Aug-20 9.5 8.2
31 | 31-Aug-20 8.9 8.3
Total 276.4 259.8
Avg 8.9 8.4

Note: Flow exceedance is due to Rain
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Annexure- V(C)

CETP Bhiwadi Records
Details For The Month September - 2020

Inlet Flow (MLD) | Outlet Flow (MLD)
1 86 | a4
2 8.8 8.4
3 8.9 8.0
4_ | 4-Sep-20 8.8 8.7
| 5| 5sep20 62 9.1
6 | 6-Sep-20 8.4 8.3
7 | 7-Sep-20 9.3 9.1
8 | 8-Sep-20 8.2 8.1
' 9 | 9-Sep-20 8.1 7.9
10 | 10-Sep-20 7.6 6.4
| 11 7
12 | .
13 .
14 .'
[ 15 |
| 16
17_
| 18 |
19
20 ;
21-Sep-20 | g2 8.2
22-Sep-20 | 8.9 8.7
23-Sep-20 8.5 8.4
24-Sep-20 8.5 8.7
25-Sep-20
26-Sep-20
27-Sep-20
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Photograph
NGT case OA 124/2015
Date of Joint Inspection : 05-06/10/2020

CETP, Bhiwadi Jal Pradlg_si;ap__Ni\'arall

SampleJoint Committee Visit to CETP, Bhiwadi

f
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OCEMS display in CETP , Bhiwadi

/L. ﬂtuw CITF B MLD -hlwldl NGT IJ%-‘L!J‘Q

Out Let F Iow obsen-e durlu visit

Joint Inspection Report NGT 124/2015

October 5" & 6" 2020 Bhiwas,
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Central Pollution Control Board

Regional Directorate (Central)
"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal -

46206106,

Annexure- V~

cLsToSEN BRI L LB.6LLCL. ...

COPY FOR LAB UCmsssmassmsies:

T - bl R ERR—

1

Sample from NGT Case No. 124/2015 Test report no. - 20-21/36
Date of sample collection 06.10.2020 Type of sample Grab
Dite of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain
Date of analysis 12.10.2020 to 19.10.2020
S.No.iParameters Unit Result Method S.No. |Parameters Unit Result Method
1 |Temperature * - - 36 [Cadmium (as Cd) mg/L - APHAJIIIB
2 [Odour , " - - 37 |Chromium Total mg/L - APHA3ITI B
3 |Appearance - - - 38 |Copper (as Cu) mg/L - APHA3II1 B
4 |Colour Pt-Co Scale - APHA, 2120-B 39 |Lead (as Pb) mg/L - APHA3ILNIB
5 |Residval Chlorine mg/L . APHA 4500-CI-B 40 |Nickel (as Ni) mg/L - APHA3ZILIB
6 |Dissolved Oxygen mg/L - APHA 4500-0-C 41 |Zinc (as Zn) mg/L - APHA3I1LB
7 |pH pH unit 6.99 |APHA, 4500H+B 42 |lron (as Fe) mg/L - APHA 3111 B
8 |Specific Conductivity pmho/cm - APHA 2510 B 43 [Manganese (as Mn) mg/L - APHA3LII B
9 |Suspended Solids mg/L 54 |APHA 2540D 44 |Cobalt (as Co) mg/L APHA3ILIB
10 [Total Dissolved Seolids mg/L 1968 |APHA 2540 C 45 |Boron (asB) mg/L. - APHA311L D
11 |Total Solids mg/L - APHA 2540 B 46 |Vanadium (as V) mg/L - APHA 3111 B
12 |Fixed Dissolved Solid mg/L. - APHA 2540 E 47 |Arsenic (as As) pg/L - APHA 3112-B
13 {COD mg/L 293 |APHA,5220B 48 iMercury (as Hg) pe/L APHA3112-B
14 |BOD (3 days, 27°C) mg/L 65 IS 3025, 1993 49 |Selenium (as Se) wg/L - |APHA3112-B
15 [Chloride mg/L 627 |APHA, 4500-CL-B 50 {Tin (as Sn) ug/L - APHA 3112-B
16 |Total Alkalinity mg/L - APHA 2320-B 51 jAntimony (as Sb) pg/L - APHA3112-B
17 |T. Hardness (as CaCO,) mg/L 394 [APHA 2340-C 52 |u-BHC pg/L - APHA 6630 B
18 [Ca Hardness (as CaCOy) mg/L - APHA 3500-Ca-B 53 |B-BHC ng/L - APHA 6630 B
19 |Mg Hardness (as CaCO3) mg/L - APHA 3500-Mg-B 54 |y- BHC (Lindane) ng/L - APHA 6630 B
20 |Oil & Grease mg/L - APHA 5520-D 55 |[§-BHC pe/L - APHA 6630 B
21 |[Total Kjehdal Nitrogen mg/l, | - APHA 4500-Norg-C | 56 {Aldrin pg/L - APHA 6630 B
22 |Turbidity N.T.U, - APHA, 2130-B 57 ju-Endos. ug/L - APHA 6630 B
23 |Phosphate (as F) mg/L 0.2158 |APHA 4500-P-D 58 |pp-DDE ng/l - APHA 6630 B
24 |Sulphate (as SOy) mg/L 301.75 |APHA 4500-SO.-E 59 |Dieldrin ng/l - APHA 6630 B
25 |Ammo. Nitrogen (as NH;) mg/L - APHA 4500-NH;-F 60 |p -Endos. peg/L - APHA 6630 B
26 |Nitrite Nitrogen (as N) mg/L - APHA 4500-NO,-B 61 |op-DDT pg/L - APHA 6630 B
27 |Nitrate Nitrogen (as N) mg/L - APHA 4500-NO,B 62 {pp-DDT ng/L - APHA 6630 B
28 |TFlucride (as F) mg/L 1.1 |APHA 4500-F-D 63  |Monocrotophos {MCP) ne/L - APHA 6630 B
29 |Sodium (as Na) mg/L - APHA 3500-Na-B 64 |Dimethoate (DMT) pg/L - APHA 6630 B
30 [Potassium (as K) mg/L. - APHA 3500-K-B 65 |M-Parathion (MPT) ng/L - APHA 6630 B
31 |Chromium (as Cr'®) mg/L - APHA 3500-Cr B 66 [Malathion (MLT) pe/L - APHA 6630 B
32 |Boron (as B) mg/L . APHA 4500-B-C 67 |Chloropyriphos (CPP) ng/L - APHA 6630 B
33 [Faccal Coliform FC/100ml - APHA 9221-E 68 |[Ethion ngll. . APHA 6630 B
34 [Total Coliform TC/100ml - APHA 9221-B 69 mg/L
35 |Bivassay Test % Survival - APHA 8910 A-C 70 mg/L
3 b
S MK ,r’_
Prepared b M”lnd lfol.llfgtl‘égh mi-?‘ué
ey Labg8Fatsty fesh
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Annexure-VII|

Compliance Status Report as on December 04, 2019

As per the direction of Hon’ble NGT, P.B., New Delhi in the matter
of “Sumitra Devi Vs CPCB & Ors” vide order dated 13.11.2019 in
O.A. No. 124 of 2015 (Execution Application No. 42/2019)

In compliance to the Hon’ble NGT, PB, Delhi order dated 13.11.2019 in OA
No. 124 of 2015 “Sumitra Devi Vs CPCB & Ors”, a joint inspection was carried
out during 02.12.2019 to 04.12.2019 by the following officials of Central
Pollution Control Board (CPCB), Regional Directorate-Bhopal, Rajasthan State
Pollution Control Board (RSPCB) and MoEF&CC :-

I. Sh. Vivek Goel, Regional Officer, RSPCB, RO-Bhiwadi
2. Dr. A K. Gupta, Scientist — D from MoEF&CC, RO-Lucknow
3. Sh. Pentani Jagan, Scientist — E from CPCB, RD-Bhopal

During the visit the team has jointly inspected and verified the works and the
compliance status of direction as on 04.12.2019 submitted by RSPCB, RIICO,
PHED, CETP and Nagar Parishad-Bhiwadi and the observations of the joint

inspection team are as tabulated below:
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Compliance Status of Hon

Devi Vs CPCB & Ors” before P.B., New Delhi

‘ble NGT order dated 12.12.2017, in O.A. No. 124 of 2015 in the matter of “Sumitra

RIICO as well as the CETP
operating Society that the
CETP operates as its optimum
capacity and its effluents from
the discharge point should
also be within the prescribed

limits.

below are:

| Parameters | Analysis | Prescribed
result standards
pH 7.14 5.5-9
T8S 59 100
COD 212 250
BOD 23 30

Note: All values are in mg/1 except pH.

analysis report is enclosed at Annexure-I.

S. Directions Compliance as on 04.12.2019 as per the joint inspection team (RSPCI?|
No. CPCB and MoEF&CC)
1. It shall be ensured by the | The joint inspection team collected a sample of CETP final Outlet and

analyzed at CPCB, Regional Directorate, Lab Bhopal. Results tabulated

The treated effluent was meeting the inland surface water discharge
standards prescribed under MoEF&CC notification S.0. 4(E) dated
01.01.2016 for general &heavy metal parameters. The copy of detailed

39
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The inlet quality standards for CETP has been prescribed by RSPCB vide
office order dated 11.03.2019 in compliance with MoEF & CC notification
S.O. 4(E) dated 01.01.2016.Copy of the notification is enclosed at

Annexure-Il.

The Bhiwadi Jal Pradushan Niwaran Association is calibrating the online
continuous effluent monitoring system (OCEMS) on regular basis and last
calibration done on 13.05.2019. Copy of analyser calibration report is

enclosed at Annexure-II1.

On the day of the inspection, the OCEMS installed at CETP outlet was
showing readings of pH-7.98, TSS-61.20mg/l, BOD- 19.20mg/l and
COD-193.9mg/1. Copy of the snap shot is enclosed at Annexure-IV.

On the day of inspection the CETP was in operation with inlet flow of
392m’/hour and the outlet flow was 388m’/ hour. As per the record
provided by CETP representative that the average flows of CETP in

September, October & November 2019 is as given below in table against

Page 3 of 29
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the CETP capacity of 9MLD.During visit no overflow and bypass observecﬂ
from the CETP.

Month Monthly average flow in MLD
Inlet Outlet

September, 7.68 7.56

2019

October, 2019 7.87 7.20

November, 8.34 Ak

2019

Note: last three months daily flow details submitted by the CETP are enclosed at

Annexure-V.

As CETP receiving industrial as well as domestic wastewater through
conduit pipe of 2.5KMs length from a common sump of 2 drains coming
adjacent to the shyam vatika (Rajasthan housing board) & Parshvanath
mall. The open drain near shyam vatika carries effluent of Phase 1 RIICO

industrial -cum-domestic area whereas the Parshvanath mall open drain

carries effluent of Phase 2, 3, 4 RIICO industrial -cum-domestic area. J
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Presently the treated effluent of CETP is being discharged at Khushkhera
industrial area, which is 14 km away from the CETP through conduit pipe
system (4KM HDPE and rest is RCC HUME pipe). During the visit it was
observed that the treated effluent accumulated on the open plot near M/s
Kundan edible oil from the final outlet of CETP (being pumped to
Khushkhera).

The CETP control the Treated effluent from CETP is pumped up to Matila village after which
discharges at the outlet point | effluent flow under gravity up to RIICO Industrial Area, Khushkhera in
closed conduit pipeline (4KM HDPE and rest is RCC HUME pipe) laid
down by RIICO for disposal of effluent up to Sabi River.

M/s Honda cars Limited is taking approx. 01 MLD of treated water from
the closed conduit pipeline at RIA Tapukara for development of greenbelt

in Honda Campus.

M/s G-Tekt India Pvt. Ltd Tapukara 1s taking approx 1.5 MLD of treated

water from the closed conduit pipeline at RIA Tapukara for development of
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greenbelt/irrigation in their premises.

CETP treated water (approx. 0.5 MLD) is being utilized for sprinkling on
roads in Bhiwadi industrial area to control the dust emissions & for
watering in the parks/lawns maintained by Bhiwadi Manufacturers

Association(BMA).

To utilize 100% of the CETP treated effluent, a project report of amount
Rs. 146 Crores for up-gradation of existing CETP to 6MLD ZLD facility,
laying of closed conduit pipeline for carrying untreated effluent from
industries to CETP & reverse pipeline for supplying treated effluent back
to industries has been prepared by BJPNA Bhiwadi. On request of State
Government, Ministry of Finance, GOI, New Delhi has been issued
financial sanction of 146 Crores vide sanction order No.
F No.44(1)PF.S/2018-19/1377 dated 11/12/2018. RIICO has invited
proposal for selection of Project Management Consultant for this work in
September 2019 but due to higher rate by single bidder M/s IL & FS
Company, the tender was canceled. SRM RIICO informed that new tender

for consultancy work will be floated soon.

41
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RIICO Ltd. Bhiwadi informed that CETP for industrial area Chopanki &

Kehrani will be constructed at industrial area Kehrani. Land measuring

17.05 Hectors has been acquired by RIICO.

During the visit the final discharge point samples accumulated on the open
plot at Khuskhera has been collected and the analysis values found to be
pH:7.22, TSS:63mg/l, TDS:2610 mg/l, COD:447.48 mg/l, BOD:59.09mg/l,
Cl:- 828.46 mg/l, Sulphate:- 286.21 mg/l, Phosphate:-0.4824 mg/l,
Fluoride:- 0.991 mg/l & heavy metals i.e. Fe :- 2.18mg/l, Cu:-0.033mg/l,
Zn:-0.1271mg/1, Cr :-0.014mg/1, Mn :- 0.7393 mg/Il. and other metals found
Below Detectable Limit. The copy of detailed analysis report is enclosed

at Annexure-VI.

The CETP should ensure that
all the parameters including
that Fecal Coliform or the
Total Coliform are

maintained within the

Disinfection of the CETP treated effluent using Chlorine gas was put in
place on 08.02.2018 and operational since then. During visit it was
observed that chlorine dosing was being done and records of chlorine gas

dose are maintained.

42
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prescribed limits.

RIICO has initiated the project for collection of industrial effluent
separately through close conduit pipelines for which Tender called for
appointing the project management consultant through which DPR
preparation & supervision of entire project will be done but the tender is
rejected in November 2019 due to participation of only one firm i.e. M/s
IL& FS. Again proposal sent to Jaipur for approval for re tendering the
same. Upgradation of existing 9MLD CETP up to 6MLD RO plant
followed by MEE & dryer. The project also includes 53KM closed conduit
pipeline from member units to CETP and complete recycling of treated

wastewater through 80.3KM length pipeline.

It will be the duty of
Rajasthan Pollution Control
Board, CPCB, Department of
Environment and the State of
Rajasthan to conduct a joint
inspection and ensure the
compliance of these

directions in future. In the

Compliance of these directions were submitted jointly by RIICO and
RSPCB on 27/08/2018. A joint inspection by CPCB and RSPCB was
conducted on 28/09/2018 to ensure the compliance of these directions.

Copy of joint inspection report enclosed at Annexure VII.
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event of default not only the
RIICO and Society would be
liable to pay environmental
compensation @ Rs. 50,000/-
per default, but the concerned
officer(s) of the Pollution
Control Board and the
designated officer(s) from
Department of Environment
of the State would also be

liable for disciplinary action.

Out of the 346 industrial units
which  haveconsented  to
operate shall be subjected to
an inspection by the joint
inspecting team consisting of
Pollution Control Board,
RIICO and the representative

of the State Government.

In compliance with the RSPCB, Head Office, Jaipur office order dated
27.12.2017, teams of officials from RIICO Bhiwadi Unit-1, Department of
Industries (DIC Bhiwadi) & Regional office, RSPCB, Bhiwadi were
constituted by office order dated 29.12.2017 & inspection of 346 nos. of
industries which were running with valid consent of Board (as on
12.12.2017) completed by the joint inspection team. 5 industries were

found permanently closed/dismantled/ shifted. Out of 341 operating

industries, no major deficiency/non-compliance with regard to water
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These would be subjected to

Comprehensive inspection for
which a report will be
prepared  particularly  in
relation to the source of water
and utilization thereof. The
effluent standards, the
functioning of the Primary
Treatment Plant and whether
they are adhering to terms and
conditions of the consent
granted by the Board. If any
of these industries are found
to be defaulting they shall be

shut down forthwith without

pollution control arrangements was observed except one (M/s Singh
Plasticizers, Bhiwadi) against which closure direction has been issued.
However, for other non-compliances of conditions of CTO regarding air
pollution control measure/ equipment, CGWA permission, record keeping
etc. show-cause notice was issued to such industries. The report is
prepared and submitted to RSPCB, Head Office for uploading on the
website of the RSPCB and the same has been uploaded on the website.

Copy of webpage is enclosed at Annexure-VIIIL.

any further Notice.
The 137 industrial units | Inspection of all 137 industries whose consent applications were pending
whose  applications  are|as on 12.12.2017 has been completed by the joint inspection team. The

pending with the Board, they

pending applications are being decided on the basis of findings during the
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shall also be subjected to the

inspection by the joint

team and their

inspecting
application for renewal shall
be dealt with and disposed of
in accordance with law as
expeditiously as possible in
any case not later than four

weeks from today.

inspection.

The 652 industrial units the
details of which have not
been furnished. Out of them
all the industrial units which
are operating without
obtaining the consent of the
Board and are discharging
effluents shall be shut down,

within one week from today.

Survey of 652 industrial plots whose details were not furnished has been
completed jointly by RIICO limited and RSPCB. The record of RIICO
limited (plot number wise) and RSPCB (industry name wise) have been
reconciled/updated. On the basis of the survey of 652 plots, nearly 120
industrial units have been identified operative without Consent to Operate

(most of these industrial units are of Green/White category).

Remaining 532 plots are being used for non-industrial purposes viz.

offices, go-downs etc. or lying vacant or with closed/dismantled industrial

units.
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The remaining 120 industrial units have either obtained Consent (as per

category) or do not require to obtain consent from the board (being a White

category)

During a joint survey of 652 nos. of industrial units, none of the industry
was found discharging trade effluent, thus immediate closure of industries
was not required. The report has been uploaded on the website of the

RSPCB.

The joint inspection team
shall conduct a survey to find
out as to how many out of
652 are industrial units and
how many are using the space
provided to them for go-

down/offices etc.

Survey of 652 industrial plots whose details were not furnished has been
completed jointly by RIICO limited and RSPCB. The record of RIICO
limited (plot number wise) and RSPCB (industry name wise) have been
reconciled/updated. On the basis of the survey of 652 plots, nearly 120
industrial units have been identified operative without Consent to Operate

(most of these industrial units are of Green/White category).

Out of 652 plots remaining 532 plots are being used for non-industrial

purposes viz. offices, go-downs etc. or lying vacant or with
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closed/dismantled industrial units.

For upgradation of the CETP
as well as for setting up of the
STP, all the industries shall be
liable to pay a sum of Rs.
50,000/- as environmental

‘Polluters

These

compensation on
Pays’ principle.
industries have been polluting
for years, in fact, we should
have imposed much more
environmental compensation
upon them, but since the State
Pollution Control Board is
taking of the matter with
earnest and assure the
Tribunal for providing due
funds for improvement of the

conveyer belt/drain or setting

Out of 943 nos. of industrics (Red, Orange, Green & White) in RIICO
industrial area, Bhiwadi, 840 nos. of industries have paid Environmental

Compensation amounting to Rs. 2.41 Crores.

Remaining industries are either lying closed/dismantled are covered under
"White Category” RSPCB & RIICO are pursuing with industries lying
closed/dismantled & White deposit the

category industries to

environmental compensation amount.
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up of STP and upgradation of
the CETP, as it is stated that
92 industrial units which are
in Red category so would pay
environmental compensation
of Rs. 50,000/-, those who are
in Orange Category would
pay environmental
compensation of Rs.30,000/-
while the industries in
Green/White Category shall
pay Rs. 10,000/-.

10.

If the amount if not paid
within two weeks from today
by the industries to the State
Government Department of
Environment, in that event
that industry shall be liable to

be shut down without any

Show cause notice intending directions for closure under section 33(A) of
the Water Act 1974 and under Section 31(A) of the Air Act 1981 has been
issued during April 2018 to individual industry for paying/depositing

environmental compensation.

Notices have been issued to industries lying closed/dismantled & White

category industries to deposit the environmental compensation and all these
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further Notice. The amount so
deposited shall be utilized for
the compliance of the
directions contained in this

order.

industries have been advised in person also to deposit the environmental

Compensation immediately.

RSPCB & RIICO are pursuing with industries lying closed/dismantled &
White category industries to deposit the environmental compensation

amount.

11.

We direct the RIICO to clear
all the drains and dredge them
within four weeks from today.
No drain of Bhiwadi
industrial cluster should be
Chocked/blocked, it will be
the duty of RIICO to ensure

regular maintenance thereof.

As informed by SRM RIICO Bhiwadi, work of cleaning of drains of
Industrial Area Bhiwadi is being done on regular basis. Drain in length of
80 kms. has been cleaned in current financial year 2019-20 i.e. from April
2019 to till date. Tender amounting Rs. 12.00 Lac for work of drain
cleaning (Length 43 Kms.) has also been invited with date of opening as
10.12.2019.The works of repair of drains are also taken up as per
requirement of site. During 2019 an amount of about 100 lakhs has already

been spent towards repair & maintenance of drain.

12.

The potable water shall be

provided to all villagers is the

As informed by ExEn PHED Bhiwadi water has been supplied through

tankers in 4 villages i.e. Nagaliya, Alampur, Ghatal and Harchandpur based
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prime responsibility of the | on the ground water analysis report and in other villages the water is being
State through tankers or by | supplied through tankers on demand. RO plants are installed in 7 villages
fixation of RO systems. (Rampura, Mundana Mev, Milakpur-Gurjar, Sahadod, Harchandpur,
Nagaliya and Kharani). In khijuribas village RO plant 1s not installed due

to dispute on site.

The money paid by the|Out of 8 proposed villages, RO plants are installed in 7 villages. In
industry would be utilized for | khijuribas village RO plant is not installed due to dispute on site. The

installation of RO systems in | details including operational status of RO plants is as given below:

all the villages at Bhiwadi Name of village | RO plant Installation Commissioned
surrounded by an industrial capacity
complex, to maintain them Rampura 500lit/hr | Completed on Not commissioned
11.02.2018

shall be the duty of the State i

Mundana Meo 500lit/hr | Completed on Not commissioned
Government and the RIICO. 12.02.2018
In the event of default,| Nfilakpur-Gurjar | 500livhr | Completed Not commissioned
appropriate action shall be | | Sahadod 500lit/hr | Completed Not commissioned
liable to be taken against the Khijuribas Work not started by contractor,
concerned  officer(s). The Harchandpur Completed Not commissioned

: Nagali 5001it/k

State of Rajasthan il agaliya itthr | Completed Not commissioned

53
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expedite its long-term scheme
for providing potable water to
every house through pipelines
and it should be given at

utmost priority.

Kharani 500Iit/hr | Completed Not commissioned

Although RO plants in 7 villages have been installed but none of them
made operational. As per the Executive Engineer, PHED-Bhiwadi, the firm
has not started work for O & M period, therefore contact has been rescind
by Add. Chief Engineer, NCR Alwar vide letter dated 7.8.2019 and
retendering process under progress which will be completed within 2-3
months. The status report as on 03.12.2019 collected from PHED is

enclosed at Annexure-IX.

14.

Similarly the projects in
relation to establishment and
construction of STP should
also be given priority by the
State Government and they
should be installed without

any undue delay.

As informed by the Nagar Parishad, Bhiwadi they have taken up the work
of laying of sewer lines and constructing 5 STPs under AMRUT Yojana of
11.5MLD capacity. The 5 Sequential Batch Reactor (SBR) STPs which
were under construction at Rajasthan Housing board (1.5MLD), Mundana
Mev (ZMLD), Khanpur (2MLD), Santhalka (3MLD) & near existing one
(BMLD). The present status of STPs collected from Nagar Parishad,

Bhiwadi is enclosed at Annexure-X.
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Name Capacity | Completion | Present Present Expected Remarks
In MLD Status Hindrance | Completion
STP1 atRHB | 1.5 100% Operation Permissi | Completed | Present flow:
on for 0.5MLD
disposal
point is
pending
STP2 at 2 100% Qperation - Completed | Present flow:
Mundana 0.05SMLD
Meo
STP3 at 2 47% High Court stay from 17.01.2018 to till date
Khanpur
STP4 at 3 100% Ready for | Awaiting | 31.122019 Inlet connection
Housing Operation | permane is pending
Board(near nt power
existing) connecti
on
STPS at 3 88% Equipment | Disposal 28.02.2020
Santhalka installation | point
is under not
L progress fixed

|

1.5 MLD STP at RHB: - The SBR technology based STP was in

operation with inlet flow of 46m’/hr. As per the operator 0.5 MLD flow

coming against the 1.5 MLD designed capacity. The treated wastewater has

55
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been discharged on the open area at the back side of STP without any
chlorination which created cesspool of stagnated wastewater in between the
STP and nearby residential areas. Samples of STP outlet has been collected
and the analysis results reveals that the treated STP outlet values of pH:-
6.86, O&G:1.2mg/l, TSS:- 54mg/l, COD:- 184mg/l and BOD:30.33mg/I.

The detailed analysis report is enclosed at Annexure-XI.

2.0 MLD STP at Mundana Meo:- The 2 MLD capacity SBR technology

based STP was in operation with a inlet flow of 0.05 MLD against the
2MLD designed capacity. It is because of out of 4 villages (Mundana Meo,
Rampura, Nayagoam, and Kairani) only Mundana Meo village domestic
wastewater is coming to STP and other 3 villages sewer connection is not
done. The sewer connection could not be done due to railway line
construction and no NOC from DFC. During the visit railway line earth
bund raising work was under progress. Presently the treated wastewater
from STP is discharged on open plot just in front of STP, however Nagar
Parishadhas constructed a storage tank for reuse of this treated water. At
the time of visit STP outlet samples collected and analysed for pH-7.29,
TSS-15mg/l, COD-85mg/l, BOD-6mg/l and O&G: 1.4mg/l. The detailed

54
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analysis report is enclosed at Annexure-XII. ]

2MLD STP at Khanpur:- 47% construction work has been completed

and further no progress done by the construction agency i.e. M/s L&T due
to stay order from Rajasthan High Court, Jaipur from May 2018. As per the
Nagar Parishad officials that there is a dispute regarding title of the land of
STP at khanpur.

3MLD STP at Housing Board Colony:- The STP is located near existing

old 4.0MLD STP, which is just adjacent to the CETP. It is a SBR
technology based STP and 100% construction work completed and
connection to sewer line is pending which will be completed by end of
February 2020. Presently the untreated sewage is going towards Dharuheda
industrial area along with the untreated domestic wastewater of
Maheshwari(village situated in Haryana) and Dharuhera and accumulated
near Bestech shopping Centre and Dharuhehera industrial area. During visit
collected the drain samples at Nagina Garden (Rajastahan), Modern public

school after mixing with domestic effluent of Maheshwari village and

accumulated wastewater at Dharuheda industrial area for analysis of

|
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general parameters, bacteriological parameters and heavy metals to identify
and to know the industrial effluent is mixing in domestic drain or not.
During visit it was observed the untreated effluent from M/s Amul Dairy
(Dudhmoti Sargar), a industry situated in Dharuhera Industrial area was,
being discharged in to the accumulated waste water at Dharuhera Industrial
Arca. The combined effluent (domestic and industrial) generated from
Bhiwadi Industrial Area is being treated in a 9MLD CETP and treated
waste water pumped to Khushkhera industrial area where the treated

effluent is accumulated in open plot. The details of drain samples collected

is as given below:

S. Drain pH TSS | COD | BOD Heavy Metals

No. | Sampling Fe Zn Mn Cu
locations

01 | Nagina 7.16 36 188 49.61 | 0.318 | 0.0469 | 0.1644 | 0.008
Garden

02 | Modern 7.75 45 208 21.2 0.273 | 0.0385 | 0.1749 | 0.009
public
School J
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03 | Domestic | 7.81 155 432 74.96
&
Industrial

ettluent

accumulat
ed at
Dharuhed
a
Industrial

Arca

0.048 ]0.0915]0.1432 | BDL ‘\

Note: L. all values are in mg/l except pH.
2. Other metals values reported as BDL.

3.0 MLD STP at Santhalka:-As informed by Nagar Parishad Bhiwadi the

STP is under construction and about 88% work has been completed and the

entire work will be completed by 28/02/2020.

In addition to above 5 STP’s and one 4MLD existing STP, Nagar Parishad

Bhiwadi is also constructing 3 septage systems with 1.2 MLD sewage

treatment capacity.
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IS.

The waste collected on the
dredged materials shall be
deposited at the site which is
to be identified by the State
The
should identify the site within

Government. State
four weeks from today and it
will be the responsibility of
the RIICO to ensure that the
dredged material or any other
waste collected from the
industrial cluster is stored in
accordance with law and
relevant waste rules at that
site. The waste should be
stored in accordance with law

with the relevant waste rules.

RIICO has allotted land measuring 34729m’ near Rampura Mundana,
Kharani for dumping of non-hazardous industrial solid waste to Bhiwadi
Jal Pradushan Niwaran Trust (BJPNT) vide letter dated 24.01.2018 but the
BJPNT has not taken the possession of the land. Due to non-availability of
boundary wall. BJPNT has requested RIICO for construction of boundary
wall of this site. Proposal for construction of boundary wall has been
forwarded to RIICO head office, Jaipur for approval by RIICO Bhiwadi
office on 4.11.2019. After construction of boundary wall BIPNT will take
possession of the site for scientific development and operation of dumping
yard. The land allotment and SPVC formation letter is enclosed at

Annexure-XII1I.
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[ 16.

The RIICO and the State
Government shall work out
on the proposal for reuse of
the treated effluent of water
from the CETPs/STPs. It shall
be the duty of all concerned
including the industries that
under no circumstances any
water or effluent is permitted
to be collected around the
industrial clusters or inside

the cluster.

As informed by SRM, RIICO project report of amounting Rs. 146.00 cr.
for the up gradation of existing CETP upto ZLD level was prepared by
BIPNA, Bhiwadi (consultant M/s IL&FS). On the request if State
Government, Ministry of Finance, GOI, New Delhi has been issued
sanction of Rs.146.00 Cr. Vide No.
F.No.44(1)PF.S/2018-19-1377 dated 11.12.2018. RIICO has invited

financial sanction order
proposal for selection of Project Management Consultant for this work in
September 2019, but the tender got rejected in November 2019 due to
participation of only one firm i.e. M/s [L&FS Company. Senior Regional
Manger, RIICO informed that new tender for consultancy work will be

floated soon.

17.

Needless to say that Pollution

Control Board and

Department of Environment
shall

maintain due

surveillance and  collect

samples on regular intervals

RSPCB, Bhiwadi is collecting samples from outlet of CETP on fortnightly
basis and are being tested in their laboratory. Besides board has constituted
Pollution Control and Vigilance Squad (PCVs) for 24x7 surveillance in the

area.
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to ensure that there is no

pollution.

18.

The State of Rajasthan is
granted liberty to approach
the Department of Industrial
Policy and Promotion (in
short DIPP) for receiving
financial assistance from the
Central Government. The
State is free to move the
Central Government and if
such proposal is mooted, the
same shall be dealt with

utmost expeditiously.

It was informed by RIICO Ltd, Bhiwadi that sanction had been received

from GOI amounting Rs 146 crore for the work of upgradation of industrial

effluent management system at industrial area Bhiwadi.
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19.

It shall be the duty and
obligation of the RIICO and
the Pollution Control Board to
place in the public domain the
inspection report as well as

analysis reports.

The inspection report/analysis reports are uploaded on official websites of

RSPCB.

20.

The applicant and for that
matter, any citizen would be
at liberty to file objections if
it comes to the notice that
these reports do not depict the
actual ground realities. The
above directions shall be
carried out by all concerned
without delay and default,
whosoever is found to be
obstructing the compliance

shall be liable to be proceeded

Noted for compliance.
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against for violating the order
of the Tribunal and shall be
dealt with in accordance with

law.

21.

Vide our order dated Olst
March 2017, we had imposed
environmental compensation
and cost upon the various
departments and officers. In
the event, these directions are
complied with in that event
the compensation or the cost
imposed shall stand waived,
but in the event of default
they shall become operative
and it will be the duty of State
of Rajasthan to comply with

Noted the directions
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those orders without any

default.

22.

The Central Pollution Control
Board shall also be
responsible ~ for  keeping
general supervision in relation
to compliance of these
directions.  This  general
directions issued in relation to
industrial clusters Bhiwadi
shall be adopted and followed
by the State Government and
all the other concerned
authorities with such
modifications as may be

necessary.

In compliance of the Hon’ble NGT directions, CPCB hold a meeting on
12.04.2018 with officials of Department of Environment, Rajasthan,
Rajasthan State Pollution Control Board (RSPCB) and Rajasthan State
Industrial Development & Investment Corporation Limited (RIICO),
Rajasthan. During meeting, the participants were requested to accomplish
various actions within time frame fixed by the Hon’ble NGT and further

review of the progress is ongoing.
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The industries which were
permitied to operate under the
orders of the Tribunal and the
Board was required to inspect
the same if their Status Report
is not filed by the joint
inspection team now within
two weeks from today, they
shall be liable to be closed.

i - S

-

|
|

It was informed by Regional Office, RSPCB, Bhiwadi that inspection of alf }
the 19 industries was carried out and the reports had been sent to their Head |
Office. -

(Vivek Goel)
Regional Officer,
RSPCB, RO-Bhiwadi

.. Scientist— B
MoEF&CC, RO-Lucknow

66

(Pentani jﬂgﬁ&)

Scientist — B
CPCB, RD-Bhaopal

64

Page 29 of 29



Photographs of CETP Bhiwadi, Rajasthan

View of neutralizatian tank

View of coagulation tank
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View of primary clarifier ||

View of aeration tank
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secondary clarifier 1 &I

Treated water holding tank

Tertiary treatment system (ACF & PSF)
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Sample collection of final treated wastewater

Flow meter installed at outlet

OCEMS installed at treated water outlet
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Hazardous waste transport vehicle

View of green belt develop within the premises
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View of the pumpingstationfor using the 2MLD
treated water by M/s Honda India Ltd. at
Khuskhera in their garden/ lawn from CETP

Treated wastewater from CETP has been taken
by the G-Tech industry and other industries
from the pump house at Khuskhera
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View of the RSPCB vigilance team vehicle

CETP treated wastewater

Khuskhera industrial area in a open plot

disposed at

View of the CETP treated wastewater
accumulated at Khuskhera industrial area in a
open plot

CETP treated wastewater
Khusikheda industrial area

accumulated at
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Photographs of the Joint inspection team collecting samples during visit of the

wastewater( domestic& industrial effluent) accumulated areas at Bhiwadi and Dharuheda

areas in Rajasthan

Domestic wastewater drain sample collection at Modern Public School, Bhiwadi

74

72



Domestic wastewater (from Bhiwadi,
Maheshwari and Dharuhera areas) accumulated
at Bestech shopping center

Domestic wastewater (from Bhiwadi, Village
Maheshwari and Dharuhera areas) accumulated
at Delhi-Jaipur high way road side at Dharuhera
industrial area side

lllegal discharge of effluent from M/s Amul Dairy (Dudh Moti Sagar)at Dharuhera industrial Area
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Waste water finally accumulated on open
plot at Dharuhera industrial area

Sample collection of accumulated wastewater on
open plot at Dharuhera Industrial area
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Photographs of newly constructed 1.5MLD STP at Housing Board

Colony, Bhiwadi, Rajasthan

View of STP display board at main gate of
1,5MLD STP at Housing board colony

View of SBR reactor in operation

View of STP treated water sample collection

STP Treated water disposed in open land at the
back side of STP
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Photographs of newly constructed 2MLD STP at MundanaMev,

Bhiwadi, Rajasthan

View of Display board at main gate of 2MLD STP

at Mundana Mev

View of SBR reactor in operation at STP

STP final outlet sample collection

View of STP treated water & Kehrani industrial
area untreated wastewater stored at open plot
at Mundana Mev
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Photographs of STP which are under construction/ commissioning

in Bhiwadi, Rajasthan

STP Khanpu

STP near paasti 1 ﬁl'.'-'»\. 5TF IFtinucke 281622606
2B 225 6O2TIN onngitude 7EE12015

FO'40'43 AB418°E

View of STP, BIDA ‘ " View of STP at Khanpur -
=
S5TP santhalka

281 1-4&8951611
26.51'4.05%168

View of STP at Santhalka
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Photographs of RO plant and water tanker for drinking water
supply to the villages around Bhiwadi by PHED

RO plant installed by PHED in the premises of Government middle school for drinking water supply
to the Milakpur-Gurjar village but it was not in operation.

View of the tanker through which drinking water supplying by PHED to the Alampur village
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Photographs of solidwaste dumping site at Rampura Mundana in
Bhiwadi, Rajasthan

B iy , & RICO Dumping yard

RICO dumpiieg yard TR " P i

rampun roliciagg o s e FATIPUT TILINDANE
X : i o

View of RIICO Dumping Yard, Rampur, Mundana
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P NGRURE - (T

RAJASTHAN STATE POLLUTION CONTROL BOARD

4, Institutional Arca, Jhalana Doongari JAIPUR-302 004
Phone: 5159600, 5159699Fax: 5159695, 5159697

OFFICE ORDER

In exercise of the powers conferred vide Notification No. S.0.4(E) dated 0170172016 issued by
the Ministry of Environment, Forest and Climate Change. Govt. of India, New Delhi and in
compliance of Hon’ble NGT order dated 16.11.2018 in Original Application No. 329/20 15 Gram
Panchayat Araba Vs. State of Rajasthan &Ors and other connected matters. The State Board
hereby adopts the standards as suggested by the Committee constituted by Hon'ble NGT vide
order dated 23.10.2018 in the aforesaid matters. Accordingly, the State Board prescribes
following standards for the inlet quality of the CETPs located in the state:

| Parameter | Steel I'extile and
. _ Others
pH 55-85 6.5-8.5 |
Ol & Grease 20 mg/i 20 mg/] |
Phenolic Compounds 1 5.0 mg/1 5.0 mg/l
Ammonical Nitrogen 50 mg/l 50 mg/l
Cynide 2.0 mg/] |20mglt
Chromium hexavalent 2.0 mg/l 2.0 mg/l
Chromium (total) 2.0 mg/1 2.0 mg/l
Copper _ 3.0 mg/l 3.0 mg/l
Lead 1.0mg/l 1.0 mg/1
Nickel 3.0 mg/l 3.0 mg/l
Zing 15 mg/] 15 mg/1
| Arsenic 0.2 mg/1 0.2 mg/1
Mercury | 0.01 mg/l 0.01 mg/l
Cadmium 1.0 mg/l 1.0 mg/1
Selenium 0.05 mg/1 0.05 mg/l
Fluoride 15 mg/l 15 mg/l
Boron 2.0mg/1 2.0 mg/1
Total Suspended Solids 600 mg/1 600 mg/l

This order will come into force with immediate effect. ca

(Shailja Deval)

Member Secretary

F14 (CETP-14)/ RSPCB/Plg. REDIR - QIR Date 1y- o7

Reovg
Copy to the following for information & necessary action:-
01. PS to Chairperson, RSPCB, Jaipur

02, Sr.P.A.to Member Secretary, RSPCB Jaipur
3. Collector, Pali
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0,
(3,

06.
07.
(8.

09.

10.
1.

14,

13,

16.
17,

Callector, Jodhpur.

Collector, Barmer

Collector, Alwar

Collector Jaipur

The Regional Officer,Rajasthan State Pollution Contrel Board, Alwar., Balotra, Bhilwara,
Bharatpur, Bikaner. Chittorgarh, Jaipur(S)/(N). Jodhpur, Kishangarh. Kota, Pali
,Sikar,Bhiwadi and Udaipur,

Gruupinchargc,Admnﬂ‘cxiile!l-lﬁ\WC PM/HOP/M ines/SGMG&CD/LegalCell/Coss
MUID/CCCY EC/Plastic/PDF/PAACIV TRIMSW/BMW/ Project/IT, RSPCB, Jaipur

Pali Water Pollution Control, Treatment & Research Foundation. MandiaRaod,Paji

Jasol  Water  Pollution Control  And  Treatment Trust, Regd. Office:
LaghuUdhyngMandal, Nakoda Road, Jasol 344024(Raj.), Site Office: Tilwara Road.
Jasol 344 024 (Raj

12. Balotra Water Pollution Control Treatment & Research Foundation Trust, RIICO Ind.

Area, Khed Road, BALOTRA-344 022 (Raj.)

- Jodhpur PradushanNivaran Trust, Plot No. Sp-1, Sangaria Industrial Area, Phase |1,

Sangaria, Jodhpur, Rajasthan

Bhiwadi JalPradushanNivaran Trust, Bhiwadi

Sanganer Enviro Project Development, 7. Maruti colony,Oppsite Chaudhary Tent house.
sanganer, Jaipur

ACP.IT-Cell,RSPCB Jaipur

Master file,

\M r}mel“Secr&ary
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e

Uvaon

A. DI WATER TEST RUN

Site name/sr.No. -
Bhiwadi Jal Pradushan Nivaran Trust
€, No. - F180611

Method Sample ) flesult
copb . D-| Water 0.0 PPM

BOD D-1 Water 0.0 PPM

TSS D-| Water | 0.0 PPM o
pH D-1 Water | 7.2 pH

B. FINAL ACTUAL SAMPLE RUN

Method Sample Result

cop ETP OUTLET 46.09 PPM

BOD ETP OUTLET 759PPM
155 ETP OUTLET 8.36 PPM

pH ETP OUTLET 7.31 pH

REMARKS

Envirozone Personal

Signature- { ik Signature-
e CEL:’!A‘;‘)
e i
Name- Neha Kumarizs, _ . & Name-
Contact No- 9999550723 Date-
Contact No.-

S Equipments

Analyser Calibration Report

Parameter ___
COoD, BOD, TS5, pH t

ANNEAURL - T

I————————— |

Cal.Date: 13/05/2019

Customer Personal

thi - 110033

Heed Off. : 304, Nitika Tower - I, Commercic! Compley, Azedpur, De
L0110 - 49172 8359, +91 9811138355, +$1 9953599365

nlo@eieindic.com

Contacts
£-moil : markeling eieindic@gmeil.cons, |
Website 1 vwaw.eieindio.co.in, vavvegieindio in

Seanned by CamScanner
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CETP Bhiwadi Records

Details For The Month - Sepember - 2019

inlet pH Chemi i
= s 9:00AM | 1:00PM | 5:00 PM | 9:00 PM | 1:00 AM | 5:00 AM Cutistpn Limecal cu:::: ptmn;:!g:] SrluentFlow(MLD) | Efflvent Flow (MLD)
1 1-Sep-19 6.81 7.13 7.19 6.91 7.52 6.98 7.56 2800 240 6 7.8 7.8
2 2-Sep-19 7.47 7.26 6.83 7.32 7.44 7.16 7.55 2800 240 6 8.2 é
3 3-Sep-19 7.48 7.28 6.81 7.3 6.85 7.25 7.51 2800 240 6 7.8 7.6
4 4-Sep-19 7.40 7.21 6.89 7.35 7.41 6.91 7.81 2800 240 5 7.7 -,-'7
5 5-Sep-19 7.21 6.89 6.53 7.01 7.12 7.36 7.11 2800 240 6 8 -,-'7
6 6-Sep-19 7.36 7.10 6.69 - 7.3 7.16 7.41 7.56 2800 600 6 T ?:5
7 7-Sep-19 7.4 7.1 6.76 6.33 6.5 7.30 7.55 2800 600 6 8.1 7.9
8 8-Sep-19 7 6,63 6.68 7.3 7.55 7.32 7.5 2800 600 6 8.2 E
9 9-Sep-19 7.48 7.34 6.81 6.65 7.08 7.45 7.54 2800 600 6 8.6 8.1
10 | 10-Sep-19 7.45 713 6.48 7.15 7.35 7.52 7.58 3000 600 6 8.6 8.2
11 | 11-Sep-19 7.6 7.29 6.83 ° 6.30 6.16 6.66 7.56 3200° 600 6 82 T
12 | 12-sep-19 6,45 7 7.3 7.39 6.66 727 7.56 3200 600 6 g5 79
13 | 13-Sep-19 7.31 6.94 6.66 7.16 6.57 6.75 7.57 3200 600 6 8.5 81
14 | 14-Sep-19 7.14 6.9 6.6 7.19 6.5 6.40 7.54 3200 600 6 8.8 86
15 | 15-Sep-19 7.43 7.39 6.9 6.16 6.72 7.21 7.55 3200 600 6 83 8.1
16 | 16-Sep-19 7.30 6.81 6.80 6.7 6.99 7.36 7.51 3200 600 6 8.2 73
17 | 17-Sep-19 7.16 7.36 7.3 7.51 7.31 6.95 7.5 3200 600 6 8.4 84
18 | 18-Sep-19 7.24 6.81 6.8 7.36 7.1 7.19 7.52 2600 160 6 4.9 5.1
19 | 19-Sep-19 7.33 6.66 7.28 6.4 6.1 6.63 7.52 2400 240 6 6.3 6.1
20 | 20-Sep-19 6.45 6.75 6.70 7.33 7.44 7.16 7.51 3200 320 6 8.9 87
21 | 21-Sep-19 6.57 6.80 7.59 7.18 7.35 7.6 7.52 3200 320 6 8.7 8.9
22 | 22-5ep-19 7.28 7.49 7.52 7.50 7.46 7.16 7.43 3200 320 6 8.0 8.2
23 | 23-Sep-19 7.28 6.6 7.44 7.3 6.96 6.63 7.53 3200 320 6 8 8.1
24 | 24-5ep-19 7.48 7.57 7.48 7.36 7.5 7.43 7.55 3200 320 6 6.4 6.6
25 | 25-Sep-19 7.23 7.36 7.56 6.58 7.28 7.28 7.49 100 100 3 24 31
26 | 26-Sep-19 7.27 7.28 7.44 6.75 1.52 7.52 1.56 100 100 3 2.6 2.8
27 | 27-Sep-19 7.34 7.44 7.32 7.48 7.51 73 7.5 2600 320 6 8.7 8.4
28 | 28-Sep-19 7.36 7.51 7.41 7.23 7.48 7.31 7.55 3200 320 6 9 8.5
29 | 29-Sep-19 7.21 7.12 7.16 7.4 7.16 6.76 7.52 3200 320 6 8.1 8.3
30 | 30-Sep-19 6.75 6.5 7.52 7.32 6.7 7.6 7.51 3200 320 6 8.9 85
31
Total 84000 | 11880 174 230.5 226.8
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CETP Bhiwadi Records

Details For The Month November - 2019

S.No.| Date etk Chemical Consumption (kgs) | Inlet Flow (MLD) | Outiet Flow (MLD)
9:00 AM | 1:00 PM | 5:00 PM | 9:00 PM | 1:00 AM 5:00 AM Lime Alum Poly

1 | 1-Nov-19 6.97 7.31 7.59 7.31 7.3 6.35 3200 600 6 8.7 8.2
2 | 2-Nov-19 6.76 6.99 7.37 7.16 6.88 6.70 3200 600 6 9.0 8.6
3 | 3-Nov-19 7.10 6.61 7.11 7.16 7.14 7.44 3200 600 6 8.8 8.5
4 | 4-Nov-19 ‘| 7.40 7.60 7.27 7.14 6.55 7.12 3200 600 6 8.4 8.6
5 | 5-Nov-19 7.16 6.39 6.7 6.18 6.36 6.57 3200 600 6 9 8.2
6 | 6-Nov-19 7.16 6.84 6.7 6.72 6.48 6.18 3200 320 6 ‘8.6 8.2
7 | 7-Nov-19 7.66 7.4 7.03 6.57 6.7 6.88 3200 320 6 8.5 8.2
8 | 8Nov-19 7.48 7.36 7.41 6.5 7.24 6.40 3200 220 6 8.2 8.5
9 | 9-Nov-19 6.8 7.3 7.56 6.75 6.52 7.28 3200 320 6 8.9 8.4
10 | 10-Nov-19 | 657 6.94 7.3 7.32 6.8 7.28 3200 320 6 8.7 8.2
11 | 11-Nov-19 7.4 7.3 6.84 6.71 6.99 7.3 3200 320 6 8.6 8.7
12 | 12-Nov-19 | 7.52 7.32 7.19 7.44 7.51 7.22 3200 320 6 8.7 7.9
13 | 13-Nov-19 7.4 7.6 7.29 6.72 7.55 7.30 3200 320 6 9 8.7
14 | 14-Nov-19 | 7.18 7.49 7.34 6.6 6.6 7.48 3200 320 6 8 7.5
15 | 15-Nov-19 7.1 6.86 6.7 6.7 7.16 7.32 3200 320 6 8.4 8.2
16 | 16-Nov-19 | 7.32 6.60 6.60 6.66 , 6.79 7.14 3200 320 6 8.5 8.1
17 | 17-Nov-19 | 7.30 7.35 6.5 6.69 6.96 7.34 3200 320 6 9.2 8.7
18 | 18-Nov-19 | 6.70 6.60 7 6.96 6.59 7.3 3200 320 6 8.5 g
19 | 19-Nov-19 | 7.32 6.74 7.24 7.33 7.03 6.93 3200 700 6 8.8 8.2
20 | 20-Nov-19 7.1 7.12 6.72 7.16 6.81 6.6 3200 650 6 8.5 8.3
21 | 21-Nov-19 | 7.24 7.24 7.52 7.49 7.31 6.91 3200 600 6 9 8.6
22 | 22-Nov-19 | 6.36 6.72 7.48 7.16 7.29 7.50 3200 600 6 8.8 7.9
23 | 23-Nov-19 | 7.28 7.39 7.26 6.63 6.9 7.14 3200 600 6 9 8.7
24 | 24-Nov-19 | 730 6.75 7.22 7.5 7.48 7 3200 600 6 9 8.8
25 | 25-Nov-19 | 6.60 7.16 6.75 7.1 7.14 12 3200 600 6 6.2 6.1
26 | 26-Nov-19
27 | 27-Nov-19 | 6.80 6.44 6.72 7.1 6.66 6.7 3200 600 6 9 8.3
28 | 28-Nov-19 | 7.19 7.41 7.21 7.42 7.47 7.16 3200 600 6 8.4 7.8
29 | 29-Nov-19 6.7 7.45 7.48 7.6 7.30 6.81 3200 700 6 9.3 8.7
30 | 30-Nov-19 | 6.71 7.26 7.44 7.48 7.17 6.77 3200 800 6 §w 0ic
31

Total 92800 | 14210 174 250.2 239
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CETP Bhiwadi Records

Details For The Month October - 2019

S.No. Date Inlet pH Chemical Consumption (kgs) | Inlet Flow (MLD) Outlet Flow {MLD)
9:00 AM 1:00 PM 5:00 PM 9:00 PM 1:00 AM 5:00 AtA Lime Alum Poly

1 1-Oct-19 7.39 7.39 6.66 6.80 7.16 7.44 3200 320 6 9.4 8.2
2 2-0ct-19 7.50 7.30 6.77 6,72 6.16 6.57 3200 320 6 9.1 81
3 3-0ct-19 6.80 7.19 7.49 7.31 7.50 8.00 3200 320 6 g 87
4 4-Oct-19 7.40 7.57 7.61 7.40 7.38 6.75 3200 320 5 8.2 B2
5 5.0ct-19 7.50 7.36 7.12 6.55 7.05 6.81 2800 320 6 9.2 8.2
6 6-Oct-19 6.70 7.14 7.36 7.3 6.60 6.70 3000 320 6 9.6 78
7 7-Oct-19 7.4 76 7.41 6.6 6.61 7.14 3200 320 6 8.6 B3
8 8-Oct-19 6.6 6.93 7.3 6.88 7.14 6.34 3200 320 6 86 7.6
9 9-Oct-19 6.6 6.94 7.3 7.3 6.57 7.41 3200 240 6 8.9 7
10 | 10-Oct-19 7.46 7.1 6.6 6.7 6.8 6.3 2800 320 6 8.78 8.4
11 | 11-Oct-19 6.61 7.06 7.33 6.60 7.21 6.3 2800 320 6 8.4 52
12 | 12-0ct-19 7.39 7.38 7.16 6.6 6.52 6.38 2800 320 6 8.7 7.0
13 | 13-Oct-19 7.16 6.8 6.48 7.14 7.44 7.30 3200 320 6 g 85
14 | 14-Oct-19 7.56 7.24 6.89 6.76 7.32 6.85 3200 320 6 8.6 78
15 | 15-Oct-19 6.58 5.57 7.11 7.12 6.98 7.01 3200 320 6 33 7.9
16 | 16-Oct-19 6.81 7.19 6.66 7.19 7.48 7.15 3200 320 6 8.4 7.6
17 | 17-Oct-19 7.32 7.36 7.37 6.65 7.05 7.36 1200 320 3 8.3 7.6
18 | 18-Oct-19 7.31 7.39 6.81 6.76 7.1 7.39 3200 320 6 8.6 8
19 | 19-Oct-19 7.34 6.66 6.66 7.06 6.81 6.71 3200 600 6 7.9 7.1
20 | 20-Oct-19 6.72 6.5 7.24 7.33 7.54 7.16 3200 600 6 8.4 77
21 | 21-Oct-19 7.30 7.26 7.34 7.16 6.84 6.51 3200 600 6 8.3 7.6
22 | 22-Oct-19 7.16 7.48 6.75 7.33 7.00 6.79 3200 600 6 8.4 8
23 | 23-Oct-19 7.28 7.32 7.4 7.16 6.88 6.59 3200 600 6 8.2 7.4
24 | 24-0ct-19 7.30 7.4 6.72 7.19 6.91 .48 1600 300 3 4.5 7.9
25 | 25-0ct-19 4.06
26 | 26-Oct-19 6.465
27 | 27-Oct-19 6.52 6.98 7.18 7 6.68 6.99 1600 300 3 7.1 5‘?
28 | 28-Oct-19 7.24 8 7.7 7.1 7.30 7.56 1600 300 3 6 6.3
29 | 29-Oct-19 7.1 7.55 8 7.66 7.51 1.28 3200 600 3 8.2 7.8
30 1 30.0ct-19 .98 7.08 7.37 6.3 7.3 6.6 3200 600 6 8.8 8.5
31 | 31.0ct19 748 71 717 6.72 7.31 6.7 3200 600 G 8.8 8.5

s 86200 | 11380 | 165 244.005 225.1
(o]
~l
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CETP Bhiwadi Records

Details For The Month December - 2019

. Date . ;T::
9:00 AM | 1:00 PM | 5:00 PM | 9:00 PM | 1:00 AM | 5:00 AM (MLD)
1 i-Dec-19 7.39 7.30 6.88 6.70 7.1 7.46 8.4
2 2-Dec-19 7.36 7.06 7.06 7.38 7.44 7.61 8.3
3 3-Dec-18 7.39 6.70 6.74 7.19 6.88 6.50 8.1
4 4-Dec-19 6.94 7.11 7.11 7.16 7.16 6.81 8.2

20
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06

Compliance status of Hon’ble NGT Principal Bench order dated 12.12.2017 in O.A. 124/2015 as on
27.08.2018 & 28.09.2018

| Direction | Pa rticulars of direction Compliance as on 27.08.2018 |—Comphance as on 28.09.2018 as per the joint |

Number submitted by RSPCB & RIICO inspection team in O.A. 645/2018 order
: - B ~ dated 13.9.2018

L. It shall be ensured by the i. A sample of the treated effluent | i. The joint ill%p{i‘tllon team collected a composite
RICO as well as the CETP from the final outlet of CETP sample of CETP final OQutlet and analyzed alj
operating  Society that the (being pumped to Khushkhera) is CPCB. Regional Directorate, Lab Bhopal. Results[
CETP  operates to its being collected & analyzed by tabulated below are: J
optimum  capacity and its RSPCB.  Copy of the analysis Parameters | Analysis | Prescribed
cffluents from the discharge report of 18" January to 20" June :_RH l;c;g . ;Tgﬁ)ﬂards
point should also be within | 2018 is enclosed as Annexure- TSS |28 100
the prescribed parameters. 18. The report reveals that the %g_[[;— j%{; __ [jge |

. i 7 f b AN @ | ) :.

treated elfuent achieving the (4! alues are n f?l({,/." LA(’"P"’ [3H}
: 3 H ] he rea [‘i" ] F 5 A no > iyl

norms pl‘CSCI‘IhI’d ﬁJl‘ dl!‘pUS'ﬂ into t 1 L” uent v as l‘l'lCetII]._., ll‘l{.« Inid!‘!d

. - Sur Iii(.‘tf walter “ l e - Tes ibe

inland surface water under E (P) disc narge standards P escribed

Act. 1986 under EPA. 1986 for general & heavy metal

e . — arameters. I'he copy of the CETP outlet effluent |
1L Inlet quality standards for CETP P P |
analysis report is enclosed as Annexure-19.

are  being prescribed/framed in
. . . . | 1. The inlet quality standards for CETP vet not
' compliance with MoEF & CC
notification S.O0. 4(E) dated

01.01.2016.

prescribed/ notified by RSPCB. Team also

collected the CETP inlet effluent composite

Joint znapm ton re port NGT PB OA 645/2018 Manveer Vs CPCB & Ors. P;g(’ i

|
i
|
|
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Joint inspec

ii.

iv.

The CETP management (Bhiwadi
Jal Pradushan Niwaran

Association) was directed 1o
calibrate the online continuous
effluent

(OCEMS).

RSPCB informed that CETP is

monitoring system

designed for 9MLD capacity and
the flow of effluent varies between
8 & 9 MLD.

sis
111,

sample and analysis report is as tabulated below:

Wa:—;ymeters Analysis result
pH 747
TSS 57
COD 342 |
BOD 205

Copy of the CETP inlet effluent analysis report is |
enclosed as Annexure-20.

As per the vrecord provided by CETP
representative that the average flows of CETP in
July, August & September was 8.07MLD,

8.53MLD. and 9.22MLD respectively against the
CETP capacity of 9MLD. Copy of the effluent

flow is enclosed as Annexure-21.

As CETP receiving industrial-cum-domestic
effluent through conduit pipe of 2.5 KMs length
from a common sump of 2 drains coming adjacent
to the Shyam Vatika(Rajasthan Housing Board) &
Parshavnath mall. The open drain near Shyam
Vatika carries effluent of Phase 1 RIICO industrial |
-cum-domestic area whereas the Parshavnath mall
open drain carries effluent of Phases 2. 3. 4 RIICO

industrial -cum-domestic arca.

tion report NGT PB OA 645/2018 Manve

or Vs CPCB & Ors.
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Presently the CETP treated effluent is "Bcing
discharged through pipeline (approx. 14 km away) |
near Khushkhera through pipelne system (4KM |

HDPE and rest is RCC HUME pipe).

2 The CETP control the

discharges at the outlet point

i.

BIPNACETP trust to ensure

compliance.

During January-June 2018 the outlet effuent was
meeting the prescribed norms for disposal into
inland surface water under EPA, 1986 & also the
analysis report of joint inspection team revealed
the same.

However, as directed by CPCB in 12.04.2018
meeting, an action plan was asked regarding the
holding tank of adequate capacity to re-circulate.
retreat of effluent if any parameters found above
the prescribed limits. Other than this. up-gradation
of existing CETP to 6MLD ZLD facility, laying of
closed conduit pipeline for carrying untreated
cffluent from industries to CETP & reverse
pipeline for supplying treated effluent back to
industries has been prepared by BIPNA and it is
with RIICO limited for onward submission to the

Department of Industrial Policy and Promotion

(DIPP) Ministry of Commerce, GOI for financial

palll

e e——————————————
Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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 assistance. As per the submission of RIICO, the
above up-gradation of CETP will be done under
an Integrated work plan. As per the Detailed
Project Report estimated cost of the above works
Rs. 146.00 crore.

3. The CETP should ensure that | Disinfection of the CETP treated | It was observed during the inspection that a dosing of
all the parameters including | effluent using Chlorine gas was put in | chlorine gas was being done for disinfection.
that Faecal Coliform or the | place on 08.02.2018 and cperational
Total Coliform are | since then.
maintained within the
prescribed limits.
4. It will be the duty of|RSPCB is doing continuous | RSPCB is doing continuous surveillance in the areas

Rajasthan Pollution Control

Board, CPCB. Department of
Environment and the State of
Rajasthan to conduct a joint
inspection and ensure the
compliance of these
dircetions in future. In the
event of default not only the
RIICO and Society would be

liable to pay environmental

surveillance in the areas and  stern
action is being taken against non

complaint industries.

and stern action is being taken against non complaint

industries.

e —————
Joint inspection report N

95

Page 4




76

96

| compensation @ Rs. 50,000/ - T ]

per default, but the concerned |
officer(s) of the Pollution
Control  Board and the
designated  officer(s) from
Department of Environment
of the State would also be
liable for disciplinary action.

A. Out of the 346 industrial units | In compliance with the RSPCB, Head | As informed by Regional Office RSPCB Bhiwadi the
which have consented to | Office, Jaipur office order dated | inspection of 346 industries completed by the joint
operate shall be subjected to | 27.12.2017, teams of officials from | inspection teams & the reports are being uploaded on
an inspection by the joint | RIICO Bhiwadi Unit-1, Depzrtment of | the websites of RSPCB.
inspecting team consisting of | Industries (DIC Bhiwadi) & Regional
Pollution  Control  Board, | office.  RSPCB. Bhiwadi  were
RIICO and the representative | constituted by office order dated
of the State Government. | 29.12.2017 & inspection of 346 nos. of
These would be subjected to | industries which were runring with
Comprehensive inspection for | valid consent of Board (as on
which a report will be | 12.12.2017) completed by the joint
prepared  particularly  in | inspection team. 5 industries were found
relation to the source of water | permanently closed/dismantled/shifted.
and utilization thereof. TheLOui of 341 operating industries, no
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effluent standards, the
functioning of the Primary
Treatment Plant and whether
they are adhering to terms
and conditions of the consent
granted by the Board. If any
of these industries are found
to be defaulting they shall be
shut down forthwith without

any further Notice.

major deficiency/non-compliance with
regard to water polluticn control

arrangements was observed.

The 137 industrial  units
whose  applications  are
pending with the Board, they
shall also be subjected to the
ingpection by the joint
inspecting team and their
application for renewal shall
be dealt with and disposed of
in accordance with law as
expeditiously as possible in
any case not later than four

weeks from today.

Inspection of all 137 industries whose
consent applications were pending as on

12.12.2017 has been completed.

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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As informed by Regional Office, RSPCB Bhiwadi the
insoection of 137 industries whose applications were
perding with the board was completed by the joint
inspection teams. The pending applications are being

decided on the basis of findings during the inspection.




8 The 652 industrial units the
details of which have not
been furnished. Out of them
all the industrial units which
are operating without
obtaining the consent of the
Board and are discharging
effluents shall be shut down.

within one week from today.

=

Survey of 652 industrial plots whose
details were not furnished has been
completed jointly by RIICO limited and
RSPCB. The record of RIICO limited
(plot  number wise) and RSPCRB
(industry name wise) have been
reconciled/updated. On the basis of the
survey of 652 plots, nearly 120
industrial units have been identified
operative without Consent to Operate
(most of these industrial units are of
Green/White category). These industrial
units have either submitted consent
application (as per category) or do not
| require to obtain consent from the board

(being a White category).

Remaining 532 plots are being used for
non-industrial purposes viz. offices,
godown ete. or lying vacant or with

closed/dismantled industrial units.

During a joint survey of 652 nos. of

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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‘As informed by Regional Office, RSPCB Bhiwadi. a
Jjoint survey of 652 industrial units was carried out
along with RIICO limited. As none of the units was

found discharging trade effluent. the immediate

closure of industries was not required.
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industrial units, none of lh-E:_industry
was found discharging trade effluent,
thus immediate closure of industries

was not required.

The joint inspection team
shall conduct a survey to find
out as to how many out of
652 arc industrial units and
how many are using the space
provided to  them  for

godown/offices etc.

Survey of 652 industrial plots whose
details were not furnished has been
completed jointly by RIICO limited and
RSPCB. The record of RICO limited
(plot number wise) and RSPCB
(industry name wise) have been
reconciled/updated. On the basis of the
survey of 652 plots, nearly 120
industrial units have been identified
operative without Consent to Operate
(most of these industrial units are of

Green/White category).

Remaining 532 plots are being used for
non-industrial purposes viz. offices,
godown ete. or lying vacant or with

closed/dismantled industrial units.

As informed by RO, RSPCB. Bhiwadi out of 652
industrial units 532 plots are being used for non-
industrial purposes viz. offices, godown etc. or lying

vacant or with closed/dismantled industrial units.

99
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9.

‘ For upgradation of the CETP

| as well as for setting up of the

STP, all the industries shall
be liable to pay a sum of Rs
50,000/~ as environmental
compensation on  ‘Polluters
Pays’ principle. These
industries have been polluting
for years. in fact, we should
have imposed much more
environmental compensation
upon them, but since the State
Pollution Control Board is
taking of the matter with
carnest and assure the
Tribunal for providing due
funds for improvement of the
conveyer belt/drain or

setting up of STP and
upgradation of the CETP, as
it is stated that 92 industrial

units which are in Red

Out of 943 nos. of industries (Red:

Orange, Green & White) in RIICO
industrial area, Bhiwadi. 822 nos. of
industries have paid Environmental
Compensation amounting to Rs. 2.369

Crores.

Of remaining 121 nos. of industries
those have yet not paid compensation,
62 industries are lying
closed/dismantled and remaining 59
nos. of industriecs are of ‘White
Category” and do not require to obtain

consent from State Board.

Notices have been issued to these
industries to deposit the environmental
compensation and all these industries
have been advised in person also to
deposit the environmental

Compensation immediately.

As informed. 2.38 Crores rupees as environmental
compensation was collected from 829 nos. of units out
of total 943 industries. The remaining industries are

either lying closed/dismantled or covered under White

Category. These remaining Industries are also being
persuaded by RSPCB and RIICO to deposit the |

environmental compensation.

]

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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A category so would pay
environmental compensation
of Rs. 50,000/, those who are
in Orange Category would
pay
compensation of Rs.30,000/-

environmental

while the industries in
Green/White Category shall

pay Rs. 10,000/-.

J

10.

If the amount if not paid
within two weeks from today
by the industries to the State
Government  Department  of
Environment, in that event
that industry shall be liable to
be shut down without any
further Notice. The amount so
deposited shall be utilized for
the compliance of the
directions contained in this

order.

Show cause notice intending directions

for closure under section 33(A) of the
Water 1974
31(A) of the Air Act 1981 has been

Act and under Section
issued during April 2018 to individual
industry for paving/depositing
environmental compensation.

Notices have been issued to industries
&  White

to deposit the

lying  closed/dismantled

category industries
environmental compensation and all
these industries have been advised in

person also to deposit the environmental

oint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.

101

RSPCB & RIICO are pursuing with industries lying |
closed/dismantled & While category industries to

deposit the environmental compensation amount.
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11.

Compensation immediately.

We direct the RIICO to clear

- all the drains and dredge them

within  four weeks from
today. No drain of Bhiwadi
industrial cluster should be

Chocked/blocked, it will be
the duty of RIICO to ensure

regular maintenance thercof.

At Bhiwadi Industrial Area (otal length |

of the drain is about 100 Kms. Work of
cleaning of drains in about 77 Kms
length has been completed in the year

2017-18.

For 2™ phzse of cleaning of approx. 53

Kms drains has also been completed.

'Ké_infomﬁ'by_Shri”S P Shardul, Senior DGM,

RICO. Unit I Bhiwadi, the Industrial drains of total
100Kms length have been cleaned. Work of cleaning |
of drains in about 77 Kms length has been completed
in the year 2017-18. For 2™ phase of cleaning of
approx. 53 Kms drains has also been completed.
However, during the joint inspection, it was seen &
observed that RIICO drains were found clogged with
floating materials and inert near Stadium Sec 2, UIT &

near Parshavnath mall drain.

12,

The potable water shall be
provided to all villagers is the
prime responsibility of the
State through tankers or by

fixation of RO systems.

As per the information received from
EE, PHED, Bhiwadi wates through
tankers is being supplied to 9 villages
Bhilahedi,

Mundanameo. Ghatal. Amlaki, Godhan,

i.e. Nagaliya, Alampur,
Harchandpur & Khijarpur. Eight RO
plants are to be installed and as of
27.08.2018. 4 have been commissioned

and remaining is in progress.

As informed by Kailash Chand, JEN, PHED, Bhiwadi |
that in addition to Rampura Mundana Mev, Milakpur
Gurjjar & Shahdod village. RO plant at Kharani
village also operationalized from Sept 2018. Delay in
RO  plant Khijuribas.

Harchandpur & Nagaliva was due to dispute regarding

installation in  villages
site for RO plants.

Copy of the portable water supply & RO plant
installation status as on 27.08.2018 submitted by

PHED is enclosed as Annexure-22,

13.

The money paid by the

limited to makefensure the

RIICO

As informed by Kailash Chand, JEN, PHED, Bhiwadi

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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industry would be utilized

for installation of RO systems
in all the villages at Bhiwadi
surrounded by an industrial
complex, to maintain them
shall be the duty of the State
Government and the RIICO.
In the event of default,
appropriate action shall be
liable to be taken against

the concerned officer(s). The
State of Rajasthan shall
expedite its long-term scheme
-for providing potable water to
every house through pipelines
and it should be given at

utmost priority.

compliance.

that in addition to Rampura Mundana Mev. Milakpur
Gurjjar & Shahdod village, RO plant at Kharani
village also operationalized from Sept 2018, Delay in

RO plant installation in  villages Khijuribas.
Harchandpur & Nagaliya was due to dispute regarding
|

site for RO plants.

14.

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.

Similarly the projects in
relation to establishment and
construction of STP should
also be given priority by the

State Government and they

compliance.

103

Municipal Council Bhiwadi has taken up the work of
laying of sewer lines and construction of 5 STPs in
Bhiwadi under AMRUT Yojana having total capacity
11.5MLD.
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should be installed without

any undue delay.

The STPs are based on Sequential Batch Reactor
(SBR)
The STPs are based on Sequential Batch Reactor

(SBR) type technologies. The STP at Rajasthan

Housing Board Coloney (Arravali Vihaar) capacity 1.5 |

MLD has been completed and under trail run. Whereas |

the STPs at Mundana Mev(2 MLD), Santhalka(3MLD)
and near Existing UIT STP (3MLD) are under
construction. The above STPs were visited by the joint
inspection team along with officials of Municipal
council Bhiwadi. The officials from Municipal council
informed that the work of 3 STPs under construction
will be completed by December 2018. There is dispute
regarding title of the land of the STP at Khanpur (2
MLD). Ho’nble Rajasthan High Court has passed stay
order on the construction of this STP.

The copy of the STP progress status submitted by
Municipal Council, Bhiwadi as on 26.08.2018 is

enclosed as Annexure-23.

15. The waste collected on the

dredged materials shall be

deposited at the site which is

RIICO informed that they have
carmarked/alloted the land measuring

34729 ml, near Rampura Mundana,

RIICO informed that they have identified the land
measuring 34729 m’. near Rampura Mundana,

Kharani for dumping of Non-Hazardous Industrial

Joint inspection report _NGT PB DA 645/2018 Manveer Vs CPCB & Ors.
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to be identified by the State
The

should identify the site within

Government. State
four weeks from today and it
will be the responsibility of
the RIICO to ensure that the

dredged material or any other
waste collected from the
industrial cluster is stored in
accordance with law and
relevant waste rules at that
site. The waste should be
stored in accordance with law

with the relevant waste rules.

industrial Waste.

As per RIICO, permission for use of
34729m* land has been granted by
RIICO vide letter dated 21.01.2018 to
BJPNT. The BIPNT is

mentioned about its inability to develop

already

the land as they are having no expertise.
The BIJPNT is also demanding for
construction of boundary wall of the
land for which estimates have been
forwarded to RIICO head office by
R11CO Bhiwadi.

16.

The RIICO and the State
Government shall work out
on the proposal for reuse of
the treated effluent of water
from the CETPs/STPs. It
shall be the duty of all

concerned  including  the

industries that under no

Wastes, For construction of boundary wall SRM
RIICO informed that an estimate amounting approx.
Rs93.00 Lacs. Has been prepared and forwarded to
their Head Office for sanction. After construction of
the boundary wall the BIPNT will take possession of
site for scientific development and operation ol the
dumping yard. land will be handed over to the Bhiwadi

Manufacturers Association (BMA)

Up-gradation of existing CETP 1o
6MLD ZLD facility, laying of closed
conduit pipeline for carrying untreated
effluent from industries to CETP &
reverse pipeline for supplying treated
effluent back to industries has been
prepared by BJPNA and is with RIICO
onward submission to

limited for

As per the submission of RIICO, the above up-
gradation of CETP will be done under an Integrated

work plan of Rs. 146.00 crore.
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circumstances any water or
effluent is permitted to be
collected around the
industrial clusters or inside

the cluster.

Department of [ndustrial Pu']-ic?—;{_lm
(DIPP)
GOl for

Promotion Ministry  of

Commerce, financial
assistance. As per the submission of
RIICO, the above up-gradation of CETP
will be done under an Integrated work
plan of Rs. 146.00 crore as per the

Budget declaration 2018-19.

17.

Needless to say that Pollution
Board and

Department of Environment

Control
shall maintain due
surveillance  and  collect
samples on regular intervals

to ensure that there is no

pollution.

Noted for compliance.

RSPCB, Bhiwadi is collecting samples from oulet
CETP on fortnightly basis and are being tested in their

laboratry .

18.

The State of Rajasthan is
granted liberty to approach
the Department of Industrial
Policy and Promotion (in
short DIPP) for receiving

financial assistance from the

RIICO already approached DIPP for

financial assistance of Rs. 146 crores,

which was refused. The funding
schemes are not stopped after
31.03.2017, as per the DIPP

communication to RIICO.

It was informed by RIICO official. that regular follow
up is being made with DIPP for the financial

assistance.

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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Central Government. The
State is free to move the
Central Government and if
such proposal is mooted, the
same shall be dealt with

utmost expeditiously.

19.

It shall be the duty and
abligation of the RIICO and

the Pollution Control Board
to place in the public domain
the inspection report as well

as analysis reports.

Noted for compliance.

The inspection ﬁ:pnrt are being uploaded on RSPCB

website.

20.

The applicant and for that
matter, any citizen would be
at liberty to file objections if
it comes to the notice that
these reports do not depict the
actual ground realities. The

above directions shall be

' carried out by all concerned
“without delay and default,

| whosoever is found to be

Noted for compliance.

Noted for compliance.

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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21.

obstructing the compliance

shall be liable to be
proceeded against for
violating the order of the
Tribunal and shall be dealt

with in accordance with law.

Vide our order dated Olst

March 2017, we had imposed
environmental compensation
and cost upon the various
departments and officers. In
the event, these directions are
complied with in that event
the compensation or the cost
imposed shall stand waived,
but in the event of default
they shall become operative
and it will be the duty of State
of Rajasthan to comply with
those orders without any

default.

Noted the directions

Noted the directions

22.

The Central Pollution Control

CPCB will review the progress from

CPCB hold the meelilfgh\-vilh the concern stakeholders

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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Board  shall also  be
responsible  for  keeping

general supervision in

| relation to compliance of

these directions. This general
directions issued in relation to
industrial clusters Bhiwadi
shall be adopted and followed
by the State Government and
all  the other concerned
authorities with such
modifications as may be

necessary.

time to time.

on 12.04.2018 and further review of the progress is

ongoing.

23.

The industries which were
permitted to operate under the
orders of the Tribunal and the
Board was required to inspect
the same if their Status
Report is not filed by the joint
inspection team now within

two weeks from today. they

shall be liable to be closed.

The RSPCB has inspected all the 19
industries and report was forwarded to

RSPCB Head Office. Jaipur.

It was informed by Regional Office, RSPCB, Bhiwadi
that inspection of all the 19 industries was carried out

and the reports had been sent to their Head Office.

' ]nini inspection-lrepm‘l NGT PB OA 645/2018 Manveer Vs CPCB & Ors.
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Action to be taken by the Stakeholders

Public Health Engineering Department Bhiwadi (PHED)

I. To expidite the process of installation of Reverse Osmosis (RO) water supply in Khijuribas , Harchandpur &

Nangaliya Villages.

Municipal Council, Bhiwadi

1. To expedite the process of construction & commissioning of 5 STPs i.e. Rajasthan Housing Board Arravali
Viha (1.5MLD), Mundana Mev (2ZMLD), Khanpur (2MLD), Santhalka (3MLD) & near existing one
(3MLD).

Rajasthan Industrial Infrastructure Development Corporation (RITICO)

1. To expedite the process of financial approval from Department of Industrial Policy and Promotion (DIPP)
for the proposed 6MLD Zero Liquid Discharge RO plant and closed conveyance system for collection of

industrial effluent and distribution of CETP treated water to industries(To & Fro).

($S]

. To expedite the process of construction of new CETP proposed at Chopanki & Khushkhera Industrial area.

. To dispose of the drain cleaning waste or dredges as per the guideline/norms.

I8 W

. To clean the RIICO drains at regular intervals.

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors. Page 19
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Rajasthan Pollution Control Board (RSPCB)

|. To notify the Common Effluent Treatment Plant (CETP) inlet effluent standards as per the MoEF&CC

notification.

2. To upload all the industrial inspection reports on the official website.

Bhiwadi Jal Pradushan Nivaran Association (BJPNA)

1. To construct the holding tank of sufficient volume to hold the peak flow & control the overflow of

effluent in the plant premise.

cess of financial approval from Department of Industrial Policy and Promotion

7. To expedite the pro
LD Zero Liquid Discharge RO plant and closed ¢

(DIPP) for the proposed 6M

collection of industnal effluent and dis

onveyance system for

tribution of CETP treated water to industries(To & Fro).

e optimum capacity & meet the prescribed standards without fail.

3. To operate the plant with th

4. To install the inlet flow meter on inlet drain rather than after the equalization tank.

Joint inspé_t-'.ia'u 1'epor—I_NGT PB OA
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5. To calibrate the online Continuous Effluent Monitoring System (OCEMS) on monthly basis.

6. To optimize the chlorine dose used for disinfecting the treated effluent.

(K C Gupta)
Regional Officer, RSPCB, Bhiwadi

(Sachin Kumar)
JEE, RSPCB, Bhiwadi

Joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors,
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(P. Jagan)
Sci *D’, CPCB, Bhopal

(Sunil Kr Meena)
Sci ‘C’, CPCB, Bhopal
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Report 03.12.2019

Tanker Transportation

—
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S.No. | Name of village No. of Tanker trip | Remarks
Nagaliya 1
2 Alampur 3
3 Ghatal 2
4 Harchandpur 1
TOTAL 7
RO Plant
SNo | R.O.Plant Source RO Plant
Location Remarks
Available To be Drilled Installation Commissioned
drilled
HP available /P Not
1 | Rampura Yes - installed on | Completed on 11.2.18 Commissioned
[t dated 15,2.18
HP available S/p Not
2 x:::dana Yes - installed on Ezn;gl;t:: Commissioned
dated 15.2.18 CE
Milakpur i Not
3 Gurijar Yes - - Installation complete Conimilssloned |
Revised site Ho'to Work Not Firm Not Started work for O&M period, Contract Rescind
4 | Khijuribas Yes = TW available Cortractor 12,318 Started By By ACE NCR ALWAR Letter No. 1979-1988 Dt. 07.08.2019.
{8 Contractor. New Tendring process under progress within 2-3 months.
. Not
5 | Sahadod Yes - - Installation complete EhmimieGne
. . Not
6 Harchandpur Yes - TW Available Installation complete Commissioned
: ™ 7 / | Not [ \
7 Nagaliya Yes 5 Avallatile Installation complete Commissionad ’I});. ™
Not AT e, )
8 Kharani Yes - S/P availahle Installation complete Gobiriilcslonad f'~:¥£§e‘ﬁ 2 IR e ] éﬂ\r{
t \I'

afiromdt afvas

X1-94 0430k Y



g " ;.*’-\ =
e N EER
= OFFICE OF THE ADDITIONAL C:éii:;:ﬂ i
NG
) PUBLIC HEALTH Er:gww:‘f:c;v i
NCRR i ieomn
Many Marh, Alwar [Tel01448 o aeplna@mpl o) X
' Flos €2 1 Hu
pated: -~
Ho.JACE/NCR/ALWJEE (Mon.)/ 201617/ & %%Cf = é Gu 2
M/s Fountus Water (P) Ltd
A-1/152 IGNOU Road, NEB SARAL
New Delhi-110068, Delhi, India )
Tel-011-43100500, Emzil-ssaigal@fontuswater. 'm
it i mmissioning O
SubDetailed work order for the work of “Providing, mstall:::lfl'on &d‘w operation an d
140 Nos. Reverse Osmosis plants on rate contract bafls |{1clu mg :-.nater quality
maintenance for a period of sever s after installation in various . T e
affected villages of Rajast! - et Alwar (Region NCR AWar)™
1/2016-17 dated 2.6,2016. Estimated Cost Rs. 2380.50Lacs.
Ref:-1)Chief Engineer (Rural), PHED Jaipur NIT No. 1;’2016{«117.
i 2) Tender document volume i,Jkznd Preamble to BoQ. )
! . Y art
=D 3) Your original offer for y.2Wcation of bid (Technical and Commercial part]
- opened on 3.11.2016,

4) Your original price bid submitted along with qualification bid by you and

opened on 13.12,2016. g 3 ‘

S) Approval of rates by the Finance Committee of RWSSMB in it's714 mEEtlrllg
held on 27.12.2016 and The letter of Intent issued by Chief Engineer (Rural),
PHED vide letter no. F{)/CE{R)-P: fD}NRDWP(STA{RD!ZO16-}?!6685-96 datec
17.01.2017. :

L

[l

Dear Sir,

The Finance Committee of Rajasthan Wate. Supply and Sewerage Management Board, Jaipur

have approved your offer under reference ‘or tire work of “Providing, Installation & commissioning of

140 Nos. Reverse Osmosis plants including operation and maintenance for a period of seven years

after installation in various water quality affected villages of Rajasthan in distriet Alwar (Region NCR

Alwar)” in it's714™ meeting held on 27.12.2016 on behalf of Governor of Rajasthan. The total amount

E‘ of the work order based on approved rates shall be of INR 17,49,11,000.00 (in words Indian Rupees
seventeenCroreFourty Nine Lac Eleven Thousand enly} "< corrected and modified in accordance with

the Instruction to bidders. The approved rates 2 T- zi #i-

S Ho. | item Descrigtion Qty.[Mes.] | Unit Unit Rate (Rs.) Payable as per| Total amount in
clause 19, S5C, Part A Vol-| Rs.
Initizi Payment | Half Yearly VGF
1 Providing, instaliation &
conimissianing of Reverse i

Osmaosis Plant of output capacity
500 Lliter per hour inciuding
entlosure for PRO  system,
tonstruction  of  waste  water
| recharge  structure, automatic

B

) J,Wl//‘ o
Bomsirenr 48 € Mpnd)

g BF L e e
scanned by CamScanner
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oo niSu Ly walinoual i ic

[ waates dispensing UniL Real time.
| access and monitoring  system
| and other items as per scope of
Incrk and  design, drawing,
i specification stipulated In tender
f document including operation and
maintenance for a  period of
I seven years, in o various water
i quality  affected  villapes  of
| Rajasthan

| Raw \Water TDS upto 5000 PPM

118

]_ Raw Water TDS more than 5000
. PPMY and Upto 8000 PPM

16

450000.00

1500000 | 12002600000
18304000.00

£t

toh [ 850000.00

21000.00

e il

| Providing, installation &
; commissioning of Reverse
{ Osmosis Plant of output capacity
| 1000 Uter per hour Including

|

,'e:-.cfcsure for RO  system, !
' construction  of waste  water |
| recharge  structure,  automatic !

ii weter dispensing unit, Real time
' zccess and  monitaring  systemn
i énd othar items as per scope of
wark and design, drawing,
specification stipulated in tendsr
document including operation end
mazintenance for @ period of
feven years, in wvarious water
guality  affected  villages  of

|
f
i

Rzjasthan
Raw Water TOS More than 8000
PP and upto 15000 PP

Each £50000.00

22000.00 6942000.00

e

Froviding, instzllation &
| commissioning of cluster
| dispenzer having storage capacity
!91 1000 Lhers slong with Real
| ime access  and rmonitoring
wystem and other items as per
{ zcope of work and design,
drawing, specification stipulated
| in 1ender decument in various
_; water quality affected habitations
| of Rsjasthan and thereafter
aperation and maintenance for a
:[‘,r riod of seven years including
tyrensportation  of  water  from
t mother RO plant 1o Cluster
| Gligenser,

Each 150000.00

34500,00 19623000.00

The Work Order is issued subject to the following:-

Grand Total Amount Rs. 174911600.00

1) Availability of budget for execution of work during CFY znd subSEquent years of

execution shall be ensured.

2

confirm category of the RO.

3} The work shall be cxecuted a0

couptit fror 5LSSCIN case of any{
Ly

IR
}.{l:'_n i G 1

A"
i}—.{ﬁl-(_:

Technical sanction shall be issued by comoetent authority for individual installation to

<7 sanction amount revised sanction shall be
% ,.«5 jiper prevailing rules,
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The whole of the work including Providing, Instellation andcommissioning, has ol
completed within a period of12 (Twelve) Months which Is calculated from the commencement it
which is 10 days after the written order to commence the work. There is a period of seven yea ¢ ol
operation and maintenance including Defect Liability which shall commence after completiory ol
work as per terms and condition of Tender Document.

As per terms and conditions of the contract given in the tender document all liabilities for
Taxes, Duties, Levies, Royalty, Service Tax, Excise, Work tax etc. during the term of the contract shall
be included in the above cost offer.

The work shall be done strictly as pe. e ac-led scope of work, specification, terms &
conditions laid in the tender document and s ibseqjucs. addenda, clarification of Pre-bid mee ting
issuad by the department on which the tender was submitted. The tender offer, This work or<ier,
Letter of Acceptance and post tender correspondence will form the part of the agreement.

Other than those sub-breakups for intermediate payments given in the special conditior of
contract, further sub breakups of item quoted in the schedule of price shall be got approved by
appropriate authority, whose decision shall be final and binding.

o You are requested to attend office of Executive Engineer, Division NCR-I, Alwar to exec ute
b the agreement within 10 days from issuance of this order.

All other terms, conditions, specifications and scope of work shall remain as spe

tender documents. Any typographical error, mistake ..o, amission and correction in this work order

cified in

shall be corrected as per terms and conditions ;.. w» *".c tender documents.
ety _/._,.-a—

Please acknowledge the receipt of thit wors uiter.
(Dr. Anurag Prasad)

Addl. Chief Engineer
PHED, Region-NCR Alwar

Ho JACEINCRIALW/EE (Mon)/ 2016-17/ G R R 9 - L o2 Dated: 2y . &), 1o lF
Copy submitted/forwarded to the following for the information and necessary action
1. The PS to Principal Secretary to Govt.,, PHED, Rajasthan, Jaipur.
The FA & CAO, RWSSMB, Rajasthan, PHED, Jaipur.
Technical Member, RWSSMB, Rajasthan, PHED, Jaipur.
The Chief Engineer (Rural), Rajasthan, PHED, Jaipur.
The Secretary, RWSSMB, Rajasthan, PHED, Jair

The Superintending Engineer, PHED, Gi. . .:CRAlwar,
The Executive Engineer, PHED, Divis on Renrer/Rajgarh/NCR-I/NCR-1I/NCR Bhiwadi to a)

Subrnit Technical Sanction of each RO Plant and latest chemical report of nearby source and
Source Construction reportto this office so that the work may be allotted to the contractor.
8) To get the work done as per Tander Specifications,

Executive Engineer, PHED, Division NCR-l, Alwar is authorized to sign Agreement with M/s
Fountus Water (P) Ltd. and to demand budget for this complete work and make payment to
the contractor against verification of work by other Executive Engineers, after approval from

'}S\) R

Addl. Chief Engineer

/Z?/ 2 : , PHED, Region-NCR Alwar

Hu

Ao i T Aty &@OW@ -

SO B W

this office.
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OFFICE OF THE ADDL.CHIEF ENGINEER PHED,N.C.R. REGION, ALW AR
Manu Marg Alwar Tel/Fax-01442700336
E-Mail:- acealwar@gmail.com

No- ACEINCRIAIW201920 | q49~| 98] da‘t":’:}lgl 19

ORDER

Sub:- RESCINDING OF CONTRACT UNDER CLAUSE-3 OF GCC Reg.
Providing installation and commissioning of 140 Nos Reverse Osmosis plant inc=luding
operation and maintenance for a period of 7 years afier installation in various water <juality

affected villages of Rajasthan in district Alwar NCR Alwar against NIT No. 1/16~17 dt.
2.6.16

With reference lo the subject cited above, the afforesaid work was awarded to M/s Fontus
Water Pvt. Lid., A4/152 NEB Sarai, IGNQU road, New Delhi(Contractor) vide letter N0.4889-4902 dated
24.01.17 of this office for a total Cost of Rs.174911000.00 towards providing, installation,
commissioning and O&M for seven year of 140 Reverse Osmosis plants at various water quality affected
villages of Distt, Alwar with the time period allowed for providing, installation and commissioning of all
the plants within twelve months from stipulated date of start viz 03.02.2017 as well as achievin g prorata
progress at intermediate mile stones as per Clause-2 of General conditions of Contract Agreement.

But, the contractor initially began with delay in installation of model plant followed by
dis-satisfactory pace of progress and thus didn' perform satisfactorily, notice were served upon him vide
this office letter No. 4966-74 dated 23,01.201 8, final notice under under 2&3 of agreement vide this
office letter No. 6000-09 dated 20.02.2018, second final notice under clause 2&3 vide this office letter
No. 2302-10 dated 31.07.18 besides these, the notices were also served upon contractor at the level of EE
Rajgarh vide letter 2963-66 dated 18.12.2017, 3319-22 dated 24.01.2018. Displeasure over the poor pace
of progress was also expressed by CE (Rural) in his meeting with the representative of contractor on
07.06.2017 similarly by Principal Secretary PHED during meeting at Jaipur on 27.1 1.2017 where the
representative of contractor commitied Lo complete the work in Alwar , whereas they failed to adhere 1o
their commitment.

Hence even after ample opportunity and notices given to the contractor o improve progress, they
remained failure in maintaining span wise prorate progress as per contract and neither pul adequate
resources to mobilize the progress of balance work in time. Therefore, as decided by the Finance
committee at table agenda item No. 2 in its 749 th meeting held on dated 12-09-2018 followed by

118
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direction of Chief Engineer(Rural) vide letter No. 4032-33 dated 28.09.18, the contract for he above
captioned work awarded to M/s Fontus water Pvi. Ltd. New Delhi is hereb y rescinded under he provision
of Clause 3 of General conditions of Contract Agreement, and the unexecuted part of w-ork shall be
executed through another agency(ies) on the risk and cost of M/s Fontus water Pvt. Lid. New Dellij as per

provisions under Clause 3 of General Conditions of Contract Agreement.

The Earnest Money and full security Deposit under the above contract stands forfeit ¢d znd shall

be absolutely at the disposal of Government,

Encl: as above

@ano\\m\

(B.S. Meena)
Addl.Chief Engineer
P.H.E.D. NCR Region, Alwar.

No. ACE NCR Reg, Alwar/NIT 1 ofi6-17f1 q'—..pc' e 1‘1 & 3 _dt- Tpl & ( Iﬁ

Copy to following for information and necessary action:-

)

F e

Chief Engineer(Rural) PHED Jaipur in reference to your letter No. 4847-55 dated 7.2.1 8

copy to following with the directions to take work out of hands of the contractor to notify the
contractor about the schedule (within 15 days from the issuance of this order) of recoxding final
measurements of .the installation so that he may choose to witness otherwise also the fina)
measurements are required to be recorded as per schedule. Then prepare final bill, based upon
which the draft tender document shall be prepared for taking up the unexecuted part from other
contractor by inviting open bid. All details that are necessary for providing inputs in the bid
document must be recorded including brief note photograph of external and internal fa cilities so
as to provide adequate information about the condition/performance of the existing facility which
would help bidders to quote.

Superintending Engineer PHED Circle/NCR Alwar

Executive Engineer PHED .Dn, Alwar/Behror/Rajgarh/NCR Rural-Ist/IInd Alwar/Bhiwadi.

M/s Fontus Water Pvi. Ltd., A4/152 NEB Sarai, IGNOU road, New Delhi with that it was also
informed you vide this office letter No.3709-12 dated 16.10.2018 to attend the concerned division
offices for final measurements but you remained failure to comply again. You are requested to
attend the concerned division offices within 15 days for final measurements in your presence,
otherwise the final measurements of work done shall be taken by the department, which shall be
final for re-tendering on your risk and cost. :

&= o =
(B.S. Meena)
Addl.Chief Engineer
P.HE.D. NCR Region, Alwar.
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Rajusthan State Indust tial Developmier
Investment Corporatio nt Limited

(A Rajasthan Govt, Undiertaking)
R”(MU CJ]UH'R. U[I}'Ug Aham i, I$his g
Ph. No. : 01493 - 221 [84. 220070

Fax N (1493 - 2201061

F-mail: hhiw;niil:'f:'riiu INCTRET

No, : e ;
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o
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Chairman,
Bhiwadi Jal Pradushan Nivaran Trust (BJPNT),

Bhiwadi, Alwar.

Sub: Permission to usc¢ earmarked land on license for dulmping site 0
Non-Hazardous [ndustrial wastes a Industrial Area, Kahzirani.
Ref.: Minutes of meeting dated 03.01.2018 in the Chairmaship of O

(Industrics).

Dear Sir,

d mecting vide item o, 15 regardin
sal of non-hazardous industric
ion is heleby accorded 1

As per decision taken in the above referre
Solid Waste Dumping Site for scientific dispc
wastes generated from Industrial Area, Bhiwadi, permiss

handover earmarked land measuring. 34729.00 sqm. at /A Kaharani for th
id Waste Dumping vard.

purpose of development tacilities of non-hazardous Sol

license basis to the Bhiwadi Ji

The land being so carmarked is being given on
for developing Non-l lazardot

Pradushan Nivaran Trust (in short wthe Trust/SPV'™)
Solid Waste Disposal Site initially for a period of 10 years ©
& Conditions :-

12 L ftlosyine tem

(i)  That the title of land shall remain with RHCO. RIICO will ot wo @

charges on ¢ land being used for such facilities. howeaver any statulo

pperation vl o

!
1

(ii) The land will be used exclusively for disposal;’dumping %a { non-hazardo

taxes, charges, fees, cess ¢iC. i applicable by virtue ol
shall be paid by Trust/SPV for that purpose.

solid industrial wastes generated from the /A Bhiwadi and cluster
surrounding Industrial Areas. The expenses sO incurred bn developmen'
|
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(xi) Requisite
perm'stted
Governmen
its own level.

(xil) RILCO will not be responsid

opex‘a[ioﬂ Df L

required oernment

\'\T\.lSS.‘LOnS { c«).\'a’ic G
 departnent OV e T
other 0cF 1| be Jhizined O e

may bes shall

\icenses/Pe
on land from
. as the case

s S e
o of fioense emis

le. if any conditon

3 e s TS T AN AT RS
violated[breached by the Trust/SPV or s members, i1 |

member shall be responsible for the same. ;

(xiii) In case of any dispute among members of 1.}1@ respective _im:sl‘abil’\ "'.!l'i";
managing commiltee or any outsider, RIICO sha‘il not be [ party ml :»u.t.
disputes. Further, RIICO shall not be liable for any [damagesiosse
arising out of such disputes.

(xiv) An undertaking shall be furnished by authorized persqn on behall <
respective Trust/SPV to the efieet that they wil abide Ny the Wrms
conditions of this permission and also liable tor all Wpe of xpaits
towards operational and maintenance activities of 5{)1id§ waste dumpit
site yard.

(xv) In case of any dispute between RIICO end allottee/usericensee, decisi
of RIICO shall be binding on such allotiee/ licensee/ Y rust, as the ¢
may be.

(xvi) The Trust/SPV shall bound to make ‘unctional the sife so being giv
within the stipulated time of one vear failing which aclion will be i
o withdraw the permission DY RIICO without |ayment of
cost/damages, if any.

J
(xvii) RIICO will be free to take over the possession of sucl land. in ¢ase

unauthorized activity is found to be performed and’or| term of licens

expired. After expiry of the period of license, the sal
extended for a period of 2 years by RIICO however,
on discretion of RIICO.

(xviii)As per the EIA lNi)zﬁcmion dated 14.09.2006. Envirq

L

Crel @alid Wacte Dhnn

1¢ may be fur

Lhis will be pu
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os for devetoping Facilie

The key plan showing designated spacu/sit
Disposal Site is enclosed.

Thanking you,

Yours faithfully,

.

(S. P. Shardul)
Sr. Regional Manager

/‘IVBhiwadm

Encl. : Site Plan as above.

Copy to:

CGM (EM), RIICO 1Lid., Jaipur.

R.O., RSPCB. Bhiwadi.

GM, DIC, Bhiwadi.

President, BMA, Bhiwadi.

RM(B)YARM Bhiwadi for information and necessary action.

—

wn s Ll

Sr. Regi

f Ao

bnal M unlage r

Bhi wadi-1

Copy also to :
1. PSto Collector, Alwar for kind information.
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F.NG-‘M{"I]F F-Sf?ﬂiﬂ-'\ 9-1 377
Govemmani of India
AMinistry of Finance

Department of Expenditure
public Finznr.e—Stma pivision

Ta,
The Pay & Accounts OHicer,

Depariment of Expenditure.

Ministey of Finance,
New pethi

nder ngpacial Assfs!ance-(!apftal" in 201 5.2015.

subjects ‘On Accoum' of paymem u

Sir,

sanvey ihe sanclion of the oresident of india o (he payment of
Hundred Forty Six crere o700 ae (ne Time special

ent of expendilure fot the ‘Upgrada:ion ot ingusing!

adh® lo the siate Governmeant for Siate’s

The unaem‘xgneé is directed 10
Rs. 14600.00 rakh { Rupees
Assistance yunder pDemand Ne.40 of ppanme
£ffluent tanagement System of RICO Industrial AT, Bhiw
snnual pian 2018-201 g

|Rs in 1okn)

e
Total For 15t31¢ - Rs. 14600.0U jakh Qnly

nt of abcve -gpecial Assistanct Capital 18 peinyg released BBS
NoULS}UEG\?-‘uSJ'CEPTfm gated o8 08
m T NO_M-WG::OITZI'zm

na o 2p1g SR 2 p WE

2. Tne amou
State Goverr:menl Jide DO leuef

received from NITH A3y0S8 vide Office pemorandy
and concurrence recewed vide PMO i Mo.4921503,'2018—ﬁs . dated

il cendinons

aptmals! compliances required ynder N2 siawtany of AipSr gE
ined DY the authory (23] concerned it project i3

i

: Mecessany sanctions/a
regime 3% applicabie would DE okia
ment and the :mp‘tememing agensy shali put 10 oizce 3 monitafing

sled mileslons and envsagT

R ¥ Siale Couarn
va ils SCHSaut

ol 10 ensufe ihat ine prc;ec\{s} achie
Droyisicns gnaer GFR-"’-’J‘.T’ 2 Alsl Gal diractions geued rom o ¢
Grams-m-ﬁstd o Siaes @t rmat 12-C

1o he achered

11
4 ylikzatch ceruficales i iC

poEsl 0

Legisiante should te sassed on o ine pnplementing age
id o2 ragovefed fiam the 3188 Cguerne

! The special
tych ine amgurt wWow

'ir:'tmed:air:%y {aling ¥

iprarest fof e period of getadt

W e grant n2ind rotpased shet D2 annzed 12
A |

and it woukl 8% sugh 08 gsvemr-.:i as paf cff.--:-;stJ-ﬂu i

The Si3ie Go-:emmem Wil making pmaasn! e 181258 cl next

ne Uuhzatc!! Cehonia ) 10
GER-207 supponed W Drsgec‘.fworkvw.se
progress made inarent THE Slizaten cernifical® erpuid #1379
'specnﬁed auanihed ang ~uamalive farget 8l ot

s T

Arants oot sppre n i £1 :ea:f‘.ezj ang @ 0o E

-t o

spe NITH payoy e -
4e131'5 Aieating

Wi
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The State SBovernment WoUIC ensure that thare WoUId ve no cuplicaiinn o these projeci(s)
to be evesutes against the funds bsing releassd ynger other schame:s)

v, The Siate Goverament wapyig pravide the additional AMAUNL 1t naadad tar tha comoietinn of
the project from iis QWn resources

3. The gram fmay be released to the State Gevernment imragdiutely

4 The payments ars adjustable in ths account of the Cenira Severnment in the ook under the
sub-head indicated a< under:-

Grant
Demand NO 40
3501-GR.-"LNT-1N-AFD TO STATE GOVERNMENTS
08-GRANTS FOR CENTRAL PLAN SCHEMES
111-8PECIAL ASSISTANCE
09-SPECIAL ASSISTANCE (STATES & UNION TERRITORY GC‘.—'ERNMENTS}
C025- GRANTS IN AID FOR CREATION OF CARTAL ASEETS

LIV (osa

para 4 during the current financial year 2018-2018 so far including amount releasad in this sanction
letter is as follows:

5. The pro ressive |otals of sic-t ureids «elegsed i inp Slate Goveraments under the sub-head at
o

{Rs in lakh;

e .1 _Rajasthar il It S
B. The action taken on this letter ray se confirmed znd Cofreciness of ks nra

indicated.

5

pys e

_‘;Li‘/ ! \
“{Liplka Roy]
Assistant Director [P.F-S)
Ph.2_3_?9—55¢4

(Yusers

Loy &

2. Accountant General A%E) States concermeg___ ——————— ) : ] i
3. DEA: BUdget.valsiaMS_talesf Branch), New Dalni. - -
= T Agoq: SP-Dn.i FR Diva. New Delh, i

|8. Becy, REE Centodl Oiics MUmbaT: ST =i A
175 Maifae ’efiRB?%GB‘f’&:"TI‘Jéhbﬁr;'-‘-"'-'-‘ T N el G L
E-‘gé‘s dent EEmmissioner Govrs_-;'g_h_g'ggp;ed;_{ggg{ Dethe o
i 9. irindi Section for Hindi varsion "
N A
13 5 lll-\ i
S bRy
iLigika Roy,

Assistant Directar |P.F-5)
h.2308.5644

TNk R

B4
E e
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T 91 T ufdy arefay ARBHEY Gepy v i T UL A R — o
/2018 /1002~ 1007 fasiren 28.08.2018 &1 sijay SIS MR G -
(F1p1) Bt ffa <8, GET g et i SR A ardea spey o
(1) /1194 7 2012 /191 [ewjep 28.032018 &1 G A @ f iaer, BB
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OFFICE OF EXECUTIVE ENGINEER

PUBLIC HEALTH ENGINEERING DEPARTMENT

DIVISION BHIWADI NCR
D-Blovk Bhagat singh Colony, Alwar By Pass Road Bhiwadi
Email.- phed_eencrbhd@rediffmail.com

No.FO/EE/PHED/NCR/BHD)20-21/ [Ge| ~ |09 Date:- & s{io\ LoD
The Regional Officer,

Rajasthan State Pollution Contral Board

RIICO Industrial Area, Phase-1l, Phool

Bagh Chowk, Bhiwadi

Sub..— Regarding RO Plant and Water Supply Tankar Status In Nagar Parisad Area
Bhiwadi

In reference to the above-mentioned subject, Work order of installation and
commissioning of all 8 nos RO plant was issued to M/s Amera Agency, Tamilnadu vide
work order no 1437-1448 dtd 27.08.2020, after rescind the previous work order of M/s
Fontus Water pvt. Ltd. due to not Operating & Maintaining the RO plant as per Contract
Agreement. The work will be completed of all 7 no. already installed RO Plant and 1 no.
RO Plant (which was not installed previously) up to 15.11.2020.(List enclosed all RO plant
present status).Up to that period potable water will be provided through tanker
transportation by 3 tractors and 19 tankers per day. (3-month tanker status enclosed)

Ii‘ra’

{Umé{z mlh%&ééqé}
Executive Engineer

PHED DN BHIWADI NCR

No.F()/EE/PHED/NCR/BHD/20-21| {stn-\ w09 Date:-s$lidae
Copy to following information and necessary action :-
1. Addl. Chief Engineer, PHED Region, Alwar

2. Superintending Engineer, PHED Circle NCR Alwar r

J

7.
Exeéutimg‘;\iné&r \
PHED DN BHIWADI NCR
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Report 05.10.2020

RO Plant Status In Nagar Parisad Area Bhiwadi

1L
S.No. R.O. Plant Location - Source fo P’a':“ Revaris
J Available Present Status Installation
1 Sahadod ! Yes Running Installed
|
f
2 Harchandpur [ Yes Running Installed
; Installed but some
» MEDIEEnEN R ves VDTG parts missing Work order M/s Fontus Water P. Ltd. Delhi rescind and
now new Work Order Released on dt. 21.08.2020 M/s
; i . Installed but some | Amra Agency Tamilnadu. Work under progress of all 7
. Milakpur Gt e Hnaing parts missing Nos installed RO Plant and work to be completed upto
15.11.2020
5 Nagaliya No Installed
; Work Order Released
6 Kharani No on dt. 20-09-2020 Installed
|
7 | Rampura No Installed ?
Work order M/s Fontus Water P. Ltd. Delhi rescind and |
hiiurib y Rundi Un-Installed now new Work Order Released on dt. 21.08.2020 M/s |
8 Krijurine = RS o Amra Agency Tamilnadu. work to be completed upto
15.11.2020
/
r / Y \
T AR A A S
Q;:L‘ (Ume;j:(umar I\)Ieeba)
AP Executive Engineer
. PHED Dn. Bhiwadi NCR
w
»
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FHErA 1 1 1 1 1 i i 1 1 1 1 | | I 1 1
istanR TR 1 1 1 1 1 1 1 1 1 1 1 ! 1 1 1 1
%ﬂw%mm 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2

ART— 19 19 19 19 19 19 19 19 19 19 19 19 19 19 19 19

19 HT ATH | 17.08.2020 | 18.08.2020 | 19.08.2020 20.08.2020 | 21.08.2020 | 22.08.2020 | 23.08.2020 24.08.2020 | 25.08.2020 | 26.08.2020 | 27.08.2020 28.08.2020 | 29.08.2020 | 30.08.2020 | 31.08.2020 | & Ean

ST 1 1 1 1 1 1 1 1 1 1 1 1 1 1 1 31
rferam 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 62
faamad) 1 1 1 1 1 1 1 1 1 1 1 1 1 1 1 31
HOBHIAT 1 1 1 1 ! 1 1 1 1 1 1 1 1 1 1 31
e 3 3 3 3 3 3 3 3 3 3 3 3 3 3 3 93
ST 1 1 1 i i 1 1 1 1 1 1 i 1 1 1 31
IR 1 1 1 1 1 1 I 1 1 1 1 1 1 1 1 31
gy 1 1 i 1 ] 1 1 1 1 1 1 1 1 1 1 31
T i 1 1 1 1 1 1 1 1 1 1 1 1 1 1 31
YR 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 62
S 1 I | 1 1 1 1 1 1 1 1 1 ! i 1 31
el 1 1 1 1 1 1 I 1 1 1 1 1 1 1 i 31
FAaR ol 1 1 1 i 1 1 i 1 i I ] 1 1 1 1 31
?ﬁ;m 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 62

- 19 19 19 19 19 19 19 19 19 19 19 19 !,as 19 19 589

|
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—
G
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OFFICE OF THE ADDITIONAL CHIEF ENGINEER
PUBLIC HEALTH ENGINEERING DEPARTMENT

NCR REGION, ALWAR

Manu Marh, AMwar (emuilacesbwar o gmail.com

No./ ACENCRALW/EE(NRW)2020-217 1NT37~|4 48

Pated

M/S Amara agencies in consortiun with M/S Amura applinnee
¥

180, Navshakti complex
Mettur road Evode,Tamilnadu,638011

3!10!. 2L o220

Subi-Detailed work order for the Balance work of providing installation und

commissioning of 140 Nos reverse osmaosis plants including O&M for a period of

seven years after installation in various water quality affected villages of
Rajasthan in Alwar distt. on risk and cost NIT N003/19-20 (EC1250.00 lacs)
Ref:-1.Approval of rates by the finance committee of 765 dt 06/08/2020(Minutes

issued on dt.17.08.2020)

2.Tender document volume 1,11 & BOQ
3. Chief Engineer Rural PHED Jaipur letter FO/PHED/CER/RO/Tender/ NCR
Alwar/2019-20/5208-16dt.18.08.2020

Dear sir,

With reference to above cited subject and veffered letters The finance committee of

R.\\’SSMB,Jaipur Rajasthan have approved your offer refrence of the “Balance work of

providing installation and commissioning of 140 Nos reverse osmosis plants including O&M for a

period of seven years, after installation in various water quality affected villages of Rajasthan in

Alwar on risk and cost” in its 765 metting held on dt.06.08.2020 on behalf of governor of

Rajusthan. The total amount of work order based on approved rates shall be of INR

16,77,70,000(In word Sixteen carore seventy seven lacs seventy thousand onlyljon negotiated

rates. The approved rates are as below:-

141

(A)New RO Plants
| ?D:‘i LEVEL Capacity No of Approved Rates - -
| of ROJRO Initial Half year VGF per plant | Total — amounts |
lants in] Plants ayment . Wi N
!;;;1] FRZ.) (Rs.) including initial
payment
{(Inlacs )
Upta5000ppm | 500 58 850000 | 35000 777.20
5001108000ppm 1 500 15 850000 | 35000 RN
§0001015000ppm | 500 T e T Rs0000 | 35000 ROAOD
ASHK JI/PHED/692 'Y
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1]
i 1

The work shall be done stsrictly as per detailed scope of work. specitication,
terms and comdition laid in the tender document.

You ate requested to attend the office of Executive Engineer PHED, Rural Dn, st
NCR Alwar within 15 days [rom issuance of this order to execute the agremment.

List of RO plants to be installed & already installed is inclosed with this letter.

6. You have to make existing RO operational as carly as possible

As per pre bid meeting minutes, afier signing of agreement you will be
responsible for payment of electricity bill of already installed RO.

All other terms, conditions , specifications and scope of work shall remain as
specified in tender document. Any typographical error, nistake , commissioning and

correction in this work order shall be correctetd as per terms and comdition of tender
document

Please acknowledge the receipt of this work order.

CLo na
(B.S. Meenh
@D 7t /&5/ Addl. Chief Engineer
PHED, Region-NCR Alwar

- - Q B s
No:- [437= 14w 8 Dated: m(glj_o.m

Copy to following for information and necessary action,

1. The P.S. to Principle Secretary to Govt, PHED, Rajasthan Jaipur.
7. FA&CAO RWSSMB PHED, Rajasthan Jaipur.

3. Technical member RWSSMB PHED, Rajasthan Jaipur.

4. Chief Engineer (Rural) PHED, Jaipur.

5. Superintending Engincer PHED,Circle Alwar/NCR Circle Alwar .

6 I xecutive Engineer PHED,Dn. NCR Rural Dn. I Alwar authorized to do agreement with Firm
7.5 yecutive Engineer PHED,Dn. Behror/Rajgarh/NCR Rural Dn. I/11/Bhiwadi are directed to
give the loeation of every installed & sanetioned RO Plant & get the tender document from this

office.
Scm N \
Addl. Chief Enginear

@

ASHK JI/PHED/594 140
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Google View of RO Plant Jocated in Villages NGT Case OA 124/2015 Bhiwadi
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Photograph

RO Plants
NGT case OA 124/2015
Date of Joint Inspection : 05-06/10/2020

Koyl
Tew LS R
e i vlige RO Al MT LTS

Coordinates: N-28.202568, E- 76,877944

R O Plant at Mundana Meyv

Coordinates: N-28.196211, E- 76.880564

Joint Inspection Report NGT case 124/2015 October 5™ & 6™ ,2020 Bhiwadi Page 9
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Coordinates: N-28.199345, E- 76.826430

R O Plant at Sahdod

N

Coordinates: N-28.207317, E- 76.883204

M
Joint Inspection Report NGT case 124/2015 October 5* & 6" 2020 Bhiwadi Page 10
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_R O Plant at Harchandpur

T A
1

Coordinates: N- 28 207655, E- 76.82703

m
Joint Inspection Report NGT case 124/2015 October 5™ & 6™ 2020 Bhiwadi Page 11

144
146



Coordinates: N- 28.18281, E- 76.82703 Proposed site location of RO Plant Khajuribas

Joint Inspection Report NGT case 124/2015 October 5" & 6* 2020 Bhiwadi
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OFFICE OF MUNICIPAL COUNCIL BHIWADI
- ———————
|Project Town: Bhiwadi STP STATUS UNDER AMRUT PROJECT Date: O 10,2020
Scope of Work and Status of Projecr:
Ie. | [ Frogress Status == !
Ry Exwute| e i oY 1 B = 1 = B m
[Sewar Metwork (Kms) | 10915 T T et i - R e T ! = == = e N
T ~ 1T i P Taey e e e Tee— e
| ] i STP Work = =% i
s Local Se | e — - Expected Daty
ton [ Viflages Serving | Plant Capachy Scope(X) | Completed(%) |  Batanceis) _', e R 2 3 Remarks Re-use of treated sewage
ISarthaka i | I- Hertcuture Greerapates anc sprinkling of
XP=I.cs1wll ' | | { cartiageway berm portion. We are looking for an
|Contairer Depot _I i .| | Fizrt Commissioned on Date 17.09.2020. HSC werk |30 12 tpread awareness amang local farmers 1o |
511 Santhalkha Govt. Land |Ghatal i M 00 100 00% | 000% 2545 | 1642 Commessiared |11 ongoing. Some civil warks like compound wall, SLeupt udtes water for seansonal crops as per TRC |
|Harchandpura : | j Lateramce gate &1 i In progress o State Sewnrage and weste water Palicy.
[———-—-- | |
Sura) Cinerna | |. | |
ES Colony ! | | Rerttutune Greanspace ane Lponk ng o
| 1 | Cum::qmn-mnw carriagewsy betm ponin. We are looking for an
| | { ———— W“T"hm"'mm MG 4 spread awareness among local farmers 1o
sTP2 HousingBasrd | 15MLD 100% w00.00% | Go0% 763 | Commititingd [IERSL FOm SI0IMOR sunderbemk dain . B ol crops as per TEC
Is:dpur | 763 | due to silt/soil " MPS sump o St Sewerag and waste water Falicy
| i [hrough sewer Ene it will resume opergtion on
| | | 07 10,2020
5TP3 khanpur Khanpur | 2 MLD 100% | 47 00% 53.00% 500 o Under High Court Stay Sknce Jan'18
i i
Kehran: [ Plant Comminioned on 09.09.2019 CHTiagmady berm portion. We are iooking for an ?
| NGOt spreac awareness amonglocat farmers i |
T 5 #eeert treated wter for seansonal crops as per TRC |
Billaheri i of S1ate Sewerage ant waste water Policy |'
stea Mundana Mev 1 amw 100% 100.00% 000% 1207 | Commissioned |HSE delayed a5 box cuiver construction i batence for f
Rampura | 1565 | | | cresiing of sewer pipe ine from OFC. MC bhiwadi rI
— } | deposized 3.0 crove in DFCE by RTGS 1o dus work |
| Nayagaon ¢ Tart and we Touch continue with DGM DFC and we |
j-__ . r ol tham e working soon. |
j | ' | horteuituee Greonanaces anc sprinkking ol ]
Khiporiwas | carTapeway berm pormior. We are looking for an
| | | | NGO 1 spread awareness among focal farmurs to
dstept frrated water for seansonal arops TAC
210 Near Ext STF [T r———— AMLD 100% 100.00% || 0.00% a7 ! 823 Ce Pt 2£.03.2020 inﬂms:u:aee and u::em Pdiw“ i
Vasuntranagar | [ | |
S | ‘ | -
= COMMISSIONER
MUNIOPAL COUNCIL BHIWAD]
—
N
(®)]
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Google View of CETP & STP location NGT Case OA 124/2015 Bhiwadi
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Photograph of
STP in Bhiwadi

STPs at Bhiwadi
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STP 1.5 MLD RIIB

During visit STP was Non operational due to silt accumulation in MPS line in last 4 days

Joint Inspection Report NGT case 124/2015 October 5" & 6™ ,2020 Bhiwadi Page 3
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| STP 3.0 MLD BIDA un stabilized condition no flow commissioning on 28.09.2020

STP 3.0 MLD at BIDA, Bhiwadi

"K;

Joint Inspection Report NGT case 124/2015 October 5" & 6" ,2020 Bhiwadi
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STP 3.0 MLD at Santhalak non-operational due to silt accumulation in MPS

Toint Inspoction Report NGT case 12412015 October 5" & 6" 2020 Bhiwadi ~ Page6
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Central Pollution Control Board / (‘ Annexure- X
Regional Directorate (Central) CBIKUISY 147567/ |

"Parivesh Bhawan" CUSTOMER COPY ..
Paryavaran Parisar, E-5, Arera Colony, Bhopal {-462016

MASTER GO s |
LIQUID SAMPLE ANALYSIS REPOR[T l
| COPY FOR LAB UC s o

Sample from NGT Case No. 124/2015 Test report no, 20-21/32
Sumpls description ES]'{I‘an)(Z MLD) Outlet, Mundanamev, Bhiwadi Date 21.10.2020
Date of sample collection 05.10.2020 Type of sample Grab
Date of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain
Date of analysis 12.10.2020 to 19.10.2020
S.No.[Parameters Unit Result Method S.No. [Parameters Unit Result Method
1 |Temperature i 5 - - 36 (Cadmium (as Cd) mg/L - APHA3I11 B
2 |Odour - - - 37 |Chromium Total mg/L - APHA3111B
3 |Appearance - - - 38 |Copper (as Cu) mg/L B APHA 3111 B
4 Colour Pt-Co Scale B APHA, 2120-B 39 [Lead (as Pb) mg/L - APHA 3111 B
5 |Residual Chlorine mg/L - APHA 4500-C1-B 40 |Nickel (as Ni) mg/L - APHA 3111 B
6. [Dissolved Oxygen mg/L - APHA 4500-0-C 41 |Zinc (as Zn) mg/L - APHA 3111 B
7 |pH pH unit 728 |APHA, 4500H+B 42 |lron (as Fe) mg/L - |APHA3IIB
8  |Specific Conductivity pmho/em - APHA 2510 B 43 |Manganese (as Mn) mg/L - APHA 3111 B
9  [Suspended Solids mg/L 18  JAPHA 2540 D 44 |Cobalt (as Co) mg/L - APHA 311 B
10 |Total Dissolved Solids mg/L 873 |APHA 2540 C 45 |Boron (as B) mg/L - APHA 3111 B
11 {Total Solids mg/L - APHA 2540 B 46 |Vanadium (as V) mg/L - APHA3L11 B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E 47 |Arsenic (as As) pg/L - APHA 3112-B
13 {COD mg/L 61 APHA, 5220 B 48 |Mercury (as Hg) g/l - APHA 3112-B
14 |BOD (3 days, 27°C) mg/L 14 |18 3025, 1993 49 |Selenium (as Se) pe/l - APHA3112-B
15 |Chloride mg/L - APHA, 4500-CL-B 50 |Tin (as Sn) ng/L - APHA3112-B
16 |Total Alkalinity mg/L. - APHA 2320-B 51 Antimony (as Sb) ng/L - APHA 3112-B
17 |T. Hardness (as CaCO;) mg/L 339  |APHA 2340-C 52 |e-BHC pg/L - |APHA 6630 B
18 |Ca Hardness (as CaCO,) mg/L - APHA 3500-Ca-B 53 |§-BHC pg/L - APHA 6630 B
19 |Mg Hardness (as CaCOy) mg/L - APHA 3500-Mg-B 54 |y- BHC (Lindane) pg/L - APHA 6630 B
20 |Oil & Grease mg/L 1.8 |APHA 5520-D 55 [8-BHC ug/L - APHA 6630 B
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C | 56 |Aldrin ng/L E APHA 6630 B
22 |Turbidity N.T.U. - APHA, 2130-B 57 ju-Endos. pg/L - APHA 6630 B3
23 |Phosphate (as P) mg/L | 0.3416 |APHA 4500-P-D 58 |pp-DDE ug/L - |APHA 6630 B
24 |Sulphate (as SO,) mg/L 11.95 |APHA 4500-SO,+E | 59 [Dicldrin ug/L - APHA 6630 B
25 |Ammo. Nitrogen (as NH,) mg/L 0.1863 |APHA 4500-NH;-F | 60 |p -Endos. pg/L - APHA 6630 B
26 |Nitrite Nitrogen (as N) mg/L - APHA 4500-NO,-B 61 |op-DDT pg/L - APHA 6630 B
27 [Nitrate Nitrogen (as N) mg/L - APHA 4500-NO,B 62 |pp-DDT ng/l, - APHA 6630 B
28 [Fluoride (as F) mg/L - APHA 4500-F-D 63 |Monocrotophos (MCP) pg/L - APHA 6630 B
29 |Sodium (as Na) mg/L. - APHA 3500-Na-B 64 |Dimethoate (DMT) pg/L - APHA 6630 B
30 [Potassium (as K) mg/L - APHA 3500-K-B 65 |M-Parathion (MPT) ng/L - APHA 6630 B
31 {Chromium (as Cr'®) mg/L, - APHA 3500-Cr B 66 |Malathion (MLT) g/l - APHA 6630 B
32 |Boron (as B) mg/L - APHA 4500-B-C 67 |Chloropyriphos (CPP) pg/l - APHA 6630 B
33 |Faecal Coliform FC/100ml 43 APHA 9221-E 68 |Ethion ng/L - APHA 6630 B
34 |Total Coliform TC/100ml 240 |APHA 9221-B 69 mg/L -
35 |Bioassay Test % Survival - APHA 8910 A-C 70 mg/L -

0 /.’7

Wéf? ¢ —4/\
A2 Milind Kumar Nimje jAn

I'n-p;u'u;[ by Laborato F\\fri‘“ii‘u?&élfkigu:unrg}
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Central Pollution Control Board

Regional Directorate (Central)
"Parivesh Bhawan"

Paryavaran Parisar, E-5, Arera Colony, Bhopal - 46200 ;8 1e0 0=

{
Annexure- Xi
CUSTORERIRsmon porvewr xr1 1

Cpaas
. LIQUID SAMPLE ANALYSIS REPORT COPY FOR LAB T
Sample from NGT Case No. 124/2015 Test report no. 20-21/35 y
Sample description g;?:laz:}:;fj;u Chnndom cyesriesn it Date 21.10.2020
Date of sample collection 05.10.2020 Type of sample Grab
Date of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain
Date of analysis 12.10.2020 to 19.10.2020
S.No.{Parameters Unit Result Method S.No. |Parameters Unit Result Method
1 |Temperature i & - - 36 (Cadmium (as Cd) mg/L - APHA3I11 B
2 |Odour B - - 37 |Chromium Total mg/L - APHA 311 B
3 |Appearance - - . 38 |Copper (as Cu) mg/L - APHA3LLI B
4 |Colour Pt-Co Scale - APHA, 2120-B 39 |Lead (as Pb) mg/L - APHA3IILB
5 |Residual Chlorine mg/L - APHA 4500-CI-B 40 [Nickel (as Ni) mg/L - APHAJLLI B
6 |Dissolved Oxygen mg/L. - APHA 4500-0-C 41 |Zinc (as Zn) mg/L - APHA3III B
7 |pH pH unit 7.3 |APHA, 4500H+B 42 |Iron (as Fe) mg/L - APHAJIILB
8 |Specific Conductivity pntho/em . APHA 2510B 43  |Manganese (as Mn) mg/l - APHAJ1I1 B
9 |Suspended Solids mg/L 29 |APHA2540D 44 |Cobalt (as Co) mg/L - AFPHAJIII B
10 |Total Dissolved Solids mg/L 1350 [(APHA2540C 45 |Boron (as B) mg/L - APHA 3111 B
11 |Total Solids mg/L - APHA 2540 B 46 |Vanadium (as V) mg/L - APHA3111B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E 47 |Arsenic (as As) ug/L - APHA 3112-B
13 |cop mg/L 143 |APHA,5220B 48  |Mercury (as Hg) ng/L - |APHA3112-B
14 |BOD (3 days, 27°C) . mg/L 21 IS 3025, 1993 49 |Selenium (as Se) ng/L - APHA 3112-
15 |Chloride mg/L 385 |APHA,4500-CL-B | 50 |Tin(as Sn) ng/L - APHA 3112-B
16 |Total Alkalinity mg/L - APHA 2320-B 51 |Antimony (as Sb) ng/l. - APHA 3112-8
17 |T. Hardness (as CaCO;) mg/L 940 JAPHA 2340-C 52 |e-BHC ng/L - APHA 6630 B
18 |Ca Hardness (as CaCO,) mg/L, - APHA 3500-Ca-B 53 |p-BHC pg/L - APHA 6630 B
19 Mg Hardness (as CaCOs) mg/L - APHA 3500-Mg-B 54 |y- BHC (Lindane) ng/L - APHA 6630 B
20 |Oil & Grease mg/L - APHA 5520-D 55 |8-BHC ng/l - APHA 6630 B
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C | 56 |Aldrin pe/l - APHA 6630 B
22 |Turbidity N.T.U - APHA, 2130-B 57 |o-Endos. ng/l. APHA 6630 B
23 [Phosphate (as P) mg/L 2.1199 |APHA 4500-P-D 58 |pp-DDE ng/L - APHA 6630 B
24 Sulphate (as SOy) mg/L 5577 |APHA 4500-SO-E | 39 [Dieldrin pg/L - APHA 6630 B
25 |Ammo. Nitrogen (as NH;) mg/L B APHA 4500-NH;-F 60 |[p-Endos. pg/L APHA 6630 B
26 |Nitrite Nitrogen (as N) mg/L - APHA 4500-NO,-B 61 |op-DDT g/l - APHA 6630 B
27 |Nitrate Nitrogen (as N) mg/L - APHA 4500-NO;B 62 ipp-DDT ug/L - APHA 6630 B
28 |Fluoride (as F) mg/L 0.42 |APHA 4500-F-D 63 {Monocrotophos (MCP) pg/L . APHA 6630 B
29 |Sodium (as Na) mg/L - APHA 3500-Na-B 64 |Dimethoate (DMT) ug/L - APHA 6630 B
30 |Potassium (as K) mg/L - APHA 3500-K-B 65 |M-Purathion (MPT) ug/L - APHA 6630 B
31 |Chromium (as Cr™®) mg/L - APHA 3500-Cr B 66 |Malathion (MLT) pg/L - APHA 6630 B
32 |Boron (as B) mg/L. - APHA 4500-B-C 67 |Chloropyriphos (CPP) ne/L - APHA 6630 1B
33 |{Faccal Coliform FC/100ml - APHA 9221-E 68 |Ethion ng/L - APHA 6630 B
34 {Total Coliform TC/100ml - APHA 9221-B 69 mg/L -
35 |Bioassay Test % Survival - APHA 8910 A-C 70 mg/L -
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Central Pollution Control Board

Regional Directorate (Central)

"Parivesh Bhawan"

CUSTOMERGBRDBPL/B.6/TC/

B * Paryavaran Parisar, E-5, Arera Colony, Bhopal - §620%§ = ¢~
s e Ul
LIQUID SAMPLE ANALYSIS REPORT COPY FOR LAB WG aesesonesemmen g
Sample from NGT Case No. 124/2015 Test report no. 20-21/34
Sample descrption Dhankheds Rost, Bivadi ) [P 21102020
Date of sample collection 05.10.2020 Type of sample Grab
Date of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain
Date of analysis 12,10.2020 to 19.10.2020
S.No.|Parameters Unit Result Method S.No. [Parameters Unit Result Method
| |Temperature °C - - 36 |Cadmium (as Cd) mg/L - APHA 3111 B
2 |Odour - - - 37 |Chromium Total mg/L. - APHA 3111 B
3 |Appearance - - - 38 |Copper (as Cu) mg/L - APHA 3111 B
4 |Colour Pt-Co Scale - APHA, 2120-B 39 |Lead (as Pb) mg/L - APHA 3111 B
5 |Residual Chlorine }ngz‘L - APHA 4500-CI-B 40 {Nickel (as Ni) mg/L - APHA3ILL B
6 |Dissolved Oxygen mg/L - APHA 4500-0-C 41 |Zinc (as Zn) mg/L - APHA31LL B
7 |pH pHunit | 7.44 |APHA, 4500H+B 42 |Iron (as Fe) mg/L - |apHA3III B
8 |Specific Conductivity pmho/cm - APHA 2510 B 43 |Manganese (as Mn) mg/L - APHA 3Ll B
9 [Suspended Solids mg/L 41 |APHA2540D 44 |Cobalt (as Co) mg/L. - APHAJI1I B
10 |Total Dissolved Solids mg/L 1214 |APHA 2540 C 45 |Boron (as B) mg/L - APHA3IIL B
11 |Total Solids mg/L - APHA 2540 B 46 |Vanadium (as V) mg/L - APHA 3111 B
12 (Fixed Dissolved Solid mg/L. - APHA 2540 E 47 |Arsenic (as As) ng/L - APHA 3112-B
13 |cop mg/L 193 |APHA, 5220 B 48  |Mercury (as Hg) pg/L - |APHA 3112-B
14 |BOD (3 days, 27°C) mg/L 39 IS 3025, 1993 49 |Selenium (as Se) e/l - APHA 3112-B
15 [Chloride mg/L 380 |APHA, 4500-CL-B | 50 |Tin (as Sn) ug/L - APHA 3112-B
16 {Total Alkalinity mg/L - APHA 2320-B 51 |Antimony (as Sb) ne/L - APHA 3112-B
17 |T. Hardness (as CaCO;) mg/L 515 |APHA 2340-C 52 |a-BHC ug/L - APHA 6630 B
18 |Ca Hardness {as CaCO,) mg/L B APHA 3500-Ca-B 53 |p-BHC ng/L - APHA 6630 B
19 |Mg Hardness (as CaCOs) mg/L - APHA 3500-Mg-B 54 |y- BHC (Lindane) pg/L - APHA 6630 B
20 |0il & Grease mg/l. - APHA 5520-D 55 [3-BHC ng/L - APHA 6630 B
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C | 56 |Aldrin ug/L - APHA 6630 B
22 |Turbidity N.T.U. - APHA, 2130-B 57 |e-Endos. pg/L - APHA 6630 B
23 |Phosphate (as P) mg/L 2.0541 |APHA 4500-P-D 58 |pp-DDLE ng/L - APHA 6630 B
24 |Sulphate (as SO,) mg/L 95.6 |APHA 4500-SOE 59 (Dieldrin ng/l - APHA 6630 B
25 |Ammo. Nitrogen (as NH;) mg/L . APHA 4500-NH,-F 60 |p —Endos. ug/L - APHA 6630 B
26 |Nitrite Nitrogen (as N) mg/L - APHA 4500-NO,-B 61 |op-DDT ng/L - APHA 6630 B
27 |Nitrate Nitrogen {(as N) mg/L - APHA 4500-NO,B 62 |pp-DDT pg/l - APHA 6630 B
28 |Fluoride (as F) mg/L 0.45 |APIHA 4500-F-D 63 IMonocrotophos (MCP) pg/l. . APHA 6630 B
29 |Sodium (as Na) mg/L - APHA 3500-Na-B 64 |Dimethoate (DMT) pg/L - APHA 6630 B
30 |Potassium (as K) mg/L - APHA 3500-K-B 65 |M-Parathion (MPT) pg/L - APHA 6630 B
31 |Chromium (as Cr'®) mg/L - APHA 3500-Cr B 66 |Malathion (MLT) ug/L - APHA 6630 B
32 |Boron (as B) img/l. . APHA 4500-B-C 67 |Chloropyriphos (CPP) ug/L - APHA 6630 B
33 |Faecal Coliform FC/100ml - APHA 9221-E 68 |LCthion pg/l - APHA 6630 B
34 [Total Celiform TC/100ml - APHA 9221-B 69 mg/L -
35 |Bioassay Test % Survival - APHA 8910 A-C 70 mg/L -
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Central Pollution Control Board

Regional Directorate (Central)
"Parivesh Bhawan"

Paryavaran Parisar, E-5, Arera Colony, Bhopal - 462016

LIQUID SAMPLE ANALYSIS REPORT

COPY FOR LAS 12 .

CUSTOMER C

R P B A e B

gi}!&g BPL/B.6/TCY/ [

Sample from NGT Case No. 124/2015 Test report no. 20-21/37 S
Suniple desesition 35::;[::"6 at Bestek Centre, Dharukheda, -_ 21.10.2020
Date of sample collection 07.10,2020 Type of sample Grab
Date of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain
Date of analysis 12.10.2020 to 19.10.2020
S.No.|Parameters Unit Result Method S.No. |Parameters Unit Result Method
1 |Temperature = - - 36 |Cadmium (as Cd} mg/L. - |APHA3111B
2 {Odour - - - 37 {Chromium Total mg/L - APHA 3111 B
3 |Appearance - - B 38 |Copper (as Cu) mg/L - APIIA3ITL B
4 |Colour Pt-Co Scale . APHA, 2120-B 39 |Lead (as Pb) mg/L - APHA 3111 B
5 |Residual Chlorine mg/L - APHA 4500-CI-B 40 |Nickel (as Ni) mg/L - |APHA 3111 B
6 iDissolved Oxygen mg/L - APHA 4500-0-C 41 |Zinc (as Zn) mg/L APHA 3111 B
7 |pH pH unit 7.25 |APHA, 4500H+B 42 |lIron (as Fe) mg/L - APHA3IIIB
8§ |Specific Conductivity pumbo/cm - APHA 2510 B 43 |Manganese (as Mn) mg/L - APHA 3111 B
9  |Suspended Solids mg/L 28 APHA 2540 D 44 |Cobalt (as Co) mg/L - APHA 3111 B
10 |Total Dissolved Solids mg/L 1393 |APHA2340C 45 |Boron (asB) mg/L - APHA 3111 B
11 |Total Solids mg/L . APHA 2540 B 46 |Vanadium (as V) mg/L - APHA 3111 B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E 47 |Arsenic (as As) ug/L APHA 3112-B
13 |COD mg/L 200 |[APHA,5220B 48 |Mercury (as Hg) ng/L - APHA 3112-B
14 {BOD (3 days, 27°C) mg/L 60 |1S 3025, 1993 49 |Selenium (as Se) ug/l - |APHA3112-B
15 |Chloride mg/L 337 |APHA, 4500-CL-B 50 |Tin (as Sn) ug/L - APHA 3112-B
16 |Total Alkalinity mg/L - APHA 2320-B 51 |Antimony (as Sb) ng/L - APHA3112-B
17 |T. Hardness (as CaCOy) mg/L 492  [APHA 2340-C 52 |e-BHC ng/L - APHA 6630 B
18 |Ca Hardness (as CaCO5) mg/L - APHA 3500-Ca-B 53 |B-BHC ng/l - APIIA 6630 B
19 |Mg Hardness (as CaCQy) mg/L - APHA 3500-Mg-B 54 |y~ BHC (Lindane) ng/L - APHA 6630 B
20 |0il & Grease mg/L . APHA 5520-D 55 |3-BHC ng/L - APHA 6630 B
21 |Total Kjchdal Nitrogen mg/L - APHA 4500-Norg-C | 56 [Aldrin ng/L - APHA 6630 B
22 |Turbidity M.T.U. - APHA, 2130-B 57 |u-Endos. ng/L - APHA 6630 B
23 |Phosphate (as P) mg/L 2.308 |APHA 4500-P-D 58 |pp-DDE ng/L - APHA 6630 B
24 |Sulphate (as SO,) mg/L 98.50 |APHA 4500-SO<E | 59 [Dieldrin ug/L APHA 6630 B
25 |Ammo. Nitrogen (as NH,) mg/L - APHA 4500-NH,-F 60 {p -Endos. ng/L - APHA 6630 B
26 |Nitrite Nitrogen (as N) mg/L - APHA 4500-NO,-B 61 jop-DDT ug/L APHA 6630 B
27 |Nitrate Nitrogen (as N) mg/L - APHA 4500-NO,B 62 |pp-DDT pe/L - APHA 6630 B
28 |Fluoride (as F) mg/L 0.52 |APHA 4500-F-D 63 |Monocrotophos (MCP) ne/L . APHA 6630 B
29 |Sodium (as Na) mg/L - APHA 3500-Na-B 64 |Dimethoate (DMT) ng/L - APHA 6630 B
30 |Potassium (as K) mg/L - APHA 3500-K-B 65 |M-Parathion (MPT) ug/l - APHA 6630 B
31 {Chromium (as Cr"™) mg/L - |APHA 3500-CrB 66 |Malathion (MLT) pg/l - |APHA 6630 B
32 |Boron (as B) mg/L - APHA 4500-B-C 67 |Chloropyriphos (CPP) ng/L - APHA 6630 B
33 |Faecal Coliform FC/100ml - APHA 9221-E 68 |Ethion ng/L - APHA 6630 B
34 |Total Coliform TC/100ml - APHA 9221-B 69 mg/L -
35 |Bioassay Test % Survival - APHA 8910 A-C 70 myg/l, .
1 d
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Central Pollution Control Board

Regional Directorate (Central)
Paryavaran Parisar, E-5, Arera Colony, Bhopal — 462

LIQUID SAMPLE ANALYSIS REPORT

"Parivesh Bhawan"

](IZlG}STOME R C.OPY

WASTER CC

Bocedmdrmes v aansarisans
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Sample from NGT Case No. 124/2015 Test report no. D111} (A1 G b
Sample description %f:! zzz:rm}gr’;;ﬁ:m“ N 21.10.2020
Date of sample collection 07.10.2020 Type of sample Grab
Date of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain
Date of analysis 12.10.2020 to 19.10.2020
S.No.[Parameters Unit Result Method S.No. |[Parameters Unit Result Method
I |Temperature . o E E 36 |Cadmium (as Cd) mg/L - APHA3J111 B
2 |Odour - - . 37 |Chromium Total mg/L - APHA 3L B
3 |Appearance - - - 38 |Copper (as Cu) mg/L - APHA 311 B
4 |Colour Pt-Co Scale - APHA, 2120-B 39 |Lead (as Pb) mg/L - APHA3IIIB
5 |Residual Chlorine mg/L. - APHA 4500-C1-B 40 [Nickel (as Ni) mg/l. - APHA3IIL B
6 |Dissolved Oxygen mg/L - APHA 4500-0-C 41 |Zinc (as Zn) mg/L - APHA3ILL B
pH pH unit 4,77 |APHA, 4500H+B 42 |Iron (as Fe) mg/L - APHA 3111 B
& [Specific Conductivity pmho/cm - APHA 2510 B 43  |Manganese (as Mn) mg/L - APHA3I1IL B
9 [Suspended Solids mg/L, 357 |APHA 2540D 44 [Cobalt (as Co) mg/L - APHA3I111 B
10 |Total Dissolved Solids mg/L 3077 |APHA 2540 C 45 [Boron (asB) mg/L . APHA 3111 B
11 |Total Solids mg/L. - APHA 2540 B 46 |Vanadium (as V) mg/L - APHA 3111 B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E 47 |Arsenic (as As) ng/L - APHA 3112-B
13 |COD mg/L 2858 |APHA, 35220 B 48 |Mercury (as Hg) png/L - APHA 3112-B
14 |BOD (3 days, 27°C) mg/L 1420 (IS 3025, 1993 49 |Selenium (as Se) ug/L - APHA3112-B
15 |Chloride mg/L 689 |APHA, 4500-CL-B 50 |Tin (as Sn) pg/L - APHA3112-B
16 | Total Alkalinity mg/L - APHA 2320-B 51 |Antimony (as Sb) pe/L - APHA 3112-B
17 |T. Hardness (as CaCOy) mg/L 232 |APHA 2340-C 52 |a-BHC pg/L - APHA 6630 B
18 |Ca Hardness (as CaCO;) mg/L - APHA 3500-Ca-B 53 |p-BHC pg/L - APHA 6630 B
19 |Mg Hardness (as CaCO,) mg/L - APHA 3500-Mg-B 54 |y- BHC (Lindane) pg/L . APHA 6630 B
20 {Oil & Grease mg/L - APHA 5520-D 55 |8-BHC ng/L - APHA 6630 B
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C | 36 |Aldrin pg/L B APHA 6630 B
22 |Turbidity N.T.U. - APHA, 2130-B 57 ia-Endos. pg/L - APHA 6630 B
23 |Phosphate (as P) mg/L 1.3352 |APHA 4500-P-D 58 |[pp-DDE pg/L - APHA 6630 B
24 [Sulphate (as SO) mg/L 95.6 |APHA 4500-S0,-E | 59 |Dieldrin ng/L - APHA 6630 B
25 |Ammo. Nitrogen (as NH;) mg/L. - APHA 4500-NH,-F 60 [P -Endos. ng/L - APHA 6630 B
26 |Nitrite Nitrogen (as N) mg/L. - APIHIA 4500-NO,-B 61 |op-DDT ng/L - APHA 6630 13
27 [Nitrate Nitrogen (as N) mg/L, - APHA 4500-NO;B 62 |pp-DDT pg/L - APHA 6630 B
28 [Fluoride (as F) mg/L 0.56 |APHA 4500-F-D 63 |Monocrotophos (MCP) png/L - APHA 6630 B
29 |Sodium (as Na) mg/L - APHA 3500-Na-B 64 |Dimethoate (DMT) pg/L - APHA 6630 B
30 [Potassium (as K) mg/L - APHA 3500-IK-B 65  |M-Parathion (MPT) ng/l - APHA 6630 B
31 |Chromium (as Cr'™®) mg/L - APHA 3500-Cr B 66 |Malathion (MLT) pg/L - APHA 6630 B
32 |Boron (as B) mg/L - APHA 4500-B-C 67 |Chloropyriphos (CPP) pg/L - APHA 6630 B
33 |Faecal Coliform FC/100ml - APHA 9221-E 68 |Ethion pg/L - APHA 6630 B
34 |Total Coliform TC/100ml - APHA 9221-B 69 mg/L. -
35 |Bioassay Test Y% Survival - APHA 8910 A-C 70 mg/L -
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Photograph of Drains in Bhiwadi , Kuskhera

Drain in Modern Public School gate sample collected

| two vehicle at Khuskhera

Open drains in Khuskhera industrial area back side of Shree Cement& Intake point of M/s. Honda

e e
Joint Inspection Report NGT case 124/2015 October 5" & 6" ,2020 Bhiwadi Page 7
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RIICO

JROW WITH RAJASTHAN

Regional Officer

Rajasthan State Pollution Control Board

Bhiwadi.

: Annexure- XII

Rajasthan State Industrial Development &
Investment Corporation Limited

(A Rajasthan Govt. Undertaking)

RIICO Chowk, Udyog Bhawan, Bhiwadi-I
Ph. No. : 01493 — 221186, 220070

Fax No. : 01493 — 220169

E-mail: bhiwadil@riico.co.in

No. : ﬁéqq
e
L~ W™ Qoo

Sub. :- Status report regarding progress made by RIICO in compliance of
directions of Hon'ble NGT in OA no. 124/2015.

Dear Sir,

In continuation to conversation held yesterday and today with your goodself and
representatives of CPCB Bhopal and Ministry of Environment Forest & Climate
Change, kindly find enclosed herewith the progress made by RIICO on various
direction of Hon'ble NGT in aforesaid OA no. 124/2015.

Thanking ¥ ou,

Yours Faifhfully

g &
Wal Blmugcr
L Iead, Bhiwadi-1

Encl. ; As above
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Updated progress report on various Environmental issues

Updated Compliance by RIICO

Up-gradation of
industrial  Effluent
Management
System at Industrial
Area Bhiwadi,
District Alwar

Industrial Area Bhiwadi was setup around 40 years ago. At
that time a system of open drainage system in a length
around 90 km was developed for industrial effluent/ storm
water flow. Later on CETP of capacity 9.0 MLD was developed
to treat industrial effluent along with domestic sewage
coming from industries as well as village Bhiwadi, Ghatal,

Harchandpur, Santhalka and Nayagaon, which are located

well with in / adjacent to Industrial Area Bhiwadi.

After inception of CETP, a system has been developed

consisting of :-

1. All the liquid discharge, which flows from the open drains
under gravity, is collected in the chambers at two locations
near Shyam Vatika opposite Plot No B-481 Bhiwadi and
near Parasvanath Mall.

2. From these chambers, effluent is carried to CETP through a

network of closed GRP lines.

3. After treatment from CETP, treated effluent is carried,
through closed conduit pipe lines to Village Matila and then
upto Khuskhera. Reuse of some of the treated water in
gardening etc by industries is carried out from this location
only.

It is therefore very evident that neither Industrial Effluent nor

the treated water from RIICO Industrial area Bhiwadi can go |.

to Dharuheda or any other area in state of Haryana, .

A preliminary Project Report amounting to Rs 146 crore for

the up gradation of existing CETP up to ZLD level was

prepared by BJPNA, Bhiwadi. Chief Secretary, GoR requested |

Ministry of Finance, Gol, vide its DO letter dated 08.06.2018 |

for sanctioning a grant of Rs. 146.00 Cr. for the project of up- |

gradation of existing CETP at IA Bhiwadi, District Alwar. On
the request of State Government, Ministry of Finance, Gol,

New Delhi issued the financial sanction (grant) amounting to

Rs 146.00 cr. vide its sanction order dated 11.12.2018. |

For the preparation of tender/bid document, Supervision and |

overall Management of Project, an agency (Project |

Management Consultant) was to be appointed. Bids were

invited on 23.10.2019 for appointment of Project ?

Management Consultant (PMC) but could not be succeeded |

due to exorbitantly higher rates and also a single bidder. |

Accordingly bid was rejected on 13.11.2019. After re-tender, |

/0 WaorkfOftictal Letterfings olif English Letier

161

163




‘M/s Excel Tech Consultancy and Projects Pvt. Ltd. was

appointed as Project management Consultant on 10.01.2020
for an amount of Rs. 161.31 lakh.
Progress of work
So far, the PMC has completed the work of field survey
(topographical survey) of Industrial Area, Bhiwadi and
scientific data collection regarding quality & quantity from
individual industrial units has also been completed. Some
delay in the process occurred due to Corona lockdown.
Consultant has deposited in following Details in unit office

» Detailed estimated cost for conveyance system

» Detailed estimated cost for treated water reuses
system. |
Hydraulic design for conveyance system.

Network drawings for conveyance system.

Network drawings for treated water reuse system.

Draft Bid Document

Detailed project report for "Upgradation of existing

CETP Plant by installing 6.0 MLD ZLD plant with

Reject Management System including conveyance

system to collect effluent from industries and reuse

of treated water system at Bhiwadi Industrial area,

District Alwar, Rajasthan-Project Cost”

» Detailed project report for "Upgradation of existing i
CETP Plant by installing 6.0 MLD ZLD plant Wi[h.I
Reject Management System including conveyance |
system to collect effluent from industries and reuse '
of treated water system at Bhiwadi Industrial area,
District Alwar, Rajasthan-main report”

YV V V¥V V¥

The DPR has been submitted to RIICO Head Office in Sep. !
2020 for approval of the report. The vetting of the report is
also proposed from experts of MNIT Jaipur. After approval |
from RIICO Head Office and after vetting from the experts of
MNIT Tender for said work will be invited. Time line for
completion of project is January 2022 and it is expected that |
project will be completed within this period. Till date, an |
expenditure amounting to Rs. 11.70 lakh has been incurred. |

2. Boundary wall of
! dumping yard at [/A
Bhiwadi.

1A Work/OTcial Leter/ Tinglish) Foglieh Letter

 Construction  of

The work order for dumping yard Boundary wall has been |
awarded on dated 30.01.2020 in favour of M/s Kapoor Singh ‘
& Company & the work has been completed on dated

10.09.2020. There was some delay in execution of the work, ‘
which was due to Corona lockdown & shortage of laborers.
The work has been completed at site. Letter to Chairman, |
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_Cleaniné of Drains
and of
Drains

repairing

Work order of 1300 Nos plants has already been issued and
this plans are already planted at site. Tender amounting Rs.
54.00 Lacs was invited twice earlier in month of May 2020
and July 2020 and due to non reasonability of rates the tender
was cancelled and tender will be re-invited soon.
Industrialists are also encouraged to go for plantation in their
premises as per condition of allotment, transfer, sub-division |
letter. RIICO has also provided 4000 nos of plants to BMA for
distribution to entrepreneurs.

{
i
i

RIICO is taﬁﬁg_up the work o
industrial areas. After Decem
cum has been cleaned from i

f cleaning of drains regularly of
ber the total quantity 5264.87
ndustrial area kahrani. Similarly
total quantity 42838.13 cum has been cleaned from all phases |
Bhiwadi industrial area. At present work of cleaning of drain
is in full swing. . ;
For annual cleaning of drains in industrial area Bhiwadi phase

1,23 and 4, the tender has already invited on dated |
29.09.2020. |

pollution at
Industrial Area, |
Bhiwadi & Kaharani.

Redl

RIICO Ltd./rﬁﬁ:;m

[0:/Of Work/OMcial Letter/ English/English Leiter

The drain repairing work has been executed in length 750mtr [
by brick masonary. The maintenance of drain by replacing old |
drain to RCC drain has been executed 935 mtr and the work is |
in progress. The delay is due to the Corona lockdown &

shortage of laborers. §=|
To minimize air pollution by traffic within LA Bhiwadji, .

| RIICO to prevent Airi following efforts is made by RIICO.For improving the road

condition, work orders for repairing the road & carpeting of

roads has been issued by RIICO and presently work are under |
progress.For widening the roads/footpath, work order for

15000 sgmt. Interlocking tiles has also issued. New Tender for \
interlocking tiles has also been invited amounting Rs. For |
4000 sqm area of interlocking tiles. To minimize dust |
nuisance, RIICO has engaged two Fire Tenders of capacity |
12000 ltrs. and 4500 ltrs. for watering along roads. About 12- |
15 KM. road length covered per day for watering, Work order |
for 1300 no. of Plant with five years maintenance has also |

| been issued and Plants has been planted. Further NIT for \

4000 plants has been invited twice and was rejected due to
higher rates. The tenders will be re-invited sho

|

‘tly.
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: Rajasthan State Industrial Development
Investment Corporation Limited

(A Rajasthan Govt. Undertaking)
RIICO Chowk, Udyog Bliawan, Bhiwadi-1
Ph. No. : 01493 - 221186, 220070
Fax No. : 01493 - 220169

Jo-mail: bhiwadil@riico.co.in
No. ! e
S22\ - &5 D
2T =
2\ \ 0 ®

RIICO

3ROW WITH RAJRSTHAN

Chairman,

Bhiwadi Jal Pradushan Nivaran Trust (BJPNT),
Bhiwadi, Alwar.

Sub: Permission to use earmarked land on license for dumping site of
Non-Hazardous Industrial wastes at [ndustrial Area, Kahara ni.

Ref.: Minutes of meeting dated 03.01,2018 in the Chairmanship of ACS
(Industries). ;

Dear Sir,

As per decision taken in the above referred meeting vide iem no. 15 regarding
Solid Waste Dumping Site for seientific disposal of non-hazardous industrial
wastes generated from Industrial Area, Rhiwadi, permigsion i hereby accorded 10
handover earmarked land measuring 14729.00 sqm. at VA Kaharani for the
purpose of development facilities of non-hazardous Qolid Waste Dumping yard.

The land being sO carmarked is being given on license basis to the Bhiwadi Jal
pradushan Nivaran Trust (in short "the Trust/SPV") for developing Non-Hazardous
Solid Waste Disposal Site initially for a period of 10 years on the following terin
& Conditions :-

(i) ~ That the title of land shall remain with RIICO. RIICO will not fevy any
charges on the land being used for such facilitics, however aiy statutory
taxes, charges. fees, cess Cic. if applicable by virtue of operation of law

shall be paid by Trust/SPV for that purpose.

(i)  The land will be used exclusively for disposal/dumping of non-hazardou:
solid industrial wastes generated from the /A Bhiwadi and cluster ©
surrounding Industrial Areas. The expenses SO incurred on development.
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7(1), as such Municipal Waste from the industrial areas, residential areas
should not be allowed {0 dispose/dump in the yard/site.

(xix) The Solid Waste Dumping Site shall be developed in such a mannet that
the entry should be through specified location/gates with proper
arrangement of watch and ward. The Agency/Authority engaged tor
operation and maintenance of site should deployed guard/security person
at the entry to check vehicles coming with non-hazardous wastes. Proper
receipt/parchi system should be developed and daily record of waslc

. disposal at the site be maintained.

(xx) The dumping of wastes should be made in systematic and scientit’
manner and in phased manner with reclamation of exhausted parts of «

- area by levelling and plantation as simultaneous mMeasures in guianc:
with RSPCB. ' ;

(xxi) The Trust/SPV for taking up development and maintenances of site shall
ﬁ prepare plans/maps and obtain approvalfconsemfof RSPCB before taking
. upthe work.

(xxii) The Trust/SPV shall ensure that after development of dumping ground.

 no industrial wastes should be dumped/disposal along the road sides and
in ROW of road. If such activity 18 observed, the Trust shall take
measuring to stop such tendency and shall be responsible for taking,
action against such entreprencurs.

(-}ixiii) The /SPV shall execute license deed with the Corporation within Y0 days
of issuing this letter and get registered with concerned authorities. The
expenses to be registration and stamp duty shall be borne by Trust.

(xxiv) This pcrmissicn for license is granted by the Corporation on Dol
transferable basis.

(xxv) This permission for license shall be treated as withdrawn for any breach
of above terms of condition of this permission.

D= /0I W ok OiMetal totiar/ Baghshy Enjlish fetrer
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(7)

The key plan showing designated space/sites for developing facility of Solid Waste
Disposal Site is enclosed.

Thanking you,

Yours faithfully, .

o

(S. P. Shardul)
Sr. Regional Manager

/lrL/BhiwadieI

Encl. : Site Plan as above.

Copy to :
[. CGM (EM), RIICO Ltd., Jaipur.
R.O., RSPCB, Bhiwadi.
GM;:DIC, Bhiwadi.
President, BMA, Bhiwadi.
RM(B)/ARM Bhiwadi for information and necessary action. Sﬂ\/
¥

e

J’}rw-"f'

ger

Sr. Regional Man
Bhiwadi-1

Copy also to: ;

1. PS to Collector, Alwar for kind information. _—

0/ OIF Waork /Cifieial Letter/ English/ Enghsh Leteey
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Annexure- XIII¢

Rajasthan Sture Industrian peysseye
& Investment Gorporation Ltd.

A Rajasthan Government Undertaking)
CIN:U13 1001{119695(}{'.001263
BhiwadiDistl. Alwar Rajasthan (INDIA)

Rico 12

0 LA ST pIN: 301019 .
Telephone JEax: 01493-2'2.0070 ] 220 169
-,__,__,_......—--w-—-....._.,..-.- ——— /J{ighr&wﬂ .,w,,___,_,__,__ —
No: U(S]i/m:zo-w o b 615 676
Date : i
Managing Director Y9220

Bhiwadi J al Pradushan Nivaran Association,
Opposite New Bus Stand,

Tijara Road .

Bhiwadi (Raj.)

Sub: Regarding handing OVer | taken over Dumping Y ard at Industrial Ared
Kaharani.

Deat Sir, ;

1n reference 10 the above cited subject, it is to inform you that land has been allotted to you
vide letter 1no. 53224 dated 24,01.2018 for scientific digposal i non hazardous industries
waste at {ndustrial Area Kaharani, As per your request Boundary W all of this site has
almost been constructed at site.

You are requested 10 take over possession of Dumping Yard site 1or scientific disposal at
the earliest. -3

Thanking you-
Yours faihfully.

CO 1td., Bhiwadi-1

Copy to
1 GM (EM) RIICO Limited Udyog Bhawan Tilak Marg Jaipur for kind information
please.
2 TRegional Officer Rajasthan State Poll).\tion Control Board Bhiwadi for kind
information please. g |
3 President Bhiwadi Manufacturers Associa’}ion‘_ g 56 Dhaba Complex Bhiwadi. ?
4 Office Copy ; /
5

|
/ﬁ}‘{’{; it |

e Tesha
Unit Hend ‘

(&
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Photograph
NGT case OA 124/2015
Date of Joint Inspection : 05-06/10/2020

RIICO constructed boundary wall in dumping site

Boundary Wall Dumping _site Coordinates: N- 28.196630, E- 76.874471
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Annexure-VIlI

Item No. 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 42/2019
IN
Orginal Application No. 124/2015

(With report dated 13.12.2019)

Sumitra Devi Applicant(s)

Versus

CPCB Respondent(s)

Date of hearing: 28.01.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER
HON’BLE MR. SIDDHANTA DAS, EXPERT MEMBER

For Respondent(s): Mr. Rahul Khurana, Advocate and Mr. Kamaljit, RO
with Mr. Mohit Mudgil, AEE, HSPCB
Mr. Anuj Bhandair and Mr. Aman Bhalla, Advocates
for RIICO

ORDER
1. The issue for consideration is remedial action against violation
of environmental norms in pursuance of order dated
12.12.2017 passed by this Tribunal, directing that discharge
from the CETP in question should be as per parameters which
is the responsibility of the Rajasthan State Industrial
Development and Investment Corporation (RIICO) and the

CETP operating society.

2. Grievance of the applicant is that the authorities failed to

perform their duties and order of this Tribunal dated
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12.12.2017 has not been complied with, resulting in stagnation

of untreated effluents and domestic sewage affecting the

inhabitants in and around border town of Dharuhera in the

States of Rajasthan and Haryana.

3. A factual and action taken report was sought from a joint

Committee of MOEF&CC, CPCB and Rajasthan State PCB.

4. A report has been filed by the CPCB on 13.12.2019, giving the

status of compliance of directions as on 04.12.2019. The status

of compliance of some of the direction are as follows:-

Compliance Status of Hon’ble NGT order dated 12.12.2017, in O.A.
No. 124 of 2015 in the matter of “Sumitra Devi Vs. CPCB & Ors”

before P.B., New Delhi

S. Directions Compliance as on 04.12.2019 as per the joint
No. inspection team (RSPCB, CPCB and MoEF&CC
13. | The money paid by the | Out of 8 proposed villages, RO plants are installed in

industry would  be
utilized for installation
of RO systems in all the
villages at  Bhiwadi
surrounded by an
industrial complex. To
maintain them shall be
the duty of the State
Government and the
RIICO. In the event of
default, appropriate
action shall be liable to
be taken against the
concerned officer(s). The
State of Rajasthan shall
expedite its long-terms
scheme for providing
potable water to every
house through pipelines
and it should be given
at utmost priority.

7 villages.

In Khijuribas village RO plant is not
installed due to dispute onsite. The details including
operational status of RO plants is as given below:

Name of | RO plant | Installation Commissioned

village capacity

Rampura | 500 lit/ hr | Completed  on | Not commissioned
11.02.2018

Mundana | 500 lit/hr | Completed on | Not commissioned

Meo 12.02.2018

Milakpur- | 500 lit/ hr | Completed Not commissioned

Gurjar

Sahadod 500 lit/ hr | Completed Not commissioned

Khijuribas | Work not started by contractor

Harchand Completed Not commissioned

pur

Nagaliya 500 lit/ hr | Completed Not commissioned

Kharani 500 lit/ hr | Completed Not commissioned
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Although RO plants in 7 villages have been installed
but none of them made operational. As per the
Executive Engineer, PHED-Bhiwadi, the firm has not
started work for O & M period, therefore contact has
been rescind by Add. Chief Engineer, NCR Alwar
vide letter dated 7.8.2019 and retendering process
under progress which will be completed within 2-3
months. The status report as on 03.12.2019 collected
from PHED is enclosed at Annexure-IX.

14.

Similarly the projects in
relation to establishment
and construction of STP
should also be given
priority by the State
Government and they
should be installed
without any  undue
delay.

As informed by the Nagar Parishad, Bhiwadi they
have taken up the work of laying of sewer lines and
constructing 5 STPs under AMRUT Yojana of 11.5
MLD capacity. The 5 Sequential Batch Reactor (SBR)
STPs which were under construction at Rajasthan
Housing board (1.5 MLD), Mundana Mev (2MLD),
Khanpur (2MLD), Santhalka (3MLD) & near existing
one (BMLD). The present status of STPs collected from
Nagar Parishad, Bhiwadi is enclosed at Annexure-X.

Name | Capac | Compl | Present Present Expected | Remar
ity in | etion Status Hindrance Completio | ks
MLD n
STP1 1.5 100% | Operationa | Permission Complete | Prese
at l for disposal | d nt
RHB point is flow:
pending 0.5
MLD
STP2 | 2 100% | Operationa Complete | Prese
at l d nt
Mund flow:
ana 0.05
Meo MLD
STP3 | 2 47% High Court stay from 17.01.2018 to till date
at
Khan
pur
STP4 3 100% | Operationa | Awaiting 31.012.2
at l permanent 019
Housi power
ng connection
Board
(near
existi
ng)
STP5 | 3 88% Equipment | Disposal 28.02.20 | Inlet
at installation | point not | 20 conne
Santh is under | fixed ction
alka progress is
pendi
ng
3
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1.5 MLD STP at RHB:- The SBR technology based
STP was in operational with inlet flow of 46m3/hr.
as per the operator 0.5 MLD flow coming against the
1.5 MLD designed capacity. The treated wastewater
has been discharged on the open area at the back
side of STP without any chlorination which created
cesspool of stagnated wastewater in between the
STP and nearby residential areas. Samples of STP
outlet has been collected and the analysis results
reveals that the treated STP outlet values of pH:-6.86,
0&G:1.2mg/l, TSS:-54mg/l, COD:-184mg/l and
BOD:30.33mg/l. The detailed analysis report is
enclosed at Annexure-XI.

2.0 MLD STP at Mundana Meo:- The 2 MLD
capacity SBR technology based STP was in operation
with a inlet flow of 0.05 MLD against the 2MLD
designed capacity, it is because of out of 4 villages
(Mundana Meo, Rampura, Nayagoam, and Kairani)
only Mundana Meo village domestic wastewater is
coming to STP and other 3 villages sewer connection
is not done. The sewer connection could not be done
due to railway line construction and no NOC from
DFC. During the visit railway line earth bund raising
work was under progress. Presently the treated
wastewater from STP is discharged on open plot just
in front of STP, however Nagar Parishad has
constructed a storage tank for reuse of this treated
water. At the time of visit STP outlet samples
collected and analysed for pH-7.29, TSS-15mg/l,
COD-85mg/l, BOD-6mg/l and O & G:1.49mg/l. the
detailed analysis report is enclosed at Annexure-XII.

2MLD STP at Khanpur:- 47% construction work has
been completed and further no progress done by the
construction agency i.e. M/s L & T due to stay order
from Rajasthan High Court, Jaipur from May 2018.
As per the Nagar Parishad officials that there is a
dispute regarding title of the land of STP at Khanpur.

3MLD STOP at Housing Board Colony:- The STP
is located near existing old 4.0 MLD STP, which is
just adjacent to the CETP. It is a SBR technology
based STP and 100% construction work completed
and connection to sewer line is pending which will
be completed by end of February 2020. Presently
the untreated sewage is going towards Dharuheda
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industrial area along with the untreated domestic
wastewater of Maheshwari (village situated in
Haryana) and Dharuhera and accumulated near
Bestech shopping Centre and Dharuhehera
industrial area. During visit collected the drain
samples at Nagina Garden (Rajasthan), Modern
public school after mixing with domestic effluent of
Maheshwari village and accumulated wastewater
at Dharuheda industrial area for analysis of
general parameters, bacteriological parameters and
heavy metals to identify and to know the industrial
effluent is mixing in domestic drain or not. During
visit it was observed the untreated effluent from
M/s Amul Dairy (Dudhmoti Sargar), a industry
situated in Dharuhera Industrial area was, being
discharged in to the accumulated waste water at
Dharuhera Industrial Area. The combined effluent
(domestic and industrial) generated from Bhiwadi
Industrial Area is being treated in a 9MLD CETP
and treated waste water pumped to Khushkhera
industrial area where the treated effluent is
accumulated in open plot. The details of drain
samples collected is as given below:

S. Drain pH TSS COD BOD Heavy Metals

NO | Sampling
Locations Fe ZN Mn Cu

01 | Nagina 7.16 | 36 188 49.61 | 0.318 | 0.04 | 0.164 | 0.008
Garden 69 4

02 | Modern 7.75 | 45 208 21.2 0.273 | 0.03 | 0.174 | 0.009
Public 85 9

School

03 | Domestic 7.81 155 432 74.96 | 0.948 | 0.09 | 0.143 | BDL
& 15 2
Industrial
effluent
accumula
ted at
Dharuhed
a
Industrial
Area

Note: 1. all values are in mg/l except pH.

2. Other metals values reported as BDL.

3.0 MLD STP at Santhalka:-As informed by
Nagar Parishad Bhiwadi the STP is under
construction and about 88% work has been
completed and the entire work will be completed by
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28/02/2020.

In addition to above 5 STP"s and one 4MLD existing
STP, Nagar Parishad Bhiwadi is also constructing 3
septage systems with 1.2 MLD sewage treatment
capacity.

15.

The waste collected on
the dredged materials
shall be deposited at the
site which is to be
identified by the State
Government. The State
should identify the site
within four weeks from
today and it will be the
responsibility of the
RIICO to ensure that the
dredged material or any
other waste collected
from  the  industrial
cluster is stored in
accordance  with law
and relevant waste
rules at that site. The
waste should be stored
in accordance with law
with the relevant waste
rules.

RIICO has allotted land measuring 34729m2 near
Rampura Mundana, Kharani for dumping of non-
hazardous industrial solid waste to Bhiwadi Jal
Pradushan Niwaran Trust (BJPNT) vide letter dated
24.01.2018 but the BJPNT has not taken the
possession of the land. Due to non-availability of
boundary wall BJPNT has requested RIICO for
construction of boundary wall of this site. Proposal
for construction of boundary wall has been
forwarded to RIICO head office, Jaipur for approval
by RIICO Bhiwadi office on 4.11.2019. After
construction of boundary wall BJPNT will take
possession of the site for scientific development and
operation of dumping yard. The land allotment and
SPVC formation letter is enclosed at Annexure-XIII.

16.

The RICCO and the
State Government shall
work out on the proposal
for reuse of the treated
effluent of water from
the CETPs/STPs. It shall
be the duty of all
concerned including the
industries that under no
circumstances any water
or effluent is permitted to
be collected around the
industrial clusters or
inside the cluster.

As informed by SRM, RIICO project report of
amounting Rs. 146.00 cr. for the up gradation of
existing CETP upto ZLD level was prepared by
BJPNA, Bhiwadi (consultant M/s IL&FS). On the
request if State Government, Ministry of Finance,
GOI, New Delhi has been issued financial sanctionof R

F.No.44(1)PF.S/2018-19-1377dated11.12.2018.
RIICO has invited proposal for selection of Project
Management Consultant for this work in
September 2019, but the tender got rejected in
November 2019 due to participation of only one
firm ie. M/s IL&FS Company. Senior Regional
Manger, RIICO informed that new tender for
consultancy work will be floated soon.

17.

Needless to say that
Pollution control Board

RSPCB, Bhiwadi is collecting samples from outlet of
CETP on fortnightly basis and are being tested in
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and  Department  of
Environment shall
maintain due
surveillance and collect
samples on regular
intervals.

their laboratory. Besides board has constituted
Pollution Control and Vigilance Squad (PCVs) for 24x7
surveillance in the area.

18.

The State of Rajasthan
is granted liberty to
approach the
Department of Industrial
Policy and Promotion (in
short DIPP) for receiving
financial assistance
from the Central
Government. The State
is free to move the
Central Government and
if such proposal is
mooted, the same shall
be dealt with utmost
expeditiously.

It was informed by RIICO Ltd, Bhiwadi that sanction
had been received from GOI amounting Rs 146 crore
for the work of upgradation of industrial effluent
management system at industrial area Bhiwadi.

From the above it is clear that even after two years of the order
of this Tribunal, all necessary steps have not taken in right
earnest. ROs installed as far back as 11.02.2018 have still not
being commissioned, without any valid reason. Work of STPs
also remains incomplete even though financial assistance has
been duly received from the Central Government for
upgradation of the industrial effluent management. The
industries which are violating the norms have not been closed,
though it is stated that inspection was carried out and the
report was sent to the head of the State PCB. Thus, the action
taken by the concerned authorities is not consistent with the
concern required for remedying the environment and for rule of
law. There is no justification for not even adopting interim

measures by way of phyto-remediation/ bio-remediation/
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tapping of drains carrying pollutants and remedying the same.
Since basic responsibility is of the RIICO, the said Corporation
and its key office bearers must be made accountable and they
may be liable to be prosecuted if there is continuous negligence
and failures. This Tribunal may have no other option except to
take appropriate coercive measures, including stopping of
salary of the Managing Director and other senior officers of the
Corporation. The Tribunal may also consider compensation to
be recovered for the damage to the environment from the

salaries of the said officers.

Let a further report of monitoring as on 31.03.2020 be filed

before the next date by e-mail at judicial-ngt@gov.in by the

Committee already constituted.

List for further consideration on 21.04.2020.

Adarsh Kumar Goel, CP

S.P Wangdi, JM

Dr. Nagin Nanda, EM

Siddhanta Das, EM

January 28, 2020
E.A. No. 42/2019 in O.A. No. 124/2015

A
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